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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

(PRINCIPAL BENCH)

Inthematter of

Original Application No. 225 of 2022

with

I.A No. 81/2023, 668/2023, 596/2023, 20/2023 and 21/2023

Nitin Dhiman

V/s

State of Punjab and Others

..... Applicant

....... Respondent

Status Report of Punjab Pollution Control Board through Er. Gurindar

Singh Plajithia, member Secretary, Vatavaran Bhawan, Nabha Road, Patiala in

compliance of order dated 14.08.2024.

RESPECTFULLY SHOWETH

1)That briefly submitted the Hon'ble National Green Tribunal is considering the

issue of discharging of pollutants by dyeing units in Ludhiana and the

performance of three Common Effluent Treatment Plants (CETPs) set up for

the purpose of treating the effluent discharge of these units in the above-

mentioned case in OA No. 225 of 2022 titled as Nitin Dhiman v/sState of Punjab

and Others.

It is pertinent to mention here that the Hon'ble National Green

Tribunal has also registered Original Application No. 546 of 2024 in exercise of

its suo moto powers on the basis of news item titled "Ludhiana PPCB report

flags 54 dyeing units in Budha Nallah's catchment" appearing in the Hindustan
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Times dated 25.04.2024. According to the report, about 54 dyeing units are not

connected to the Common Effluent Treatment Plant due to geographical

reasons and scale of the industries. Aner consideration of the matter, the

Hon'ble Tribunal was pleased to pass an order dated 13.05.2024 in 0.A NO.

546 of 2024 thereby issuing directions to list the matter in O.A NO. 546 of 2024

with another matter being OA No. 225 of 2022 pending before the Hon'ble

National Green Tribunal involving the same issue.

2) That while considering Original Application No. 225 of 2022, the Hon'ble

National Green Tribunal has directed the Punjab Pollution Control Board vide

order dated 14.08.2024 to disclose the information in a tabulated form

mentioned and described in the order itself.

Apart from that the Punjab Pollution Control Board was further

directed to disclose the number ofunits which are scattered and not connected

to CETP which are violating the environmental norms and against which action

has been taken forsaid violation and the nature of such action. The PPCB has

also been directed to disclose if such unconnected scattered dyeing units have

any Association and give details of such Association.

3) That having regard to the issue involved in OA no. 225 of 2022, the Hon'ble

Tribunal deem it proper to implead Central Pollution Control Board through its

Member Secretary as respondent no.12 in the case. Having regard to the report

of the Amicus Curie, the Hon'ble National Green Tribunal vide order dated

14.08.2024 passed in OA No. 22S of 2022 has prima facie is of the view that

the direction of the Hon'ble Supreme Court of India Paryavaran Suraksha Samiti

& Anr Vs. Union of India& Anr (2017)S SCC 326 with regard to setting up of

CETP hasnotbeen complied with. Hence, the Hon'ble Tribunal vide order dated

14.08.2024 had also deemed proper to implead the Secretary, Environment of

the State of Punjab as the respondent no.13. For compliance of the direction

relating the setting up CETPs, Member Secretary, Punjab Pollution Control

Board was made responsible and Secretary, Environment was made answerable

for the default vide the said order dated 14.08.2024 passed in OA No. 225 of

2022.
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4) That in compliance to the orders dated 14.08.2024 passed by the Hon'ble

National Green Tribunal in OA NO. 225 of 2022, it is respectfully submitted that

the Punjab Pollution Control Board has filed status report/ reply in Original

Application No. 546 of 2024 through its Environmental Engineer, Regional

Office-1, Ludhiana in compliance to order dated 13.05.2024 mentioning therein

the status of pollution of large scale dyeing units, scattered units, dyeing units

which are connected to Common Effluent Treatment Plants and status of

Common Effluent Treatment Plants of 50 MLO located on Tajpur Road, 40 MLD

located in Focal Point and 15 MLO located on Bahadurke Road, Ludhiana. The

said status report may kindly be read as part of reply to the present status

report/ reply.A copy ofthe status report/ reply dated 12.08.2024 filed by the

Punjab Pollution Control Board in OA No. 546 of 2024 in compliance to order

dated 13.05.2024 is enclosed as Annexure-A forkind perusal and reference

of the Hon'ble Tribunal.

s) That the information desired by the Hon'ble Tribunal vide order dated

14.08.2024 passed in OA No. 225 of 2022 in tabular form containing the name

and address of the unit, small/ medium unit with geo code, Environmental

Clearance date, consent from PPCB, consumption of water and in take source,

provision for pretreatment with in the unit, if connected to CETP and quality to

be supplied to CETP, capacity of CETP towhich the unit is connect and the

environmental consent forthe CETP, quality discharged from CETP along with

water quality analysis and mode ofdischarge, if having own ETP along with geo

code and capacity, quantity discharged from ETP along with water quality

analysis and mode ofdischarge with remarks of the Punjab Pollution Control

Board is enclosed herewith as Annexure-B forkind perusal of the Hon'ble

Tribunal.

6) That in further compliance to the orders dated 14.08.2024 of the Hon'ble

Tribunal, it is submitted that there are 54 scattered units, the brief details,

operational status and action taken against the defaulter units are summarized

below forkind perusal of the Hon'ble Tribunal.
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a) Out ofthese 54 unis, 11 are large scale unis and 43 are small/ medium

scale uniu.A list of 54 unik is placed at Annexure-C.

b) Ne large-scale dyeing uni& were given time period to dismantle and

remove all outlek and to stop discharging their treated trade effluent into

sewer by 30.06.2024. Out of the 11 large scale uni¥, one unit has adopted

ZLDTechnology, one unit has closed ik wet process and dire4ions in case

ofremaining 09 unik have been issued to Municipal Corporation, Ludhiana

vide separate leRers dated 25.09.2024& 26.09.2024 for disconne4ion of

sewer line conne4ion. Environmental Compensation has also been imposed

on these 09 unik due to non-compliance to stop discharging their treated

trade e2uent into sewer aher 30.06.2024. Directions u/s 33-A oftheWater

(Prevention and Control of Pollution) Act, 1974 have been issued to all these

09 unis to dismantle and remove all outlek and to stop discharging their

treated trade effluent into sewer. The status of 11 units is given in

Annexure-D.

c) Out of43 small/ medium units, 03 unis have adopted ZLD Technology,

one unit has shihed to discharge onto land for plantation and 10 unis have

been either closed permanently or closed their wet process. List of these 14

unis is aRached asAnnexure-E.

d) Out of the above calculation, only 29 small/ medium scale unik are in

existence which are having their own captive treatment plans in their

premises and are discharging their treated wastewater into sewer line of

MunicipalCorporation. The small/ medium scale scaRered dyeing unik were

given time period to dismantle and remove all outles and to stop

discharging their trade effluent into sewer by 31.03.2023. Due to non-

compliance by these unik tostop discharging their trade effluent into sewer

aher 31.03.2023, the Punjab Pollution Control Board issued directions u/s

33-A oftheWater (Prevention and Control of Pollution) Act, 1974 toall these

uniu to dismantle and remove all outlek immediately and to stop

discharging their trade effluent into sewer as well as directions have been

issued to the Municipal Corporation, Ludhiana to disconnect the sewer
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connection available to the industries. However, the compliance of the

directions to disconnect the sewer connection available to the industries has

not been submitted by Municipal Corporation, Ludhiana and these industries

were discharging their treated effluent into Municipal sewer. The Board has

monitored these 29 small and medium units in recent past.A list of 29 units

is enclosed as Annexure-F.

e) Out of these 29 units, 3 units were earlier found not complying with

Environmental norms and accordingly, directions u/s 33-A of the Water

(Prevention and Control of Pollution) Act, 1974 were issued to these3 units.

Out of the above, one unit has submitted proposal for shifting from present

location toa new location with alternative mode ofdisposal and one unit

has submitted proposal foradoption of ZLD system, so as to stop discharge

of treated trade effluent into sewer. The request of these2 units is under

consideration with the Board. A list of these 3 units is attached as

Annexure-G.

The Punjab Pollution Control Board has given opportunity of personal

hearing before the Chairman of the Board on 14.11.2024 to 26 units and

during hearing,3 units have submitted proposal for shifting from present

location to new locations with alternative mode ofdisposal. These units have

also started construction at their proposed new sites and requested for grant

of suitable time period to operate at present location till their shifting to new

location. The request of these3 units is under consideration with the Board.

A list of these3 units is attached as Annexure-H.

g) Out ofremaining 23 units, the Board has issued directions u/s 33-A of the

Water (Prevention and Control of Pollution) Act, 1974 for sealing of wet

processes of 12 units due to non-compliance of environmental norms.

Further, Environmental Compensation ranging from Rs.3 lakh to Rs.7 lakh

have been imposed in proportionate to their discharge of industrial effluent

due to non-compliance of directions issued u/s 33-A of the Water

(Prevention and Control of Pollution) Act, 1974 to close their outlets into

Municipal sewer.A list of these 12 units is attached as Annexure-I.
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h) In case of remaining 11 unis, the Board has imposed Environmental

Compensation ranging from Rs.3 lakh to Rs.9 lakh in proportionate to their

discharge of industrial effluent due to non-compliance of directions issued

u/s 33-A of the Water (Prevention and Control of Pollution) Act, 1974 to

close their outles.A list of these 11 unis is attached as Annexure-J.

7) That in further compliance to the order dated 14.08.2024, it is submiRed Qat

there is an association of 26 scaRered unis located in Industrial Area-A,

Ludhiana havinga secretary and the address/ email ID of the association is

given below:

Sh. Atul Verma, Secretary

Industrial Area-A, Dyers Associations (IAADA),

Plot no. 251, Industrial Area-A, Ludhiana.

Email: iaadyers@qmail.com

Mobile number 98150-06200

It is pertinent to mention here that the remaining units are not having

any association.

8) It is pertinent to mention here that the considering the directions issued by the

Department of Science Technology and Environment, the Punjab Pollution

Control Board has issued directions to the scaRered dying unis (not connected

with CETP) including the large-scale unik fornot to operate their outles for

discharge of trade effluent into Nunicipal sewer. The large-scale dying uni6

had given representation against the directions issued by the Punjab Polluéon

Control Board. The matter was considered in a meeting held under the

chairmanship of Chief Secretary Government ofPunjab on 21.10.2024.

The representatives of the industry requested fora detailed ’Source

Apportionment Study from some Institute of Repute (IoR) to ascertain

quantity as well as quality of effluent and contribution of pollution load from

various sources discharging their waste/ wastewater into Buddah Darya fora

beRer perspective and rational solution of the problem.

Aher detailed deliberations, it was decided that a study may be

undertaken by engaging technical experts from IIT Ropar and IIT Roorkee.

-6 

h) In case of remaining 11 units, the Board has imposed Environmental 

Compensation ranging from Rs. 3 lakh to Rs. 9 lakh in proportionate to their 
discharge of industrial effluent due to non-compliance of directions issued 
u/s 33-A of the Water (Prevention and Control of Pollution) Act, 1974 to 

close their outlets. A list of these 11 units is attached as Annexure-J. 

7) That in further compliance to the order dated 14.08.2024, it is submitted that 

there is an association of 26 scattered units located in Industrial Area-A, 

Ludhiana having a secretary and the address / email ID of the association is 
given below: 

Sh. Atul Verma, Secretary 

Industrial Area-A, Dyers Associations (IAADA), 

Plot no. 251, Industrial Area-A, Ludhiana. 

Email: jaadyers@gmail.com 
Mobile number 98150-06200 

It is pertinent to mention here that the remaining units are not having 
any association. 

8) It is pertinent to mention here that the considering the directions issued by the 

Department of Science Technology and Environment, the Punjab Pollution 

Control Board has issued directions to the scattered dying units (not connected 

with CETP) including the large-scale units for not to operate their outlets for 

discharge of trade effluent into Municipal sewer. The large-scale dying units 
had given representation against the directions issued by the Punjab Pollution 
Control Board. The matter was considered in a meeting held under the 

chairmanship of Chief Secretary Government of Punjab on 21.10.2024. 

The representatives of the industry requested for a detailed 'Source 

Apportionment Study from some Institute of Repute (IoR) to ascertain the 

quantity as well as quality of effluents and contribution of pollution load from 
various sources discharging their waste/ wastewater into Buddah Darya for a 

better perspective and rational solution of the problem. 

After detailed deliberations, it was decided that a study may be 

undertaken by engaging technical experts from IIT Ropar and IIT Roorkee. 

1927



-7-

Chief Secretary further stated that before taking a decision for Source

Apportionment Study and taking further action on the representation of the

large-scale textile industries,a meeting with environmental experts from IIT

Ropar and IITRoorkee shall be convened atChief Secretary's level to deliberate

the relevance and the modalities of the ’Source Apportionment Study’ as

suggested by the representatives of the industry. In this meeting, stake-holder

department shall also be invited.A copy of the minutes of the meeting held

under the Chairmanship of Chief Secretary Punjab on 21.10.2024 was

circulated to all the stake-holder departments and the large-scale industrial

units by the Government of Punjab, Department of Science, Technology and

Environment vide memo no.STE-STEB010/534/2024-STE4/762-774 dated

06.11.2024 anda copy thesame is enclosed as Annexure- X.

In pursuance to the decision taken in the meeting held under the

Chairmanship of Chief Secretary, Punjab on 21.10.2024, the Punjab Pollution

Control Board has writtena letter bearing no. 28713-14 dated 20.11.2024 to

the Director, Indian Institute of Technology, Ropar, Punjab and Indian Institute

of Technology, Roorkee, Uttarakhand fora preliminary meeting regarding

source apportionment study of Buddha Nallah Ludhiana with the Chairman,

Punjab Pollution Control Board before the meeting is held at the level of Chief

Secretary, Punjab.A copy of letter no. 28713-14 dated 20.11.2024 is enclosed

as Annexure-L.

9) That in reply to the observation of the Hon'ble Tribunal in paragraph7 and8

of the order dated 14.08.2024, it respectfully, it is submitted that there is no

violation of the directions of the Hon'ble Supreme Court of India with regard to

the setting up of Common Effluent Treatment Plants in Ludhiana. The Board

has already placed on record the factual position of the case that for the

treatment of the wastewater of the dyeing industries, 03 Common Effluent

Treatment Plants of total capacity 105 MLD have been installed at Ludhiana.

Considering the protection and improvement of environment as top priority

objective, the Board has extended full cooperation and facilitated the setting

up of three Common Effluent Treatment Plants for the treatment of wastewater
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of textiles and dyeing industries of Ludhiana. The Board has also extended

cooperation and necessary guidance to the Special Purpose Vehicles in

obtaining the financial assistance/ subsidy forthe installation of 03 CETPs Plant

for dyeing industries at Ludhiana from the Central and the State Government.

The details regarding dyeing cluster, capacity of CETP, site of installation,

technology and existing member units are given therein below:

S. No. Dyeing Capacity Site of Based of Existing Disposal of

Cluster of of CETP installation Technology flember treated

Ludhiana unis wastewater

Ci

1 Bahadur 15 MLD Bahadurke SBR

Ke Road Road

2 Tajpur 50 MLO Tajpur SBR

Road Road

Focal 40 MLO Tajpur SBR

Point Road_

Total 03 105 MLD -

36 Buddha

Nallah

108 Buddha

Nallah

67 Buddha

Nallah

211

It is relevant to mention here that there total 345 dyeing industries in

District Ludhiana out of which 265 industries fall in the catchment area of

Buddha Nallah/sewer network of Municipal Corporation, Ludhiana and

remaining 80 units fall outside the Municipal Limits of Ludhiana city and are

discharging their treated water either onto land for plantation or have adopted

Zero Liquid Discharge technology. Out of 265 industries located in catchment

area of Buddha Nallah, 211 industries have been connected to 03 CETPs.

When 211industries out of the total 265 industries in the catchment

area of Ludhiana have connected to 03 CETPs (50 MLD, 40 MLD and 15 MLO

capacity), 54 industries are left which are not connected to any CETP and are

stated to be scattered units. The explanation and detail of 54 scattered dyeing

units has already been given in paragraph6 of the reply herein above. Again

summarizing the facts relating to 54 scattered dyeing units, it is submitted as

under:

i. 04 industries have adopted ZLD technology.

ii. 01 industry has shifted its mode ofdisposal to plantation area.

iii. 10 units have been closed peimanently.
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10 units have been closed permanently. 

67 

211 

Disposal of 
treated 
wastewater 

It is relevant to mention here that there total 345 dyeing industries in 

District Ludhiana out of which 265 industries fall in the catchment area of 

Buddha Nallah/sewer network of Municipal Corporation, Ludhiana and 

remaining 80 units fall outside the Municipal Linmits of Ludhiana city and are 

discharging their treated water either onto land for plantation or have adopted 

Zero Liquid Discharge technology. Out of 265 industries located in catchment 
area of Buddha Nallah, 211 industries have been connected to 03 CETPS. 

Buddha 

When 211 industries out of the total 265 industries in the catchment 

area of Ludhiana have connected to 03 CETPS (50 MLD, 40 MLD and 15 MLD 

capacity), 54 industries are left which are not connected to any CETP and are 

stated to be scattered units. The explanation and detail of 54 scattered dyeing 

units has already been given in paragraph 6 of the reply herein above. Again 

summarizing the facts relating to 54 scattered dyeing units, it is submitted as 

Nallah 
Buddha 
Nallah 
Buddha 
Nallah 

01 industry has shifted its mode of disposal to plantation area. 
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V.
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01 unit has closed its wet process.

05 units are either shifting to new locations with an alternative mode of

disposal or adopting ZLD technology.

vi. The Board is pursuing remaining 33 units which are discharging their

treated water into Municipal sewer to either adopt ZLD technology or

shift to new locations with an alternative mode ofdisposal.

10)That it is relevant to mention here that on the basis of the directions issued by

the Central Pollution Control Board u/s 18(1)(b) of the Water (Prevention and

Control of Pollution) Act, 1974, the Board has issued directions to all the 03

CETPs of 40 MLD, 50 MLD and 15 MLD to stop their discharge into Buddha

Nallah. CETP 50 MLD and40 MLD have filed the appeals against the orders of

the Board before the Hon'ble National Green Tribunal. In the first instance, the

Hon'ble National Green Tribunal has not entertained the appeal filed by the

CETPs and has directed the CETPs tofile separate appeals against the orders

of the Board. The 50 MLD CETP hasfiled Appeal No. 40 of 2024 and 40 MLD

CETP hasfiled Appeal No. 41 of 2024. Considering the both the Appeals no. 40

and 41 of 2024, the Hon'ble Tribunal was pleased to issue directions vide order

dated 04.11.2024 that till the next date of hearing no coercive steps for

pursuant to the impugned order will be taken subject to compliance of

environmental norms and clearance conditions. A copy of order dated

04.11.2024 passed in Appeals no. 40 and 41 of 2024 titled as Punjab Dyers

Association is enclosed as Annexure-M.

11)That there is no negligence or violation of the directions of the Hon'ble Supreme

Court of India either on the part of State Government orthe Punjab Pollution

Control Board. The provisions of the environmental norms namely the Water

(Prevention and Control of Pollution) Act, 1974, Air (Prevention and Control of

Pollution) Act, 1981 and Environment (Protection) Act, 1986 and therules made

thereunder including the directions issued by the Hon'ble Supreme Court of

India Paryavaran Suraksha Samiti& Anr Vs. Union of India& Anr (2017)S SCC

326 with regard to setting up of common effluent treatment plant are being

implemented in true letter and spirit.

iv. 

V. 

vi. 

-9 

01 unit has closed its wet procesS. 
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11) That there is no negligence or violation of the directions of the Hon'ble Supreme 

Court of India either on the part of State Government or the Punjab Pollution 

Control Board. The provisions of the environmental norms namely the Water 

(Prevention and Control of Pollution) Act, 1974, Air (Prevention and Control of 

Pollution) Act, 1981 and Environment (Protection) Act, 1986 and the rules made 
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326 with regard to setting up of common effluent treatment plant are being 

implemented in true letter and spirit. 
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12) That the reply/ status report is hereby submitted in compliance to order dated

14.08.2024 for kind consideration and appropriate orders of the Hon'ble

Tribunal.

Date: 25.11.2024

Place: Patiala

Submitted by

(Gurindar Singh Ma)ithia)

Member Secretary,

Punjab Pollution Control Board

Patiala

12) That the reply / status report is hereby submitted in compliance to order dated 
14.08.2024 for kind consideration and appropriate orders of the Hon'ble 

Tribunal. 

Date: 25.11.2024 

-10 

Place: Patiala 

Submitted by 

(Gurindar Singh Majithia) 
Member Secretary, 

Punjab Pollution Control Board 
Patiala 

Member Secretary 
Punjab Pollution Control Board 
Patiala. 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

IFC the matter of Suo NOto Cognizance

Itt Re:

-1-

Original Application No. 546 of 2024

News item titled "Ludhiana PPCB report flags 54 dyeing units in

Buddha Nullah's catchment" appearlng in the Hindustan Times

dated28.04.2024

StatusReport/Reply of Er. Kanwaldeep Kaur, Environmental Engineer,
Regional Dffice-1, Ludhiana on behalf of Punjab POllvtion Control Board in
Compliance to order dated 13.05.2024.

RESPECTFULLY SHOWETH

1. That the Hon'ble National Green Tribunal was pleased to take Suo Motto
Cognizance ofa News Item titled as "Ludhidna PPCB report flags 54 dyeing

units in Buddha Nullah's catchment” appearing in the Hindustan Times dated

25.04.2024. The article alleges that despite substantial investments in the
rejuvenation of Buddha Nullah, environmental activists have raised concerns
over the findings of the report and stated that the NGT should conduct

sampling from the independent body and with thepresence of locals, without

any prior warning to the industrialists. After consideration of the maxer, the

Hon'ble Tribunal has passed an order dated13.05.2024 therebyimpleading

the Punjab Pollution Control Board throUgh its member Secretary; Central

Pollution Control Board through ib Member Secretary and DP+pUty

Commissioner, Ludhiana as respondents in the case with direction to file their

response.

1. That it isrespectfully submitted thata case of similar nature in Original

pplicatiof) ho. 22fi OF 2022 titled as Nitln Dhiman V/s State of Punjab and

Others is also pending before this Hon'ble Tribunal and vide order dated

5 1932
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13.05.2024 the Hon'ble Tribunalhas issued directions that Original Application

no. 546 of 2024 be listed along with OriginalApplication no. 225 Of 2022.

StatMS ofPollution from dyeing units

3. That briefly stated in Ludhiana there are about 265 nos. of dyeing units

operating within NC limits. These units can be broadly categorized into three

types as far as pollution control status is concerned i.e. Large scale dyeing

units, scattered dyeing units (Small& Nedium scale) and the dyeing units

which are connected to Common Effluent Treatment Plants (CETPs). The

%@

Status of these three categories as well as pollution control status, is

delineated as under:

A. LargeScale dyeing units:

There are 11 Large scale dyeing units operating in Ludhiana, out of which one

unit has adopted ZLD and one has stopped its wet polluting process. Rest of

the9 units are discharging,their treated effluent into sewer.

ii) The Largl-Scale dyeing,industrles are being monitored by the Board regularly

and consents upto 30..06.2024 were !ssued by the Board subject to suitable

conditions to achieve ZLD.

It is relevant to mention here that the Punjab POllution Control Board vide

office order no.

of PPCB, NC,

Environmental

’

111 dated 12.03 2024 has. •,. . ;. -,, ! ', ,

Ludhiaha

constituteda committee of officers

PWSSB.& CPCB under the headship of Chief

Engineer, Ludhiana tO examine the alternatives available with

the Industry witht regard to allowipg discharge into NC sewer. A copy of

offlce order no. 111 dated 26.03.2024 is enclosed asAnnexure-A. The

commlttee has yetto conclude the matter.

B. Scattered Units:

I) These units whlch are small and medium scale, are 43 in number. Out of

these, 26 units are located In Industrial Area-A (04 units have been

permanently closed and 02 unlts have been Issued directions for closure by

the board) and remalnlng 17 units (03 unlts out of these 17 units have
ddopted ZLD, 02 unlts have been closed permanently and 01 unit has shifted

61933
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todİSCharge onto land forplantation) are operating in various other partsO

LUdhlana Fig.

*Ì These units have not been granted extension in time beyond 31.03.2023 and

directions have been issued by the Board to these industries to stop the

dİSCharge of effluent into MC sewer as well as CCL authorities to disconnect

theirsewerage connections as PWSSB/ NCL does not allow discharge of

effluents into NC sewer.

be status of these 54 dyeing unlts (11 Large scale and 43 Small/Medium scale) is

enclosed as Annexure-B.

C. Dyeing units which are connected to Common Effluent Treatment

PlantS (CETPs):

i) FOr the treatment of wastewater of the dyeing industries, 03 Common

Effluent Treatment Plants (CETPS) of total capacity 105 PłLD have been

installed at Ludhiana. The detalls regarding dyeing cluster, capacity of CETP,

site of installation, technology and existing member units are given herein

below:

S. No. Dyeing Capaóty Site of
Cluster of of CETP Installation
Ludhiana

Ci

Based on Existing Disposal of

Technology Member treated

UnitS wastewater

1. Bahadurke 1s MLD Bahadurke SBR
Road Road

2. Tajpra 50 OLD Tajpra SBR
Roãd Road

3. FOčdI Point 40 HLD TaJpra SBR

Total ó3

D. Status of CETPs.

Road

105 ULD 03

The detailed status of these CWPs is as under:

36 Budha

Nallah
108 Budha

Nallah
67 Budha

Nallah

z11 I

ü• TO MLD CETP fordyelng units located on Tajpur eoad:
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) There are 108 no. of dyeing units connected with the CETP. The CETP is

Achieving the standards notified by NoEF&CC except TDS. The discharge of

iS intoBuddha Nallah.

!!) The Board hdsimposed Environmental Compensation of Rs. 25 lacs for

VÏolations on

b. 40 MLD CET

theSpecial Purpose Vehicle (SPV) which is operating the CETP.

P fordyeing uniu iocated in Focal Point, Ludhiana:

) There are 67 no. of member dyeing units of the CETP. The CETP is being
monitored on monthly basis by the Punjab POllution Control Board and is
Achieving the standards notifiÏ2d by HoEF&CC except TDS.
dÏSCharge of CET9 is into Buddha Nallah.

‹) The Board hdsimposed Environmental Compensation of Rs.

Bank Guarantee of RS.1 Cr. on the SPv.Rs. 2S IdCS of Bank
been encashed due to vioiations.

Further, the

75 lacs and a

Guarantee has

C• 5 MLDCETPIODdyeing units located on BahadMr KBRoad:

i) There are 36

thestandards

’!O.ofmeMber dyeing units of theCIP. The CETP :sAchieving
notified by MoEF&CC except TDS. Thedischarge of CETP is into

BuddhaNallah.

Ïi) The Board has imposed Environmental

violations on the Special PurposeVehicle

Compensation ofRs. 1.77 Cr for

(SPV) WhÏCh isoperating the CET9.

The status of the3 CETPs is enclosed asAnnexure-c

s. It iS pertif'ent to meI'ïtÏOn here that the concept of commOI’IElfLlent
Treatment Plants (cETPsj

point source resultin

Althoagh C£TPs

VOFÏOUS

man

was lntroduced to treat dyeing effluent at single-

g in effective treatment and easyregulatOry monitoring.

were designed to consolidate and treat dyeing effluent from
dyelng unltsdnd have been madeoperationalin the city,however

y scattered units remaln operatlonal which could not connect to CETPs
malnly due to geographlc

compliance wlth standards

treatment system resultlngIFI

llmltatlons. Though these units are achieving

but are not connected with the centralized

discharge of treated effluent Into UC sewer.
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*S SUB* it is not the case that 54 dyeing units which are located in diff£2 £2{’1t

@/1:s ofLudhiana district and are considered as scattered dyeing units,are

“ OPerating in violation of law. The scattered dyeing units are otherwise

achieving theenvironmental norms and complying with the standards notified

by HOEF&CC. However, the board has issued directions to these units/O*

dÏ5connection with XC Sewer/adoption of ZLD system in the background of

designation of Ludhiana as criticaliy polluted area.

(Er. Kant deep Kaur)

Environmental Engineer, Regional

Office-1, Ludhiana,

On behalf of the Punjab Pollution

Control Board

9 1936



UNJAB

PUNJAB POLLUTION CONTROL BOARD

OFFICE ORDER

Whereas, the Department of Science, Technology& Environment, Government of

Punjab considering all the aspects of the matter Including various recommendations and

decisions of the Hon’b\e High Court, NGT and other Committees has issued directions u/s5 of

Environment (Protection) Act, 1986 vide letter dated 10.10.2019 that industrial effluents and

dairy waste whether treated/ partially treated or untreated shall not be discharged into

municipal sewer ofLudhiana.

And whereas, Earlier to make theBudhha Nallah pollution free in compliance to the various

proceedings of Hon'ble Punjab& Haryana High Court in CWP no. 7036 of 2005, the Govt. of

Punjab vide its order.dated 11.10.2006 appointed Sh. P.Ram IAS, Principal Secretary to Govt. of

Punjab as Project Coordinator. In one of the findings of the P.Ram Committee, it was

recommended that no effluent or sewage, whether treated or untreated shall be allowed to be

discharged into Budha Nallah or river Sutlej.

And whereas, the Board decided that all the water polluting industries (except garment washing

and service stations) discharging their effluent into municipal sewer, Ludhiana shall take adequate

steps to stop discharging their industrial effluent into municipal sewer, Ludhiana by 31.03.2023

and period of consent be reduced suitably to ensure compliance of the directions given by the

Govt. There are 11 (previously 12) large scale dyeing units in Ludhiana which aredischarging their

treated effluent iñto Municipal Sewer Ludhiana.

And whereas, the large-scale units submitted their representation to the Govt. and it was decided

vide Board's letter no. 25440-43 dated 2/12/2022 that all the large-scale dyeing units discharging

their effluent into munlclpal sewer Ludhiana shall take adequate steps to stop discharging their

industrial effluent into municipal sewer Ludhiana by 31.03.2024 with condition that these

Phnnn' C‘.hnirmnn

Page1 of4

Vatavaran Bhawan, Nabha Road, Patiala - 147001
D17.6-991.679a Mnmhar.for'.rotarv' Fi17.s-PP1.Annu ‹n› PP1.6fi.‘3r /rA'X1
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PERT chart for achieving Zero Liquid Discharge (ZLD) by upgrading its

And whereas, thereafter, these industries were given personal hearing before Chairman ofthe

Board forcompliance ofthe decisions.

And whereas,a committee under the chairmanship of Deputy Commissioner Ludhiana was

constituted to work outthemodalities/ alternative arrangements to discharge the treated trade

effluent of large-scale dyeing units and decided that the industries shall submit detailed

Calculations in support of their argument that shifting to ZLD would make their units unfeasible

economically.

After deliberation, the Committee submitted its report and has proposed that the following:

I. Technical Assessment by IIT Ropar: Engage technical institutions like IIT Ropar to assess

the feasibility and viability of implementation Zero Liquid Discharge (ZLO) considering the

specific circumstances of large-scale dyeing units in Ludhiana.

II. Policy-Level Matters: Committee recognizes that industry appeals for policy changes

regarding re-evaluation of the directive are beyond the committee's purview. Hence

recommends forwarding these, to the appropriate state-level authorities for policy

evaluation and decision- making.

Now these industries has given representation dated 12.03.2024 to the Board and hasrequested

that the large scale units are treating the waste water and are meeting with the discharge norms.

prescribed by the MOEF andPPCB. They had further submitted that the following points were

hot mef1tiof1edillthe Feport submitted by the committee constituted underthe Chairmanship Of

Deputy Commissioner Ludhiana.

a) Confirmation of PPCB that all the large-scale dyeing units are compliant w.r.t the

norms ofdischarge notified by PPCB

Age2 of4
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b) Confirmation of Municipal Corporation that it has no objection to the Textile

Industry using the sewer system asa carrier If it is consented by the sewage Board.

c) Confirmation of the Sewage Board that it is acceptable if the inlet water is treated

and meets thenorms prescribed by the PoIIutJOf\ COFttfOlbOaf'd•

Andwhereas, the large-scale Industries has also given representation to the DC, Ludhiana and

has requested that th”e implementation oftherecommendation oftheCommittee willtake time

and therefore all the large scale industries be allowed to discharge their effluent into sewer till

31.03.2025.

And whereas, Ina similar case of M/s Ludhiana Beverages G.T Road, Dhandhari Kalan, Ludhiana

the Govt. has constituteda committee of the following members to examine thealternatives

available to reuse of its treated Trade Effluent as well as review of the policy of the state

Government whether anytype of industry can be allowed discharge into MC sewer so asnotto

effect performance ofSTPs at terminal points:

Sr. No. Nameofthemember

1. Chief Environmental Engineer, Ludhiana

2. Representative of CPCB

Designation

Chairman

Member

3. Representative of Punjab WaterSupply and Sewerage Board. Member

4. Representative of PPCB, Head Office, Patiala

5. EnvironmentalEngineer, Regional Office-2, Ludhiana

6. Representative from theindustry

And whereas, the request has beenconsidered and it has been decided:

1) The above matter may also be referred to the said committee.

Page3 of4

Member

Member Convener

Member
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The submission of the report by the committee may take some time, therefore, in the

meanwhile, the time granted vide Board's letter no. 25440-43 dated 2/12/2022 is

extended tfll 30.06.2024.

Endst No.. ..

Chairman

Dated ..! .b .. 1

A copy ofabove is forwarded tothe Secretary to Govt. of Punjab, the Department

ofScience, Technology& Environment forinformation, please.

‹.«N....*..?:..<.+-is

action:-

Chairman

A copy of above is forwarded to the following for information and necessary

1. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana.

2. The Senior Environmental Engineer, Zona( Office-1/2, Punjab Pollution Control Board,

Ludhiana.

3. The Environmental Engineer, Regional Office- Ludhiana (I, II, III, IV) Punjab Pollution Control

Board, Ludhiana.

Page4 of4

Chairman
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3 Ad hi Enterprises, B- installed

4 Azeez Fabrics Pyt. Ltd installed

25T, Industrial Area-A,

industrial Area-A,

Page f 18]

Annexure-B

4so Direction u/s 33-A of the water (Preventions controi oi Poiiution) oirections issued u/s 33-A oithe water Act, ›9z4 w›th hearing

The fVICL has not disconnected the sewerconnection tail date.

The MCL has not disconnected the sewer connection till date

Page 10] of 18]

S.N

o

Name and

Address of the

industry

ETP

Status

Mode of

disposal

Last 

monitoring

Consented 

Dischrage 

Trade in KLD

Last action Letter no. & Date of SCN/ directions etc. Present status of Action taken if not complying (Directions/ Closure/ Sealing/BG/EC etc.)

1 M/s Nahar Spinning 

Mills Ltd, (Dyeing unit) 

Dhandari Kalan,  

Ludhiana.

Installed Into sewer 25.04.2024 2650 The industry was given personal hearing given before the Chairman 

of the Board on 15.03.2024 w.r.t. show cause notice for revocation 

of consent to operate granted under the Water (Prevention & 

Control of Pollution) Act, 1974 alongwith notice to issue directions 

u/s 33-A of the Water (Prevention & Control of Pollution) Act, 1974, 

wherein, it was decided that the industry shall immediately finalize 

the order for installation of Zero Liquid Discharge (ZLD) plant. The 

industry shall submit Progress Evaluation and Review Technique 

(PERT) chart for installation of ZLD plant, within 15 days. The 

industry shall install and commission ZLD plant by 31.05.2024 and 

shall complete its stabilization by 30.06.2024. The industry shall 

submit Bank Guarantee of Rs. 50 lacs, within 15 days, as already 

imposed during hearing dated 16.06.2023 as assurance that the 

upgraded ETP based on ZLD technology will be installed and 

commissioned by 30.06.2024. . 

 Show cause notice for revocation of consent to operate 

granted under the Water (Prevention & Control of Pollution) 

Act, 1974 alongwith notice to issue directions u/s 33-A of the 

Water (Prevention & Control of Pollution) Act, 1974 issued vide 

no. 1403-04 dated 06.03.2024.

The industry has neither submitted BG of Rs. 50 Lac nor it has submitted any compliance. Further, the board vide order no. 111 dated 

22.3.2024 has constituted a committee to examine the alternative available to reuse trade effluent as well as to review the policy of state 

govt., whether any type of industry can be allowed discharge into MC sewer so as to make no effect performance of STP at terminal point. 

Further the time granted to these industries vide boards letter no. 25440-43 dated 2.12.2022 has been extended till 30.6.2024.    

2 M/s Oriental Textile 

processing Co.PvtLtd, 

Samrala Chowk, 

Ludhiana

Installed Into sewer 30.01.2024 1900 The industry was given personal hearing given before the Chairman 

of the Board on 15.03.2024 w.r.t. show cause notice for revocation 

of consent to operate granted under the Water (Prevention & 

Control of Pollution) Act, 1974 alongwith notice to issue direction 

u/s 33-A of the Water Act, 1974 wherein it was decided that the 

industry shall continue to operate its pollution control devices 

regularly and efficiently so as to achieve the prescribed standards. 

The industry shall immediately finalize the order for installation of 

Zero Liquid Discharge (ZLD) plant. The industry shall submit Progress 

Evaluation and Review Technique (PERT) chart for installation of 

ZLD plant, within 15 days. The industry shall install and commission 

ZLD plant by 31.05.2024 and shall complete its stabilization by 

30.06.2024.  The industry shall submit Bank Guarantee of Rs. 50 

lacs, within 15 days, as already imposed during hearing dated 

16.06.2023 as assurance that the upgraded ETP based on ZLD 

technology will be installed and commissioned by 30.06.2024.

Show cause notice for revocation of consent to operate granted 

under the Water (Prevention & Control of Pollution) Act, 1974 

alongwith notice to issue directions u/s 33-A of the Water 

(Prevention & Control of Pollution) Act, 1974 issued vide no. 

1908-09 dated 04.04.2024

The industry has neither submitted BG of Rs. 50 Lac nor it has submitted any compliance. Further, the board vide order no. 111 dated 

22.3.2024 has constituted a committee to examine the alternative available to reuse trade effluent as well as to review the policy of state 

govt., whether any type of industry can be allowed discharge into MC sewer so as to make no effect performance of STP at terminal point. 

Further the time granted to these industries vide boards letter no. 25440-43 dated 2.12.2022 has been extended till 30.6.2024.    

3 Adhi Enterprises, B-

XXIII-2120/1, Textile 

Colony, Industrial Area-

A, Ludhiana

Installed Into sewer 27.06.2023 100 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023 and Environmental Compensation of Rs. 50000 has been 

imposed on the industry. 

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before the Chairman of the Board on 30.06.2023, vide letter no. 

3495-97 dated 7.7.2023 and it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date.

4 Azeez Fabrics Pvt. Ltd 

(Previously Gulab 

Industries Pvt. Ltd.), 

251, Industrial Area-A, 

Ludhiana

Installed Into sewer 15.03.2024 450 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 1303-1305 dated 07.07.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date despite reminder notices issued by Regional Office-1, Ludhiana

5 B.K Wools, 236/5, 

Industrial Area-A, 

Ludhiana

Installed Into sewer 26.07.2023 50 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 3452-55 dated 07.07.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

 Compliance status of all the 54 dyeing units which are not connected with the CETPs in complaince to O.A No .546/2024

Annexure-B
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industry ror disposai of i‹s trade effiuent.

Directions issued u/s 33-A ofthe Water Act, 1974 with hearing

1 IhsAutorki›oCMvGbpaCorporabonrudWaa ha

The N1CL has not disconnected the sewer connexion till date

The MCL has not disconnected the sewer connection till date
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6 Bharat Jiwan Dyeing 

Factory, 42, Industrial 

Area-A, Ludhiana

Installed Into sewer 05.03.2024 100 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 3477-79 dated 07.07.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

7 Capital Dyeing 

Company, 176, 

Industrial Area-A, 

Ludhiana

Installed Into sewer 14.10.2023 100 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023. 

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 06.07.2023, vide 

letter no.3435-37 dated 7.7.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent

The industry gave proposal for shifting its unit for shiftin of its unit from present location and also obtained CTE for shifting the unit at 

suitable location. Accordingly consents have been granted to the inustry for short term. 

8 D.V Saharan & Sons, 

Plot No. 404, Industrial 

Area-A, Ludhiana

- - - -  Closed Permanently  Closed Permanently  Closed Permanently

9 Golu International, 14-

A, Industrial Area-A, 

Ludhiana

Installed Into sewer 17.10.2023 120 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 06.07.2023, vide 

letter no. 3180-81 dated 28.6.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

Directions u/s 33-A were confirmed by the Competent Authority for the disconnection of the electric supply vide letter no. 6469-6471 

dated 9.11.2023. The electric connection disconnected vide TDCO no. 7/104 dated 23.11.2023.

10 Ishan Enterprises, 887, 

Industrial Area-A, 

Ludhiana

Installed Into sewer 06.12.2023 150 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 06.07.2023, vide 

letter no. 3420-22 dated 07.7.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

11 Jamna Dyeing & 

Finishing Mills, 2840, 

Industrial Area-A, Link 

Road, 

OppAmanDharam 

Kanda, Ludhiana

Installed Into sewer 30.06.2023 47 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before the Chairman of the Board on 30.06.2023, vide letter no. 

4883-85 dated 07.7.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date
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industry ror disposai of i‹s trade effiuent.

Closed Permanently

Dvv<nonsnsuedu/ SJAoCiheWavrAn,I9?Awxhhvar›n

1 IhsAutorki›oCMvGbpaCorporabonrudWaa ha

The N1CL has not disconnected the sewer connexion till date

Directions u/s 33-A were confirmed by The Competent Authority forthe disconnection of che electric supply vide ieLter no. 44:IB-:t9 dated

Closed Permanently

The MCL hasnotdisconnected the sewer connection till date
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12 Madan Dyeing & 

Finishing Factory, J-1, 

Textile Colony, 

Industrial Area-A, 

Ludhiana

Installed Into sewer 30.10.2023 250 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023 and EC imposed of Rs. 50,000/-.

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 06.07.2023, vide 

letter no. 3411-13 dated 7.7.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

13 National Scientific 

Dyers, 37, Industrial 

Area-A, Ludhiana

Installed Into sewer 10.03.2023 300 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023 and Environmental Compensation of Rs. 50000 has been 

imposed on the industry.

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 06.07.2023, vide 

letter no. 3447-49 dated 07.07.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

14 Natraj Scientific Dyers, 

Opp. AmanDharam 

Kanda, Link Road, 

Industrial Area-A, 

Ludhiana

Installed Into sewer 17.10.2023 200 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023.

The industry was given personal hearing given before Worthy 

Chairman of the Board w.r.t. notice to issue direction u/s 33-A 

of the Water (prevention & Control of Pollution) Act, 1974 vide 

no. 3428 dated 07.07.2023 (attached), wherein it was decided 

as under:-

1.    The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.    The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining prior permission 

/consent of the Board.

3. The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

Directions u/s 33-A were confirmed by the Competent Authority for the disconnection of the electric supply vide letter no. 4418-19 dated 

5.8.2024. 

15 Oriental Knitfab Pvt. 

Ltd. 278, Industrial 

Area-A, Ludhiana

- - -  Closed Permanently  Closed Permanently  Closed Permanently

16 Pawan Lakshmi 

Processors, 35-36 B, 

Textile Colony, 

Industrial Area-A, 

Ludhiana

- - - Closed Permanently Closed Permanently Closed Permanently 

17 Perfect Dyeing & 

Finishing Industries, 97-

C, Industrial Area-A, 

Ludhiana

Installed Into sewer 17.10.2023 240 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023and EC imposed of Rs. 100,000/-. 

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 06.07.2023, vide 

letter no. 3444-46 dated 07.07.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

18 Pritam Sci. Dyers, 16-A, 

Industrial Area-A, 

Ludhiana

Installed Into sewer 17.10.2023 285 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023.

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 06.07.2023, vide 

letter no. 3432-34  dated 07.07.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent. The MCL has not 

disconnected the sewer connection till date

The MCL has not disconnected the sewer connection till date
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industry ror disposai of i‹s trade effiuent.

Directions issued u/s 33-A ofthe Water Act, 1974 with hearing

Directions issued u/s 33-A ofthe Water Act, 1974 with hearing

Dvv<nonsnsuedu/ SJAoCiheWavrAn,I9?Awxhhvar›n

1 IhsAutorki›oCMvGbpaCorporabonrudWaa ha

The N1CL has not disconnected the sewer connexion till date

The MCL has not disconnected the sewer connection till date
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19 Punjabi Dyeing, 367, 

Industrial Area-A, 

Ludhiana

Installed Into sewer 17.10.2023 250 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 3480-82 dated 07.07.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

20 R.P. Processors, 

848/11, Industrial Area-

A, Ludhiana

Installed Into sewer 17.10.2023 250 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 3086-88 dated 07.07.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

21 Rajneesh Dyeing 

House, 16-B, Industrial 

Area-A (Extension), 

Ludhiana

Installed Into sewer 26.07.2023 60 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 3438-40 dated 07.07.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 6.7.2023, vide letter 

no. 3438-40 dated 7.7.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

22 Rampal Sci. Dyers, 216, 

Industrial Area-A, 

Ludhiana

Installed Into sewer 26.07.2023 100 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 3471-73 dated 07.07.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

23 Sangam Dye House, H-

8, Textile Colony 

Ludhiana

- - - Closed Permanently Closed Permanently Closed Permanently

24 Swaastik Scientific 

Dyers (Previously 

Mahadev Dyeing & 

M/s Satyam Sci 

Dyers)D-4, Textile 

Colony, Industrial Area-

A, Ludhiana

Installed Into sewer 17.10.2023 130 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023and EC imposed of Rs. 50,000/-.

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 3423-25 dated 7.07.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

17 1944



induscrial Area-A,

Area-A, Lud hiana

Lud hiana

Act, :t974 be issued to the industry that the industry shall not

iso ov,n›„v/,se-A i^,w,i«(e=„ ›„&co«oio‹Puwi,p

Page f 18

industry for disposal of ics trade effluent.

oirections issued u/s 33-A oithe water Act, ›974 w›th hearing

oirec ions issued u/s aa-A ofthe wa e Act, ›974 with hearing

Directions issued u/s 33-A ofthe Water Act, 1974 w+th hearing

S. IheAutorifl«›oCMuGbpalCorporabonrudWana›haI

The MCL has not disconnected che sewer connection till date

The McL has not disconnected the sewer connection till date

The MCL has not disconnected the sewer connection till date
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25 Sewak Scientific Dyers, 

Plot No. 131/1, 

Industrial Area-A, 

Ludhiana

Installed Into sewer 17.10.2023 50 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 6.7.2023, vide letter 

no. 3417-19 dated 7.7.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

26 Sun Shine Dyeing Pvt. 

Ltd., 261, Industrial 

Area-A, Ludhiana

Installed Into sewer 17.10.2023 432 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 6.7.2023, vide letter 

no. 4623-24 dated 18.08.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

27 Dhir Processors & 

Traders, 123, Industrial 

Area-A, Ludhiana

Installed Into sewer 26.07.2023 48 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 6.7.2023, vide letter 

no. 3429-31 dated 07.7.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

28 Om Processors Pvt. 

Ltd., K-3, Textile 

Colony, Industrial Area-

A, Ludhiana

Installed Into sewer 17.10.2023 700 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 6.7.2023, vide letter 

no. 3441 dated 7.7.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date

29 M/s Awon Printers, St. 

No. 3, Baba Gajja Jain 

Colony, Near Moti 

Nagar, Ludhiana

Installed Into sewer 17.11.2023 150 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 28.7.2023, vide 

letter no. 4615-17 dated 18.8.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date despite reminder notices issued by Regional Office-1, Ludhiana

30 M/s H.C Dyeing Works, 

B-30, Plot No. 3595-96, 

Baba Deep Singh 

Nagar, Moti Nagar, 

Ludhiana

Installed Into sewer 01.12.2023 400 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 3076-77 dated 27.6.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date despite reminder notices issued by Regional Office-1, Ludhiana
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31 M/s J.S Jain Dyeing 

Factory Plot no. 

26/6/2, Near Moti 

Nagar, Bye Pass 

Ludhiana

Installed Into sewer 17.11.2023 140 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023. 

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 3060-61 dated 27.6.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date despite reminder notices issued by Regional Office-1, Ludhiana

32 M/s Malhotra Dyeing 

Kuldeep Nagar, 

Jalandhar Road, 

Ludhiana

Installed Into sewer 17.10.2023 550 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 28.7.2023, vide 

letter no. 4419-21 dated 11.8.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date despite reminder notice issued by Regional Office-1, Ludhiana

33 M/s Nav Bharat Dyeing 

Works, Sardar Nagar, 

Rahon Road, Ludhiana

- - - Closed Closed Closed

34 M/s Ramal Dyeing, 

Jalandhar Bye Pass, 

Opp. Shakti Nagar, 

Ludhiana

Installed Into sewer 17.10.2023 350 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 28.7.2023, vide 

letter no. 4416-18 dated 11.8.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date despite reminder notice issued by Regional Office-1, Ludhiana

35 M/s Sagar Apparels, B-

XXX-2586/87, Baba 

Gajja Jain Colony, Moti 

Nagar Ludhiana

Installed Into sewer 17.11.2023 270 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 3048-49 dated 27.6.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date despite reminder notices issued by Regional Office-1, Ludhiana

36 M/s Sanjeev Dyeing 

Works, 1004/9, Circular 

Road, Ludhiana

Installed Into sewer 17.10.2023 500 Direction u/s33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industrythat the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023.

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 28.7.2023, vide 

letter no. 4422-24 dated 11.8.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date despite reminder notice issued by Regional Office-1, Ludhiana
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37 M/s B.S Dyers, Plot No. 

7, Friends Industrial 

Estate, Opp Aarti 

Steels, Focal Point, 

Ludhiana

Installed Into sewer 12.01.2014 45 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 28.7.2023, vide 

letter no. 4610-12 dated 18.8.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The industry is not in operation since long. Further, the MCL has not disconnected the sewer connection till date despite reminder notices 

issued by Regional Office-1, Ludhiana

38 M/s KKK Mills D-40, 

Phase-5, Focal Point, 

Ludhiana

Installed Into sewer 07.12.2022 90.7 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

Directions issued u/s 33-A of the Water Act, 1974 with hearing 

before Chairman of the Board at Patiala on 30.06.2023, vide 

letter no. 3056-57dated 27.6.2023 it was decided as under:-

1.     The industry shall immediately dismantle and remove all 

outlets and shall stop discharging its trade effluent into sewer.

2.     The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining

Prior permission /consent of the Board.

3.     The Authorities of Municipal Corporation Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date despite reminder notices issued by Regional Office-1, Ludhiana

39 M/s Awon Processors, 

H No-176, Khasra No-

22//24, B-XXX- 2618-

2619/A, Moti Nagar, 

Ludhiana

Installed Into sewer 05.07.2022 7 Direction u/s 33-A of the Water (Prevention & Control of Pollution) 

Act, 1974 be issued to the industry that the industry shall not 

discharge its industrial effluent into municipal sewer after 

31.03.2023

The industry has been complied with the direction & has 

installed the ZLD. No further action required in this matter.

The industry has complied with the directinos & has installed the ZLD. No further action is required.

40 M/s Oswal  Wollen mill 

Ltd, GT Sherpur, 

Ludhiana.

Installed Into Sewer 1.2.2024 3600 Notice u/s 33-A of the Water Act, 1974 issued with hearing before 

the Hon’ble Chairman of the Board on 15.03.2024.

The industry was issued notice u/s 33-A of the Water Act, 1974 

alongwith hearing given before the Hon’ble Chairman of the 

Board on 15.03.2024 vide letter no. 1096 dated 15.2.2024 and 

no. 1400 dated 6.3.2024, wherein  the industry was imposed 

Bank Guarantee of Rs 50 Lacs in order to achieve ZLD system by 

30.6.2024.

The Govt. of Punjab has given time period upto 30.06.2024 to industry to adopt ZLD technology.

41 M/s Eveline 

International,  GT road,  

Dhandari Kalan,   

Ludhiana.

ZLD ZLD 27.2.2024 600 - - The industry has achieved ZLD system.

42 M/s Sharman Woollen 

Mills Ltd, VPO Jugiana, 

Ludhiana

Installed Into Sewer 24.1.2024 175 Notice u/s 33-A of the Water Act, 1974 issued with hearing before 

the Hon’ble Chairman of the Board on 30.6.2023

The industry was issued notice u/s 33-A of the Water Act, 1974 

alongwith  hearing given before the Hon’ble Chairman of the 

Board on 30.6.2023 vide letter no. 3054-55 dated 27.6.2023, 

wherein it was decided that:-                        1. The industry shall 

immediately dismantle and remove all outlets and shall stop 

discharging its trade effluent into sewer.

2. The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining prior 

permission/consent of the Board.

3. The Authorities of Municipal Corporation, Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date despite of reminders issued by the Board vide letter no. 3466 dated 7.7.2023, 

no. 774 dated 15.4.2024 and no. 1420 dated 26.6.2024.

43 M/s Garg Acrylic Ltd, 

Industrial Area C 

Ludhiana.

Installed Into Sewer 4.6.2024 900 Notice u/s 33-A of the Water Act, 1974 issued with hearing before 

the Hon’ble Chairman of the Board on 16.6.2023.

The industry was issued notice u/s 33-A of the Water Act, 1974 

alongwith  hearing given before the Hon’ble Chairman of the 

Board on 16.06.2023 vide letter no. 2473 dated 7.6.2023, 

wherein EC of Rs 5.0 Lacs and BG of Rs 10 Lacs was imposed. 

The industry has challenged the decision of the Board before 

Hon’ble Appellate Authority.

The Govt. of Punjab has given time period upto 30.06.2024 to industry to adopt ZLD technology.
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44 M/s Venus Cotsyn 

India Ltd (Duke Fabrics 

India Limited), G.T. 

Road,  Near Jalandhar 

Bye Pass, Ludhiana.

Installed Into 

sewerr 

line of 

MCL

04.04.2024 1845 - - The Government of Punjab has given time period upto 30.06.2024 to the industry to adopted ZLD technology. 

45 M/s Vardhman 

Spinning & General 

Mill, Chandigarh Road, 

Ludhiana

Installed Into 

sewerr 

line of 

MCL

02.03.2023 2000 - - The Government of Punjab has given time period upto 30.06.2024 to the industry to adopted ZLD technology. 

46 M/s Mahaluxmi 

Processing House Pvt 

Ltd, C-231 phase 8 

Focal Point Ludhiana.

Installed Into sewer 19-06-2024 2000 Sample taken on 19.06.2024 and results are awaited. Notice  u/s 33-A of Water Act, 1974 vide letter no. 2268 dated 

05.04.2024.

The industry was given personal hearing before the Chairman of the Board on 23.04.2024 w.r.t. notice to issue directions u/s 33-A of the 

Water (Prevention & Control of Pollution) Act, 1974 as amended n 1988 vide Board letter no. 2946-47 dated 08.05.2024 and wherein it was 

decided that:-

1. The industry shall continue to operate its pollution control devices regularly and efficiently so as to achieve the prescribed standards.

2. The industry shall submit action plan alongwith PERT Chart for the installation and commissioning of ZLD Plant, within 15 days.

3. The industry shall complete, commission, stabilize and operate the upgraded effluent treatment plant so as to achieve zero liquid 

discharge, by 30.06.2024, failing which Board shall be constrain to take further action as per the Environmental Laws.

4. The industry shall submit a bank guarantee of Rs. 50 Lac with validity for one year, within 15 days as an assurance that the upgraded ETP 

based on ZLD technology will be installed and commissioned by 30.06.2024.

5. Consent to operate under the Water (Prevention & Control of Pollution) Act, 1974 be granted to industry upto 30.06.2024.

6. The industry will be re-heard again after 15.06.2024.

7. Environmental Engineer, Regional Office 4, Ludhiana shall visit the industry and submit comprehensive report / recommendations, within 

15 days. 

8. It was made clear to the industry to be careful in future and if the industry is found violating under the provisions of Water Act, 1974 in 

future, then srict action may be taken against the industry, without any further notice/ opportunity of hearing.

The compliance of the above has been sent to the Competent Authority and further action is under process

47 M/s Vardhman Polytex 

Ltd, D-295/1 Phase 8 

Focal point, Ludhiana.

Installed 

(Now closed 

wet process)

Into sewer 23.04.2024 900 Wet machinery of the industry was sealed  by the Board. Directions u/s 33-A of Water Act, 1974 vide letter no. 2513-14 

dated 19.04.2024.

Wet machinery of the industry was sealed  by the Board and industry has obtained revised consent to operate under the Water Act, 1974 

and under the Air Act, 1981 for its dry process.

48 M/s Vardhman Yarn 

and Thread Ltd, D-

295/2 phase 8 Focal 

point Ludhiana

Installed Into sewer 19-06-2024 550 Sample taken on 19.06.2024 and results are awaited. Notice  u/s 33-A of Water Act, 1974 vide letter no. 2266 dated 

05.04.2024.

The industry was given personal hearing before the Chairman of the Board on 23.04.2024 w.r.t. notice to issue directions u/s 33-A of the 

Water (Prevention & Control of Pollution) Act, 1974 as amended n 1988 vide Board letter no. 2889-90 dated 08.05.2024 and wherein it was 

decided that:-

1. The industry shall continue to operate its pollution control devices regularly and efficiently so as to achieve the prescribed standards.

2. The industry shall submit action plan alongwith PERT Chart for the installation and commissioning of ZLD Plant, within 15 days.

3. The industry shall complete, commission, stabilize and operate the upgraded effluent treatment plant so as to achieve zero liquid 

discharge, by 30.06.2024, failing which Board shall be constrain to take further action as per the Environmental Laws.

4. The industry shall submit a bank guarantee of Rs. 50 Lac with validity for one year, within 15 days as an assurance that the upgraded ETP 

based on ZLD technology will be installed and commissioned by 30.06.2024.

5. Consent to operate under the Water (Prevention & Control of Pollution) Act, 1974 be granted to industry upto 30.06.2024.

6. The industry will be re-heard again after 15.06.2024.

7. Environmental Engineer, Regional Office 4, Ludhiana shall visit the industry and submit comprehensive report / recommendations, within 

15 days. 

The compliance of the above has been sent to the Competent Authority and further action is under process

49 M/s Centex 

International Pvt. Ltd., 

Sua Road, Village  

Gobindgarh, Adj. Focal 

Point, Phase-VII, 

Ludhiana.

Installed Into sewer 19-06-2024 1000 Notice u/s 33-A of the Water Act, 1974 & for refusal of consent 

issued with hearing on 12.06.2023 before the Chairman of the 

Board.

Notice  u/s 33-A of Water Act, 1974 vide letter no. 2264 dated 

05.04.2024.

The industry was given personal hearing before the Chairman of the Board on 23.04.2024 w.r.t. notice to issue directions u/s 33-A of the 

Water (Prevention & Control of Pollution) Act, 1974 as amended n 1988 and wherein it was decided that:-

1. The industry shall continue to operate its pollution control devices regularly and efficiently so as to achieve the prescribed standards.

2. The industry shall submit action plan alongwith PERT Chart for the installation and commissioning of ZLD Plant, within 15 days.

3. The industry shall complete, commission, stabilize and operate the upgraded effluent treatment plant so as to achieve zero liquid 

discharge, by 30.06.2024, failing which Board shall be constrain to take further action as per the Environmental Laws.

4. The industry shall submit a bank guarantee of Rs. 50 Lac with validity for one year, within 15 days as an assurance that the upgraded ETP 

based on ZLD technology will be installed and commissioned by 30.06.2024.

5. Consent to operate under the Water (Prevention & Control of Pollution) Act, 1974 be granted to industry upto 30.06.2024.

6. The industry will be re-heard again after 15.06.2024.

7. Environmental Engineer, Regional Office 4, Ludhiana shall visit the industry and submit comprehensive report / recommendations, within 

15 days. 

The compliance of the above has been sent to the Competent Authority and further action is under process

50 M/s Ganesh Dyeing 

Mills, G.T. Road, 

Dhandari Kalan, 

Ludhiana.

Installed Into Sewer 20.3.2024 46 Notice u/s 33-A of the Water Act, 1974 issued with hearing before 

the Hon’ble Chairman of the Board on 30.6.2023

The industry was issued notice u/s 33-A of the Water Act, 1974 

alongwith  hearing given before the Hon’ble Chairman of the 

Board on 30.6.2023 vide letter no. 3052-53 dated 27.6.2023, 

wherein it was decided that.                                              1. The 

industry shall  immediately dismantle and remove all outlets 

and shall stop discharging its trade effluent into sewer.

2. The industry shall not operate its outlet for discharge of 

trade effluent into sewer without obtaining prior 

permission/consent of the Board.

3. The Authorities of Municipal Corporation, Ludhiana shall 

immediately disconnect the sewer connection available to the 

industry for disposal of its trade effluent.

The MCL has not disconnected the sewer connection till date despite of reminders issued by the Board vide letter no. 3463 dated 7.7.2023 

and no. 1440 dated 31.12.2023.
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51 M/s Sahib 

Synthetics,G.T. 

Road, West, 

Ludhiana

Installed Onto land 

for 

plantatio

n

21.11.2022 220 Directions u/s 33-A of Water (Prevention & Control of 

Pollution) Act, 1974 were issued to the MCL vide no. 2591 

dated 31.05.2023 that the authorities concerned shall 

disconnect the sewer connection of the industry, till further 

orders.

Directions u/s 33-A of Water (Prevention & Control of 

Pollution) Act, 1974 were issued to the MCL vide no. 2591 

dated 31.05.2023 that the authorities concerned shall 

disconnect the sewer connection of the industry.

The industry is now discarging its treatred trade effluent onto land for plantation. Sewer connection of the industry has been 

diconnected by the Municipal Corporation Ludhiana. The MCL has also informed to the Punjab Pollution Control Board vide letter 

no. 127/XEN/O&M/Z-A dated 14.07.2023 regarding disconnection of the sewer connection of the industry.

52 M/s Jarnail Army 

Store, St. No. 4, 

Iqbal Nagar, Tajpur 

Road, Ludhiana

Installed ZLD 

installed

NR 10 The industry has installed the RO and evaporator after ETP for 

reuse and ZLD.

- The  indusdtry has installed ZLD.

53 M/s Ram Dyeing, 

Near Radha Swami 

Satsang House, 

Tibba Road, 

Ludhiana.

Installed ZLD 

installed

NR 5 No action pending as indusdtry has installed ZLD. - MC Ludhiana has disconnected the sewer connection of the industry. The  indusdtry has installed ZLD.

54 M/s Beas Scientific 

Dyers, New Shakti 

Nagar, G.T. Road, 

Ludhiana

The industry unit closed permanently in year 2022.
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S.No Name& Address of

CETP

40 MLD

CETP.Focal Point

2 50 MLD CETP.

Tajpur Road

3 15MLD CETP,

Bahadurke Road

Details of CETPs incomplaince to Hon'ble NGT inOA no. 546/2024

Status of consent Install Actual No. of Dyeing Units Process of Discharge Receiving water body

Authorisation and Capacity, Treatment connected with CETP CETP quantity in MLD (Drain/NaIIa/Land/Ri

validity in MLD in MLD ver)

Air(Valid)

Water(valid)

Authorization (Valid)

Applied

Applied

40 MLD 32 MLD

50

15

39

15

67

108

34

SBR 32 MLD

SBR 39MLD

SBR 13MLD

Budha Nallah

Budha Nallah

Budha Nallah

Annexure-C

Sludge Mode of Status of PPCB prescribe

Generation disoposal operation inlet standard

tons/day ofSludge forCETP

35-40 TSDF In

NIMBUA operation

32 TSDF In

NIMBUA operation

2 TSDF In

NIMBUA operation

No

No

No
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S.No Name & Address of 

CETP

Status of consent 

Authorisation and 

validity

Install 

Capacity, 

in MLD

Actual 

Treatment 

in MLD

No. of Dyeing Units 

connected with CETP

Discharge 

quantity in MLD

Receiving water body 

(Drain/Nalla/Land/Ri

ver)

Sludge 

Generation 

tons/day

Mode of 

disoposal 

of Sludge

Status of 

operation

PPCB prescribe 

inlet standard 

for CETP

1 40 MLD 

CETP.Focal Point 

Air(Valid)

Water(valid)

Authorization (Valid)

40 MLD 32 MLD 67 32 MLD Budha Nallah 35-40 TSDF 

NIMBUA

In 

operation

No

2 50 MLD CETP. 

Tajpur Road

Applied 50 39 108 SBR 39MLD Budha Nallah 32 TSDF 

NIMBUA

In 

operation

No

3 15 MLD CETP, 

Bahadurke Road

Applied 15 15 34 SBR 13 MLD Budha Nallah 2 TSDF 

NIMBUA

In 

operation

No

                             Details of CETPs in complaince to Hon'ble NGT in OA no. 546/2024                                   Annexure-C

Process of  

CETP 

SBR

23 1950



S. No Name& Address ofthe Small/Mediu Environmental

unit m unit with Clearance

geo code

Notapplicable as

A.D. Dyeing& Finishing industry is not

1 Nills, Geeta Nagar, Tajpur Small covered under EIA

Road, Ludhiana notification dated

A.K. Dyeing House, Geeta

2 Nagar, Tajpur Road,

Ludhiana

A.K. Dyeing, Jaswal

3 Complex, Tajpur Road,

Ludhiana.

Aashish Dyeing, (Shivala

Processors), 2220/6,

4 Mahavir Complex, Opp.

Central Jail, Tajpur Road,

Ludhiana

5

Abhay Processors Eariler

known asShyam Dyeing&

Finishing Mills, Opp. Central

Jail, Tajpur Road, Ludhiana

14 09 2006
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006

Consent from PPCB

CTO granted vide no.

CTOW/Renewal/LDH3/2023/2

3503750 dated 08.11.2023,

valid upto 31.03.2027.

CTO granted vide no.

CTOW/Renewal/LDH3/2020/1

2984331 dated 28.08.2020,

expired on 30.06.2024.

CTO granted vide no.

CTOW/Renewal/LDH3/2021/1

6399693 dated 19.10.2021,

expired on 18.10.2022.

CTO granted vide no.

CTOW/Renewal/LDH3/2022/

7745180 dated 08.03.2022,

expired on 07.03.2023.

Consumption

ofwater and

intake source

Ground Water

Ground Water

Ground Water

Ground Water

Not applicable as CTO granted vide no.

industry is not CTOW/Varied/LDH3/2024/255

Small covered under EIA 66079

notification dated dated 26.06.2024, valid upto

14 09 2006 30 06 2026
Not applicable as CTO granted vide no.

Adarsh Processors, Mahavir industry is not CTOW/Varied/LDH3/2024/261

6 Complex, Opp. Central Jail, Small covered under EIA 26645

Tajpur Road, Ludhiana notification dated dated 24.09.2024, valid upto

7

Annan Processors, Opp.

Central Jail, Near Shiv

Mandir, Tajpur Road,

Ludhiana.

Arora Brothers Creations,

Plot no. 48, Jaswal Complex,

Opp. Central 3aiI, Tajpur

Road, Ludhiana.

14 09 2006 30 06 2029
Not applicable as CTO granted vide no.

industry is not CTO/Renewal/LDH3/2024/254

Small covered under EIA 62433

notification dated dated 20.04.2024, valid upto

14 09 2006 20 04 2029
Not applicable as CTO granted vide no.

industry is not CTOW/Varied/LDH3/2024/260

Small covered under EIA 69525

notification dated dated 15.07.2024, valid upto

14 09 2006 30 06 2028

Ground Water

Ground Water

Ground Water

Ground Water

Provision for Ifconnected Capacity of Quantity discharged Ifhaving own ETP Quantity discharged

pretreatment to CETP and the CETP to from CETP along with along with geo from ETP (KLD) along

within the unit the quantity which the water quality analysis code and capacity with water quality to

to be unit is (to be annexed) and (KLD) be annexed analysis

supplied to connected mode of discharge and mode of

theCETP and the (land, river canal discharge (land, river

(KLD) environment etc.) canal etc.)

aI/consent

forthe CETP

Notprovided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

is

is

is

323 50 MLD

522 50 MLD

694 50 MLD

50 MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

50
150 50 MLD

is

is

413 50 MLD

182 50 MLD

MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

' 50
150 50 MLD

is

200 50 MLD

MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

S. No Name & Address of the 

unit

Small/Mediu

m unit with 

geo code

Environmental 

Clearance 

Consent from PPCB Consumption 

of water and 

intake source

Provision for 

pretreatment 

within the unit

If connected 

to CETP and 

the quantity 

to be 

supplied to 

the CETP 

(KLD)

Capacity of

the CETP to

which the

unit is

connected 

and the

environment

al/consent 

for the CETP

Quantity discharged

from CETP along with

water quality analysis 

(to be annexed) and

mode of discharge

(land, river canal

etc.)

If having own ETP 

along with geo 

code and capacity 

(KLD)

Quantity discharged

from ETP (KLD) along 

with water quality to

be annexed analysis

and mode of

discharge (land, river

canal etc.)

1

A.D. Dyeing & Finishing 

Mills, Geeta Nagar, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2023/2

3503750 dated 08.11.2023, 

valid upto 31.03.2027.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

323 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

2

A.K. Dyeing House, Geeta 

Nagar, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2020/1

2984331 dated 28.08.2020, 

expired on 30.06.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

522 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

3

A.K. Dyeing, Jaswal 

Complex, Tajpur Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2021/1

6399693 dated 19.10.2021, 

expired on 18.10.2022.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

694 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

4

Aashish Dyeing, (Shivala 

Processors), 2220/6,  

Mahavir Complex, Opp. 

Central Jail, Tajpur Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2022/1

7745180 dated 08.03.2022, 

expired on 07.03.2023.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

150 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

5

Abhay Processors Eariler 

known as Shyam Dyeing & 

Finishing Mills, Opp. Central 

Jail, Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/255

66079

 dated 26.06.2024, valid upto 

30.06.2026.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

413 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

6

Adarsh Processors, Mahavir 

Complex, Opp. Central Jail, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/261

26645

 dated 24.09.2024, valid upto 

30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

182 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

7

Aman Processors, Opp. 

Central Jail, Near Shiv 

Mandir, Tajpur Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/254

62433

 dated 20.04.2024, valid upto 

20.04.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

150 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

8

Arora Brothers Creations, 

Plot no. 48, Jaswal Complex, 

Opp. Central Jail, Tajpur 

Road, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/260

69525

 dated 15.07.2024, valid upto 

30.06.2028.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

200 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

1951

Namdev computers
Typewriter
Annexure-B



9

10

Balak International, Plot No.

14, Jaswal Complex, Kakka

Village Road, Opp. Central

Jail, Tajpur Road, Ludhiana

Balarama Tex Ltd Eariler

known asGangesh Cottex,

B/s Yogi Dyeing, Tajpur

Road, Ludhiana

Small

Small

Berry Scientific Dyers, Opp.

11 Central Jail, Tajpur Road, Small

Ludhiana

C.K. Processors, Jaswal

12 Complex, Tajpur Road,

Ludhiana

13

Deepak Dyeing House (N/s

Ghip's Processors) Tajpur

Road, Near Jaswal Dyeing

Complex, Ludhiana

Famina Fabrics, Plot no. 37,

14 Jaswal Complex, Tajpur

Road, Ludhiana

Friends Finishers, Tajpur

15 Road, Opp. Central Jail,

Ludhiana

Small

Small

Small

Small

G.K. Finishing, Nata Karam

16 Kaur Colony, Tajpur Road, Small

Ludhiana

17
G.P. Dyeing, Geeta Nagar,

Tajpur Road, Ludhiana

G.R. Woollen Mills, Geeta

18 Nagar, Tajpur Road,

Ludhiana

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO granted vide no.

CTO/Renewal/LDH3/2024/264

84796

dated 11.08.2024, valid upto

11 08 2029

CTO granted vide no.

CTO/Renewal/LDH3/2023/243

81549

dated 06.12.2023, valid upto

06 12 2028

CTO granted vide no.

CTOW/Renewal/LDH3/2021/1

5160432 dated 12.03.2021,

Expired on 30.06.2024.

CTO granted vide no.

CTOW/Varied/LDH3/2023/242

62232 dated 29.12.2023 valid

upto 28.12.2024.

CTO granted vide no.

CTO/Renewal/LDH3/2024/255

73841 dated 03.05.2024 valid

upto 03.05.2027.

CTO granted vide no.

CTO/Renewal/LDH3/2024/255

97977 dated 06.05.2024 valid

upto 06.05.2027.

CTO granted vide no.

CTOW/Renewal/LDH3/2018/7

911644 dated 29.08.2018

expired on 30.06.2023.

CTO granted vide no.

CTO/Renewal/LDH3/2024/253

25377dated 04.04.2024 Valid

upto 04.04.2025.

CTO granted vide no.

CTO/Renewal/LDH3/2024/266

60696 dated 04.08.2024 valid

upto 04.08.2029.

CTO granted vide no.

CTO/Renewal/LDH3/2023/242

65390 dated 24.11.2023 valid

upto 24.11.2025.

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

625 50 MLD
50

300 50 MLD
50

348 50 MLD
50

783 50 MLD
50

' 400 50 MLD
50

' 50
280 50 MLD

'
S

50
200 50 MLD

'
S

50
100 50 MLD

is

393.6 50 MLD
50

' 50
317 50 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

9

Balak International, Plot No. 

14, Jaswal Complex, Kakka 

Village Road, Opp. Central 

Jail, Tajpur Road, Ludhiana 

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/264

84796

 dated 11.08.2024, valid upto 

11.08.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

625 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

10

Balarama Tex Ltd Eariler 

known as Gangesh Cottex, 

B/s Yogi Dyeing, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2023/243

81549

 dated 06.12.2023, valid upto 

06.12.2028.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

300 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

11

Berry Scientific Dyers, Opp. 

Central Jail, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2021/1

5160432 dated 12.03.2021, 

Expired on 30.06.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

348 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

12

C.K. Processors, Jaswal 

Complex, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2023/242

62232 dated 29.12.2023 valid 

upto 28.12.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

783 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

13

Deepak Dyeing House  (M/s 

Ghip's Processors) Tajpur 

Road, Near Jaswal Dyeing 

Complex, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/255

73841 dated 03.05.2024 valid 

upto 03.05.2027.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

400 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

14

Famina Fabrics, Plot no. 37, 

Jaswal Complex, Tajpur 

Road, Ludhiana 

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/255

97977 dated 06.05.2024 valid 

upto 06.05.2027.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

280 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

15

Friends Finishers, Tajpur 

Road, Opp. Central Jail, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2018/7

911644 dated 29.08.2018 

expired on 30.06.2023.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

200 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

16

G.K. Finishing, Mata Karam 

Kaur Colony, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/253

25377dated 04.04.2024 Valid 

upto 04.04.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

100 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

17
G.P. Dyeing, Geeta Nagar, 

Tajpur Road, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/266

60696 dated 04.08.2024 valid 

upto 04.08.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

393.6 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

18

G.R. Woollen Mills, Geeta 

Nagar, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2023/242

65390 dated 24.11.2023 valid 

upto 24.11.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

317 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

1952



Ganga Dyeing& Processors,

19 Bhamian Kalan, Tajpur

Road, Ludhiana

20

21

22

Fortune lmpex, (previously

known asGolden

Processors), VILL. Bhamian

Kalan Tajpur Road, Ldh

Gupta Shivam Dyeing

Processors, Village Bhamian

Kalan, Tajpur Road,

Ludhiana.

Gupta Shivam Processors

(Previously known as M/s

Shree Balaji Dyeing&

Finishing Mill), 137, Mahavir

Jain Colony, Tajpur Road,

Ludhiana

Small

Small

Small

Small

Handa Processors, St. No. 7,

23 Geeta Nagar, Tajpur Road, Small

Ludhiana

G.K.K. PROCESSORS

Previously known as M/S

24 HINDUSTAN FINISHERS,

Tajpur Road,Opp. Central

Small

Hindustan Processors],

25 Mahavir Jain Colony, Opp. Small

Octrio Post, Tajpur Road,

Ludhiana

Hinglaj Processors, Jamalpur

26 Awana, Tajpur Road,

Ludhiana

27

Jail Ludhiana

Sat Sahib Dyeing (Previously

Bajrang Bali Dyeing earlier

known as Indoman Dyeing

Works, Opp. Central 3aiI

Tajpur Road, Ludhiana

Jai Maa Dyeing& Finishing

28 Mills, 485, Tajpur Road,

Ludhiana

Small

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO granted vide no.

CTO/Renewal/LDH3/2023/242

04297 dated 29.11.2023 valid

upto 29.11.2028.

CTO granted vide no.

CTOW/Fresh/LDH3/2024/2352

4021 dated 24.09.2024 valid

upto 30.06.2028.

CTO granted vide no.

CTOW/Fresh/LDH3/2024/2616

1205

dated 06.08.2024 valid upto

30 06 2029

CTO granted vide no.

CTOW/Fresh/LDH3/2023/2149

0456

dated 21.06.2023 expired on

20.12.2023.

CTO granted vide no.

CTO/Renewal/LDH3/2023/241

07507

dated 02.11.2023 valid upto

02 11 2028

CTO granted vide no.

CTO/Renewal/LDH3/2024/251

43809

dated 01.04.2024 valid upto

01 04 2027

CTO granted vide no.

CTOW/Varied/LDH3/2024/259

dated 30.08.2024 valid upto

30 06 2029

CTO granted vide no.

CTOW/Fresh/LDH3/2024/2622

6142

dated 08.08.2024 valid upto

30 06 2029

CTO granted vide no.

CTOW/Renewal/LDH3/2021/1

6872108 dated 27.10.2021

expired on 26.04.2022.

CTO granted vide no.

CTO/Renewal/LDH3/2024/253

38476 dated 03.04.2024 valid

upto 03.04.2029.

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

64255 Ground Water

Ground Water

Ground Water

Ground Water

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

400 50 MLD
50

1163 50 MLD
50

' 522 50 MLD
50

150 50 MLD
50

is

430.4 50 MLD
50

'
S

50
261 50 MLD

'
S

50
222 50 MLD

'
S

50
609 50 MLD

' 50
243 50 MLD

'
S

50
150 50 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

19

Ganga Dyeing & Processors, 

Bhamian Kalan, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2023/242

04297 dated 29.11.2023 valid 

upto 29.11.2028.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

400 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

20

Fortune Impex, (previously 

known as Golden 

Processors), VILL. Bhamian  

Kalan Tajpur  Road, Ldh

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Fresh/LDH3/2024/2352

4021 dated 24.09.2024 valid 

upto 30.06.2028.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

1163 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

21

Gupta Shivam Dyeing 

Processors, Village Bhamian 

Kalan, Tajpur Road,  

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Fresh/LDH3/2024/2616

1205

dated 06.08.2024 valid upto 

30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

522 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

22

Gupta Shivam Processors 

(Previously known as M/s 

Shree Balaji Dyeing & 

Finishing Mill), 137, Mahavir 

Jain Colony, Tajpur Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Fresh/LDH3/2023/2149

0456

dated 21.06.2023 expired on 

20.12.2023.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

150 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

23

Handa Processors, St. No. 7, 

Geeta Nagar, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2023/241

07507

dated 02.11.2023 valid upto 

02.11.2028.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

430.4 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

24

G.K.K. PROCESSORS 

Previously known as M/S 

HINDUSTAN FINISHERS, 

Tajpur Road,Opp. Central 

Jail, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/251

43809

dated 01.04.2024 valid upto 

01.04.2027.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

261 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

25

Sat Sahib Dyeing (Previously 

Hindustan Processors], 

Mahavir Jain Colony, Opp. 

Octrio Post, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/259

64255

dated 30.08.2024 valid upto 

30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

222 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

26

Hinglaj Processors, Jamalpur 

Awana, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Fresh/LDH3/2024/2622

6142

dated 08.08.2024 valid upto 

30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

609 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

27

Bajrang Bali Dyeing earlier 

known as Indoman Dyeing 

Works, Opp. Central Jail 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2021/1

6872108 dated 27.10.2021 

expired on 26.04.2022.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

243 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

28

Jai Maa Dyeing & Finishing 

Mills, 485, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/253

38476 dated 03.04.2024 valid 

upto 03.04.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

150 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

1953



Lai Shree Radhey Industry,

29 St. No. 03, Geeta Nagar,

Tajpur Road, Ludhiana

Jasbir Dyeing House, 2250/3

30 K, Geeta Nagar, Tajpur

Road, Ludhiana

Small

Small

3indal Finishing Works, Opp.

31 Central Jail, Tajpur Road, Small

Ludhiana

32

Jiwan Risham Processors

(SEA Fashion), Vill. Bhamian

Kalan, PO Mundia kalan,

Tajpur Road, Ludhiana

Small

Gopal Ji Garments Pvt. Ltd.,

formally known asJMG

33 Garments, Plahavir Dyeing Small

Complex, Opp. Central Jail,

Tajpur Road, Ludhiana

K.B. Dyeing, Street No. 5,

34 Geeta Nagar, Tajpur Road, Small

Ludhiana

Kairavi Processors, Plot

35 no.98-99, Mahavir Colony, Small

Tajpur Road, Ludhiana

Khanna Industries, Kakka

36 Road, Opp. Central Jail,

tajpur Road, Ludhiana.

37
Khanna Processors, Tajpur

Road, Ludhiana

Koutton Dyeing

38 House3aswal Complex,

Tajpur Road, Ludhiana

Small

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO granted vide no.

CTOW/Varied/LDH3/2024/243

58050 dated 02.01.2024 valid

upto 02.01.2025.

CTO granted vide no.

CTOW/Renewal/LDH3/2020/1

1577977 dated 21.05.2020

expired on 30.06.2024.

CTO granted vide no.

CTOW/Varied/LDH3/2024/255

88139 dated 15.05.2024 valid

upto 30.06.2029.

CTO granted vide no.

CTO/Renewal/LDH3/2024/251

74360 dated 18.03.2024 valid

upto 18.03.2029.

CTO granted vide no.

CTOW/Renewal/LDH3/2022/1

7595096 dated 06.01.2022

expired on 05.01.2023.

CTO granted vide no.

CTO/Renewal/LDH3/2023/241

08849 dated 02.11.2023 valid

upto 02.11.2028.

CTO granted vide no.

CTOW/Varied/LDH3/2024/268

11131 dated 01.10.2024 valid

upto 30.06.2029.

CTO granted vide no.

CTOW/Varied/LDH3/2023/237

60395 dated 24.11.2023 valid

upto 31.03.2027.

CTO granted vide no.

CTO/Renewal/LDH3/2024/256

15992 dated 08.05.2024 valid

upto 08.05.2025.

CTO granted vide no.

CTO/Renewal/LDH3/2023/241

25369 dated 04.11.2023 valid

upto 04.11.2025.

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

is

518.5 50 MLD
50

O 434 50MLD
50

787 50MLD
50

' 100 50MLD
50

' 203 50MLD
50

50
190 50MLD

'
S

50
200 50 MLD

50
870 50 MLD

' 50
520 50 MLD

is

382.5 50 MLD
50

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

29

Jai Shree Radhey Industry, 

St. No. 03, Geeta Nagar, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/243

58050 dated 02.01.2024 valid 

upto 02.01.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

518.5 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

30

Jasbir Dyeing House, 2250/3 

K, Geeta Nagar, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2020/1

1577977 dated 21.05.2020 

expired on 30.06.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

434 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

31

Jindal Finishing Works, Opp. 

Central Jail, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/255

88139 dated 15.05.2024 valid 

upto 30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

787 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

32

Jiwan Risham Processors 

(SEA Fashion), Vill. Bhamian 

Kalan, PO Mundia kalan, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/251

74360 dated 18.03.2024 valid 

upto 18.03.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

100 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

33

Gopal Ji Garments Pvt. Ltd., 

formally known as JMG 

Garments, Mahavir Dyeing 

Complex, Opp. Central Jail, 

Tajpur Road, Ludhiana 

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2022/1

7595096 dated 06.01.2022 

expired on 05.01.2023.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

203 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

34

K.B. Dyeing, Street No. 5, 

Geeta Nagar, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2023/241

08849 dated 02.11.2023 valid 

upto 02.11.2028.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

190 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

35

Kairavi Processors, Plot 

no.98-99, Mahavir Colony, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/268

11131 dated 01.10.2024 valid 

upto 30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

200 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

36

Khanna Industries, Kakka 

Road, Opp. Central Jail, 

tajpur Road, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2023/237

60395 dated 24.11.2023 valid 

upto 31.03.2027.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

870 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

37
Khanna Processors, Tajpur 

Road, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/256

15992 dated 08.05.2024 valid 

upto 08.05.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

520 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

38

Koutton Dyeing 

HouseJaswal Complex, 

Tajpur Road,  Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2023/241

25369 dated 04.11.2023 valid 

upto 04.11.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

382.5 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

1954



Krishna Industries (M/s

Krishna Dyieng), 2220/10-A,

39 Shiv Mandir St., Opp.

Central Jail, Tajpur Road,

Ludhiana

Small

Krishna Processors, B-XXXI,

40 Kullewal, Mahavir Complex, Small

Tajpur Road, Ludhiana

Lovely Industries, Near

41 Amrit Dharam Kanda, New Small

Puli, Tajpur Road, Ludhiana

M.R. Dyeing& Finishing

42 Nills, Geeta Nagar, Tajpur Small

Road, Ludhiana

M/s Abhinandan Knits (P)

Ltd., (Formally known as

43 M.Tech Processors),

Mahavir Jain Colony, Tajpur

Road Ludhiana

Madhok Scientific DyersPlot

44 no. 104, Mahavir jain

Colony, Tajpur Road, Ldh

45

Mahabir Dyeing House,

2279/1, Vishwakarma

Nagar, Tajpur Road,

Ludhiana

Maharaja Dyeing& Finishing

46 Nills, Mahavir Complex,

Tajpur Road, Ludhiana.

Small

Small

Small

Small

Mahavir Dyeing& Finishing

47 Industries, Opp. Central 3aiI, Small

Tajpur Road, Ludhiana

Megha Processors, Mahavir

48 Dyeing Complex, Tajpur

Road, Ludhiana.

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO granted vide no.

CTO/Renewal/LDH3/2023/241

88395 dated 20.1 1.2023 valid

upto 20.11.2028.

CTO granted vide no.

CTO/Renewal/LDH3/2024/250

06619 dated 26.02.2024 valid

upto 26.02.2029.

CTO granted vide no.

CTOW/Renewal/LDH3/2021/1

6480507 dated 23.09.2021

expired on 22.09.2022.

CTO granted vide no.

CTOW/Varied/LDH3/2024/255

16818 dated 21.05.2024 valid

upto 30.06.2029.

CTO granted vide no.

CTOW/Varied/LDH3/2024/268

03983

dated 24.09.2024 valid upto

30 06 2029

CTO granted vide no.

CTOW/Varied/LDH3/2024/255

01222

dated 07.10.2024 valid upto

30 06 2029
CTO granted vide no.

CTOW/Varied/LDH3/2024/265

48797

dated 01.10.2024 valid upto

30 06 2029

CTO granted vide no.

CTOW/Renewal/LDH3/2019/1

0457351 dated 16.09.2019

expired on 30.06.2024.

CTO granted vide no.

CTOW/Renewal/LDH3/2021/1

3232420 dated 12.01.2021

expired on 30.06.2021.

CTO granted vide no.

CTOW/Varied/LDH3/2024/254

12080 dated 26.06.2024 valid

upto 30.06.2026.

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

300 50 MLD
50

522 50 MLD
50

' 1214 50 MLD
50

750 50 MLD
50

431 50MLD
50

is

391.5 50 MLD
50

'
S

50
435 50 MLD

'
S

50
785 50 MLD

' 50
1435 50 MLD

' 50
300 50 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

39

Krishna Industries (M/s 

Krishna Dyieng), 2220/10-A, 

Shiv Mandir St., Opp. 

Central Jail, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2023/241

88395 dated 20.11.2023 valid 

upto 20.11.2028.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

300 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

40

Krishna Processors, B-XXXI, 

Kullewal, Mahavir Complex, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/250

06619 dated 26.02.2024 valid 

upto 26.02.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

522 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

41

Lovely Industries, Near 

Amrit Dharam Kanda, New 

Puli, Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2021/1

6480507 dated 23.09.2021 

expired on 22.09.2022.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

1214 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

42

M.R. Dyeing & Finishing 

Mills, Geeta Nagar, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/255

16818 dated 21.05.2024 valid 

upto 30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

750 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

43

M/s Abhinandan Knits (P) 

Ltd., (Formally known as 

M.Tech  Processors), 

Mahavir Jain Colony, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/268

03983

 dated 24.09.2024 valid upto 

30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

431 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

44

Madhok Scientific DyersPlot 

no. 104, Mahavir jain 

Colony, Tajpur Road, Ldh

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/255

01222

 dated 07.10.2024 valid upto 

30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

391.5 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

45

Mahabir Dyeing House, 

2279/1, Vishwakarma 

Nagar,  Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/265

48797

 dated 01.10.2024 valid upto 

30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

435 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

46

Maharaja Dyeing & Finishing 

Mills, Mahavir Complex, 

Tajpur Road, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2019/1

0457351 dated 16.09.2019 

expired on 30.06.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

785 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

47

Mahavir Dyeing & Finishing 

Industries, Opp. Central Jail, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2021/1

3232420 dated 12.01.2021 

expired on 30.06.2021.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

1435 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

48

Megha Processors, Mahavir 

Dyeing Complex, Tajpur 

Road, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/254

12080 dated 26.06.2024 valid 

upto 30.06.2026.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

300 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

1955



Mohinder Dyeing& Finishing

House, Mahavir Colony,

49 Kakka Road, Near Makkar Small

Textile, Tajpur Road,

Ludhiana

50

51

N.V. Processors( Eariler

known asVeer Garment),

117, Mahavir Jain Colony,

Tajpur Road, Ludhiana

New Amba Dyeing (Unit No.

2), Mata Karam Kaur

Colony, Tajpur Road,

Ludhiana

Small

Small

New Amba Dyeing, Nata

52 Karam Kaur Colony, Tajpur Small

Road, Ludhiana

Paras Knit, 2220-2C/1,

53 Mahavir Dyeing Complex, Small

Tajpur Road,

Prabhat Dyeing& Finishing

54 Industry, Tajpur Road,

Ludhiana

55

S. G. PROCESSORS (Tenant

of M/s Parmod Dyeing),

Geeta Nagar, Tajpur Road,

Ludhiana

Ponahari Dyeing Works,

56 Jaswal complex, Tajpur

Road, Ludhiana

57

R.K. Finishing& Processing,

Near Shiv Mandir, Opp.

Central 3aiI, Tajpur Road,

Ludhiana.

R.K. Washing, Plot no.22,

58 Tajpur Road, Mahavir

Colony, Ludhiana

Small

Small

Small

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO granted vide no.

CTOW/Varied/LDH3/2024/268

40561 dated 24.09.2024 valid

upto 30.06.2029.

CTO granted vide no.

CTOW/Varied/LDH3/2022/202

31523 dated 16.12.2022

expired on 15.03.2023.

CTO granted vide no.

CTOW/Renewal/LDH3/2021/1

5929427 dated 27.07.2021

valid upto 30.06.2026.

CTO granted vide no.

CTOW/Varied/LDH3/2022/203

98274dated 26.12.2022

expired on 25.03.2023.

CTO granted vide no.

CTOW/Renewal/LDH3/2022/1

9108831 dated 08.08.2022

expired on 07.08.2023.

CTO granted vide no.

CTO/Renewal/LDH3/2024/242

61878 dated 05.05.2024 valid

upto 05.05.2029.

CTO granted vide no.

CTOW/Varied/LDH3/2024/266

76948 dated 01.10.2024 valid

upto 30.06.2025.

CTO granted vide no.

CTOW/Varied/LDH3/2024/257

09480 dated 20.08.2024 valid

upto 30.06.2029.

CTO granted vide no.

CTO/Renewal/LDH3/2024/241

30894 dated 26.02.2024 valid

upto 26.02.2029.

CTO granted vide no.

CTO/Renewal/LDH3/2024/256

91262 dated 17.05.2024 valid

upto 17.05.2026.

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

534 50MLD
50

415 50MLD
50

' 162 50MLD
50

336 50MLD
50

255 50MLD
50

is

346.5 50 MLD
50

'
S

50
100 50 MLD

50
399 50 MLD

' 50
200 50 MLD

' 50
64.5 50 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

49

Mohinder Dyeing & Finishing 

House, Mahavir Colony, 

Kakka Road, Near Makkar 

Textile, Tajpur Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/268

40561 dated 24.09.2024 valid 

upto 30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

534 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

50

N.V. Processors ( Eariler 

known as Veer Garment), 

117, Mahavir Jain Colony, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2022/202

31523 dated 16.12.2022 

expired on 15.03.2023.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

415 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

51

New Amba Dyeing (Unit No. - 

2), Mata Karam Kaur 

Colony, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2021/1

5929427 dated 27.07.2021 

valid upto 30.06.2026.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

162 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

52

New Amba Dyeing, Mata 

Karam Kaur Colony, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2022/203

98274dated 26.12.2022 

expired on 25.03.2023.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

336 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

53

Paras Knit, 2220-2C/1, 

Mahavir Dyeing Complex, 

Tajpur Road,

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2022/1

9108831 dated 08.08.2022 

expired on 07.08.2023.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

255 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

54

Prabhat Dyeing & Finishing 

Industry, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/242

61878 dated 05.05.2024 valid 

upto 05.05.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

346.5 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

55

S. G. PROCESSORS (Tenant 

of M/s Parmod Dyeing), 

Geeta Nagar, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/266

76948 dated 01.10.2024 valid 

upto 30.06.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

100 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

56

Ponahari Dyeing Works, 

Jaswal complex, Tajpur 

Road,  Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/257

09480 dated 20.08.2024 valid 

upto 30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

399 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

57

R.K. Finishing & Processing, 

Near Shiv Mandir, Opp. 

Central Jail, Tajpur Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/241

30894 dated 26.02.2024 valid 

upto 26.02.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

200 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

58

R.K. Washing, Plot no.22, 

Tajpur Road, Mahavir 

Colony, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/256

91262 dated 17.05.2024 valid 

upto 17.05.2026.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

64.5 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

1956



59
R.S. Dyeing, Geeta Nagar,

Tajpur Road, Ludhiana
Small

Rasila Processors, 13118,

60 Nata Karam Kaur Colony, Small

Tajpur Road, Ludhiana

Royal Processors, 2220/8,

Shiv Mandir Street, Mahavir

61 Dyeing Complex, Tajpur

Road, Opp Central Jail,

Ludhiana

62

S.K. Dyeing& Finishing, Plot

No.1, Mahavir Jain Industria

complex, Tajpur Road,

Ludhiana

S.K. Industries (Shree Balaji

Dyeing), 2250/30-A, Geeta

63 Nagar, Tajpur Road,

Ludhiana (Earlier

Paramount Dve-Tech1

Small

Small

Small

Saral Dyers, Mahavir Colony,

64 Tajpur Road, Ludhiana (Old Small

Name Stylo Colour Art)

Sehyog Enterprises, Vill.

65 Bhamian Kalan, Tajpur

Road, Ludhiana.

66
Shoshi Exports, Opp. Centra

Jail, Tajpur Road, Ludhiana

Small

Small

Shree Balaji Processors,

67 Opp. Central 3aiI, Tajpur Medium

Road, Ludhiana

68

Sunrise Dyers& Processors

Pvt. Ltd., (Earlier Known as

Quality Dyeing& Process

Mills), B-XXX-2220/8A, Opp.

Central Jail, Tajpur Road,

Ludhiana

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

CTO granted vide no.

CTOW/Renewal/LDH3/2024/2

3923787 dated 01.01.2024

valid upto 31.12.2024.

CTO granted vide no.

CTOW/Varied/LDH3/2023/208

75816 dated 27.02.2023 valid

upto 26.02.2024.

CTO granted vide no.

CTO/Renewal/LDH3/2024/253

74359 dated 09.04.2024 valid

upto 09.04.2029.

CTO granted vide no.

CTOW/Varied/LDH3/2024/248

77499 dated 21.06.2024 valid

upto 30.06.2027.

CTO granted vide no.

CTO/Renewal/LDH3/2024/255

97852 dated 06.05.2024 valid

upto 06.05.2027.

CTO granted vide no.

CTOW/Varied/LDH3/2022/202

29224 dated 03.11.2022

expired on 02.02.2023.

CTO granted vide no.

CTO/Renewal/LDH3/2024/253

28082

dated15.04.2024 valid upto

15 04 2029

CTO granted vide no.

CTOW/Varied/LDH3/2024/245

32369

dated 27.03.2024 expired on

26 09 2024

CTO granted vide no.

CTOW/Renewal/LDH3/2024/2

5138292 dated 01.07.2024

valid upto 30.06.2025.

CTO granted vide no.

CTOW/Varied/LDH3/2022/191

33992 dated 06.08.2022

expired on 30.06.2023.

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

' 169 50 MLD
50

O 140 50MLD
50

' 100 50MLD
50

527 50MLD
50

149 50MLD
50

' 50
701 50MLD

iS

835.1 50 MLD
50

50
150 50 MLD

' 50
729 50 MLD

'
S

50
602 50 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

59
R.S. Dyeing, Geeta Nagar, 

Tajpur Road, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2024/2

3923787 dated 01.01.2024 

valid upto 31.12.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

169 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

60

Rasila Processors, 13118, 

Mata Karam Kaur Colony, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2023/208

75816 dated 27.02.2023 valid 

upto 26.02.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

140 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

61

Royal Processors, 2220/8, 

Shiv Mandir Street, Mahavir 

Dyeing Complex, Tajpur 

Road, Opp Central Jail, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/253

74359 dated 09.04.2024 valid 

upto 09.04.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

100 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

62

S.K. Dyeing & Finishing, Plot 

No.1, Mahavir Jain Industrial 

complex, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/248

77499 dated 21.06.2024 valid 

upto 30.06.2027.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

527 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

63

S.K. Industries (Shree Balaji 

Dyeing), 2250/30-A,  Geeta 

Nagar, Tajpur Road, 

Ludhiana (Earlier  

Paramount Dye-Tech)

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/255

97852 dated 06.05.2024 valid 

upto 06.05.2027.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

149 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

64

Saral Dyers, Mahavir Colony, 

Tajpur Road, Ludhiana (Old 

Name Stylo Colour Art)

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2022/202

29224 dated 03.11.2022 

expired on 02.02.2023.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

701 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

65

Sehyog Enterprises, Vill. 

Bhamian Kalan, Tajpur 

Road, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/253

28082

 dated15.04.2024 valid upto 

15.04.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

835.1 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

66
Shoshi Exports, Opp. Central 

Jail, Tajpur Road, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/245

32369

 dated 27.03.2024 expired on 

26.09.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

150 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

67

Shree Balaji Processors, 

Opp. Central Jail, Tajpur 

Road, Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2024/2

5138292 dated 01.07.2024 

valid upto 30.06.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

729 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

68

Sunrise Dyers & Processors 

Pvt. Ltd., (Earlier Known as 

Quality Dyeing & Process 

Mills), B-XXX-2220/8A, Opp. 

Central Jail, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2022/191

33992 dated 06.08.2022 

expired on 30.06.2023.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

602 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

1957



Notapplicable as

Techno Knit Craft, Jaiswal industry is not

69 Complex, Opp. Central Jail, Small covered under EIA

Tajpur Road, Ludhiana notification dated

Vidhata Processors (Eariler

Known asG.M.G.

70 Processors), Dyeing

Complex, Tajpur Road,

Ludhiana

Vohra Dyeing Factory,

71 Jaswal Complex, Plot No.

10, Tajpur Road, Ludhiana.

14 09 2006
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006

Webson Hosiery Factory Not applicable as

(Location-1), (Previously industry is not

72 Known as: Shiv Processors), Small covered under EIA

Jaswal Complex, Tajpur notification dated

Road, Ludhiana 14.09.2006.

Webson Clothing India

Earlier Known As Webson Notapplicable as

Hosiery Factory, Location-2, industry is not

73 Khasra no.20//4/2, Village Small covered under EIA

Bhamian Kalan, Jaiswal notification dated

Complex, Tajpur Road, 14.09.2006.

Industrial Area, Ludhiana

Not applicable as

Woolco Dyers, St. No. 6, industry is not

74 Geeta Nagar, Tajpur Road, Small covered under EIA

Ludhiana. notification dated

14 09 2006

Lakshmi Processors Not applicable as

Previously Known asYogi industry is not

75 Dyeing, 86-88, Jamalpur Small covered under EIA

Awana, Mahavir Jain Colony, notification dated

Tajpur Road, Ludhiana 14.09.2006.

Yogita Collection, Mahavir

76 Jain Complex, Opp. Central Small

3aiI, Tajpur Road, Ludhiana.

Shiv Shakti Dyeing, Kakka

77 Road, Opp. Central Jail,

Tajpur Road, Ludhiana

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006

CTO granted vide no.

CTOW/Varied/LDH3/2024/266

38526 dated 01.10.2024 valid

upto 30.09.2029.

CTO granted vide no.

CTO/RenewaI/LDH3/2024/251

94156 dated 19.03.2024 valid

upto 19.03.2026.

CTO granted vide no.

CTOW/Varied/LDH3/2024/252

16026 dated 03.05.2024 valid

upto 30.06.2029.

CTO granted vide no.

CTO/RenewaI/LDH3/2024/262

02443 dated 11.07.2024 valid

upto 11.07.2025.

CTO granted vide no.

CTOW/Varied/LDH3/2024/265

01109

dated 04.09.2024 valid upto

30.06.2029.

CTO granted vide no.

CTOW/Varied/LDH3/2024/255

47246 dated 13.06.2024 valid

upto 30.06.2029.

CTO granted vide no.

CTOW/Varied/LDH3/2024/255

83877 dated 21.06.2024 valid

upto 30.06.2025.

CTO granted vide no.

CTOW/Varied/LDH3/2024/242

90989 dated 12.01.2024 valid

upto 31.12.2024.

CTO granted vide no.

CTOW/Varied/LDH3/2023/241

39780 dated 08.12.2023 valid

upto 07.12.2024.

Not provided as unit

Ground Water connected with 50

MLD CETP.

Not provided as unit

Ground Water connected with 50

MLD CETP.

Not provided as unit

Ground Water connected with 50

NLD CETP.

Not provided as unit

Ground Water connected with 50

NLD CETP.

Not provided as unit

Ground Water connected with 50

NLD CETP.

Not provided as unit

Ground Water connected with 50

NLD CETP.

Not provided as unit

Ground Water connected with 50

NLD CETP.

Not provided as unit

Ground Water connected with 50

MLD CETP.

Not provided as unit

Ground Water connected with 50

MLD CETP.

is

863 50 MLD
50 MLD, discharge

Buddha Nallah

' 50
90.5 50 MLD

is

is

ÏS

ÏS

347 50 MLD

504 50 MLD

652 50MLD

215 50MLD

MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

50
919 50MLD

ÏS

868 50 MLD

MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

'
S

50
777 50 MLD

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

69

Techno Knit Craft, Jaiswal 

Complex, Opp. Central Jail,  

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/266

38526 dated 01.10.2024 valid 

upto 30.09.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

863 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

70

Vidhata Processors (Eariler 

Known as G.M.G. 

Processors), Dyeing 

Complex, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/251

94156 dated 19.03.2024 valid 

upto 19.03.2026.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

90.5 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

71

Vohra Dyeing Factory, 

Jaswal Complex, Plot No. 

10, Tajpur Road, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/252

16026 dated 03.05.2024 valid 

upto 30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

347 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

72

Webson Hosiery Factory 

(Location-1), (Previously 

Known as: Shiv Processors), 

Jaswal Complex, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/262

02443 dated 11.07.2024 valid 

upto 11.07.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

504 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

73

Webson Clothing India 

Earlier Known As Webson 

Hosiery Factory, Location-2, 

Khasra no.20//4/2, Village 

Bhamian Kalan, Jaiswal 

Complex, Tajpur Road, 

Industrial Area, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/265

01109

 dated 04.09.2024 valid upto 

30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

652 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

74

Woolco Dyers, St. No. 6, 

Geeta Nagar, Tajpur Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/255

47246 dated 13.06.2024 valid 

upto 30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

215 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

75

Lakshmi Processors 

Previously Known as Yogi 

Dyeing, 86-88, Jamalpur 

Awana, Mahavir Jain Colony, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/255

83877 dated 21.06.2024 valid 

upto 30.06.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

919 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

76

Yogita Collection, Mahavir 

Jain Complex, Opp. Central 

Jail, Tajpur Road, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/242

90989 dated 12.01.2024 valid 

upto 31.12.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

868 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

77

Shiv Shakti Dyeing, Kakka 

Road, Opp. Central Jail, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2023/241

39780 dated 08.12.2023 valid 

upto 07.12.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

777 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

1958



78

Fashion Fast( Earlier Known

asSparsh Creations), Geeta

Colony, Tajpur Road,

Ludhiana

Small

Rama Krishna Dyeing, Kakka

79 Road,Opp Central JaiI,Tajpur Small

Road,Ludhiana

Royal Coating Plot No-53,

80 Jaswal Complex, Tajpur

Road, Ludhiana

New Ashok Dyeing Factory,

81 #181, Jaiswal Complex,

Tajpur Road, Ludhiana

Small

Small

Komal Dyers, B-31, Preet

82 Nagar, Kakka Road, Tajpur Small

Road, Jamalpur Awana

Styllia Garments, Tajpur

83 Road, Near Central Jail,

Kakka Road, Ludhiana.

84

H.M. International. Plot No -

27, Near Hardev Nagar,

Tajpur Road, Bhamian

Kalan, Ludhiana

Small

Small

Muskan Processor, Mahavir

85 Jain Colony, Opp Central Jail Small

Tajpur Road, Ludhiana

N.K. Washing, Guru Nanak

86 Nagar, Bhamian Kalan,

Tajpur Road, Ludhiana

Small

Flora Dyeing, Jaswal

87 Complex, Opp. Central Jail, Small

Tajpur Road, Ludhiana

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO granted vide no.

CTOW/Varied/LDH3/2024/261

63749 dated 17.09.2024 valid

upto 30.06.2029.

CTO granted vide no.

CTOW/Varied/LDH3/2023/241

26053 dated 08.12.2023 valid

upto 07.12.2024.

CTO granted vide no.

CTO/Renewal/LDH3/2024/255

98013 dated 06.05.2024 valid

upto 06.05.2027.

CTO granted vide no.

CTOW/Varied/LDH3/2024/234

76082 dated 02.01.2024 valid

upto 01.01.2025.

CTO granted vide no.

CTOW/Varied/LDH3/2024/269

32448 dated07.10.2024 valid

upto 30.06.2029.

CTO granted vide no.

CTOW/Renewal/LDH3/2024/2

4201725 dated 27.03.2024

expired on 30.06.2024.

CTO granted vide no.

CTOW/Varied/LDH3/2023/240

27211 dated 06.12.2023 valid

upto 05.12.2024.

CTO granted vide no.

CTOW/Renewal/LDH3/2022/1

7857003 dated 06.04.2022

expired on 05.04.2023.

CTO granted vide no.

CTOW/Varied/LDH3/2023/237

29735 dated 06.12.2023 valid

upto 05.12.2024.

CTO granted vide no.

CTOW/Varied/LDH3/2024/262

80117 dated 02.08.2024 valid

upto 30.06.2029.

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

200 50 MLD
50

1305 50 MLD
50

480 50 MLD
50

' 200 50 MLD
50

1176 50 MLD
50

' 50
100 50 MLD

50
150 50 MLD

'
S

50
409 50 MLD

' 50
150 50 MLD

' 50
339 50 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

78

Fashion Fast ( Earlier Known 

as Sparsh Creations), Geeta 

Colony, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/261

63749 dated 17.09.2024 valid 

upto 30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

200 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

79

Rama Krishna Dyeing, Kakka 

Road,Opp Central Jail,Tajpur 

Road,Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2023/241

26053 dated 08.12.2023 valid 

upto 07.12.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

1305 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

80

Royal Coating Plot No-53, 

Jaswal Complex, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/255

98013 dated 06.05.2024 valid 

upto 06.05.2027.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

480 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

81

New Ashok Dyeing  Factory, 

#181, Jaiswal Complex, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/234

76082 dated 02.01.2024 valid 

upto 01.01.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

200 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

82

Komal Dyers, B-31, Preet 

Nagar, Kakka Road, Tajpur 

Road, Jamalpur Awana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/269

32448 dated07.10.2024 valid 

upto 30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

1176 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

83

Styllia Garments, Tajpur 

Road, Near Central Jail, 

Kakka Road, Ludhiana. 

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2024/2

4201725 dated 27.03.2024 

expired on 30.06.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

100 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

84

H.M. International. Plot No - 

27, Near Hardev Nagar, 

Tajpur Road, Bhamian 

Kalan, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2023/240

27211 dated 06.12.2023 valid 

upto 05.12.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

150 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

85

Muskan Processor, Mahavir 

Jain Colony, Opp Central Jail 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2022/1

7857003 dated 06.04.2022 

expired on 05.04.2023.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

409 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

86

N.K. Washing, Guru Nanak 

Nagar, Bhamian Kalan, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2023/237

29735 dated 06.12.2023 valid 

upto 05.12.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

150 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

87

Flora Dyeing, Jaswal 

Complex, Opp. Central Jail, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/262

80117 dated 02.08.2024 valid 

upto 30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

339 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

1959



Gurmehar International Not applicable as

Multi trades Pvt Ltd. Plot No- industry is not

88 B-31-2220/9E/6A, Mahavir Small covered under EIA

Jain CoIony,Tajpur Road, notification dated

Ludhiana. 14.09.2006.

Not applicable as

Lotus Clothing Co., Jaswal industry is not

89 Complex, Opp. Central Jail, Small covered under EIA

Tajpur Road, Ludhiana. notification dated

Mahadev Washing, Tajpur

90 Road, Opp. Central Jail,

Mandir Wali Gali, Ludhiana

Media Impex Pvt. Ltd., Vill.

91 Bhamian Kalan, Tajpur

Road, Ludhiana

92

Shree Lakshmi Industries,

Jaswal Complex, Opp.

Central Jail, Tajpur Road,

LDH

14 09 2006
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006

A.K. Fabrics and processors, Not applicable as

B-31, Jaswal Complex, Near industry is not

93 Abadi, Preet Nagar, Kakka Small covered under EIA

ROad, Tajpur Road, notification dated

Jamalpur Awana, Ludhiana 14.09.2006.

Jai Ganesh Processor, Vill.

94 Bhamian Kalan, Tajpur

Road, Ludhiana.

95

96

Narang Sons International,

2220-D, Mahavir Dyeing

Complex, Opp-Central Jail,

Tajpur Road, Ludhiana

Bawa jeans Care Co. Plot

no. 17-A, Mahavir 3ain

Colony, Opp. Central Jail,

Ludhiana

Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006

CTO granted vide no.

CTO/RenewaI/LDH3/2023/245

15308 dated 22.12.2023 valid

upto 22.12.2028.

CTO granted vide no.

CTO/RenewaI/LDH3/2024/249

99690 dated 25.02.2024 valid

upto 25.02.2029.

CTO granted vide no.

CTOW/Varied/LDH3/2024/255

67351 dated 19.06.2024 valid

upto 30.09.2029.

CTO granted vide no.

CTOW/Varied/LDH3/2024/242

51764 dated 16.01.2024 valid

upto 30.06.2028.

CTO granted vide no.

CTOW/Varied/LDH3/2024/242

43053 dated 02.01.2024 valid

upto 01.01.2025.

CTO granted vide no.

CTOW/Varied/LDH3/2024/214

57239 dated 07.10.2024 valid

upto 30.06.2025.

CTO granted vide no.

CTOW/RenewaI/LDH3/2020/1

3001263 dated 09.09.2020

expired on 30.06.2024.

CTO granted vide no.

CTOW/Fresh/LDH3/2022/1910

5299 dated 22.07.2022

expired on 21.10.2022.

CTO granted vide no.

CTOW/Renewal/LDH3/2021/1

4530585 dated 11.02.2021

expired on 10.02.2022.

Not provided as unit

Ground Water connected with 50

MLD CETP.

Not provided as unit

Ground Water connected with 50

MLD CETP.

Not provided as unit

Ground Water connected with 50

NLD CETP.

Not provided as unit

Ground Water connected with 50

NLD CETP.

Not provided as unit

Ground Water connected with 50

NLD CETP.

Not provided as unit

Ground Water connected with 50

NLD CETP.

Not provided as unit

Ground Water connected with 50

NLD CETP.

Not provided as unit

Ground Water connected with 50

MLD CETP.

Not provided as unit

Ground Water connected with 50

MLD CETP.

is

is

is

is

is

112 50 MLD

462 50 MLD

190 50 MLD

908 50 MLD

783 50 MLD

50 MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

'
S

50
348 50 MLD

ÏS

ÏS

ÏS

773 50 MLD

MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

150.8 50MLD
50

165 50MLD

MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

88

Gurmehar International 

Multi trades Pvt Ltd. Plot No-

B-31-2220/9E/6A, Mahavir 

Jain Colony,Tajpur Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2023/245

15308 dated 22.12.2023 valid 

upto 22.12.2028.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

11.2 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

89

Lotus Clothing Co., Jaswal 

Complex, Opp. Central Jail, 

Tajpur Road, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/249

99690 dated 25.02.2024 valid 

upto 25.02.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

462 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

90

Mahadev Washing, Tajpur 

Road, Opp. Central Jail, 

Mandir Wali Gali, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/255

67351 dated 19.06.2024 valid 

upto 30.09.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

190 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

91

Media Impex Pvt. Ltd., Vill. 

Bhamian Kalan, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/242

51764 dated 16.01.2024 valid 

upto 30.06.2028.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

908 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

92

Shree Lakshmi Industries, 

Jaswal Complex, Opp. 

Central Jail, Tajpur Road, 

LDH

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/242

43053 dated 02.01.2024 valid 

upto 01.01.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

783 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

93

A.K. Fabrics and processors, 

B-31, Jaswal Complex, Near 

Abadi, Preet Nagar, Kakka 

ROad, Tajpur Road,  

Jamalpur Awana, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/214

57239 dated 07.10.2024 valid 

upto 30.06.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

348 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

94

Jai Ganesh Processor, Vill. 

Bhamian Kalan, Tajpur 

Road, Ludhiana. 

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2020/1

3001263 dated 09.09.2020 

expired on 30.06.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

773 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

95

Narang Sons International, 

2220-D, Mahavir Dyeing 

Complex, Opp-Central Jail, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Fresh/LDH3/2022/1910

5299 dated 22.07.2022 

expired on 21.10.2022.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

150.8 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

96

Bawa jeans Care Co. Plot 

no. 17-A, Mahavir Jain 

Colony, Opp. Central Jail, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Renewal/LDH3/2021/1

4530585 dated 11.02.2021 

expired on 10.02.2022.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

165 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

1960



Onkar Industries, Plot No.

97 18, Focal Point, Central Jail Small

Tajpur Road, Ludhiana

New Bombay Dyeing&

Bleaching House, Plot NO.

98 40, Mahavir 3ain Colony,

Opp. Central Jail, Tajpur

Road Ludhiana

Shree Krishna Industries,

99 Shiv Mandir Street,Opp

centrail Jail ,Ludhiana

R.R. Fabrics, PLOT NO-B-

XXXI,MAHAVIR JAIN

100 COLONY,OPP CENTRAL

JAIL,T/\SPUR

ROAD LUDHIANA

Processor, Tajpur

Ludhiana

Small

Small

Small

Road,
small

Hari Om Processor, Guru

102 Nanak Nagar, Bhamian

Kalan, Ludhiana

Small

Beas Scientific Dyers, Jaswa

103 Complex, Opp. Central Jail, Small

Tajpur Road, Ludhiana

104

Bansal Finishing& Dyeing

Works, 54,Jaswal Complex,

Opp. Central Jail, Tajpur

Road, Ludhiana

Small

Hindustan Fashion, Opp.

105 Central 3aiI, Tajpur Road, Small

Ludhiana

106

SVN Industries, B-

31/2220/1A OPP. CENTRAL

3AIL, Tajpur Road,

Ludhiana.

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO granted vide no.

CTO/Renewal/LDH3/2023/242

29202

5 dated 21.11.2023 valid upto

21 11 2028

CTO granted vide no.

CTOW/Varied/LDH3/2024/255

32876 dated 11.07.2024 valid

upto 30.06.2025.

CTO granted vide no.

CTOW/Varied/LDH3/2024/248

23306 dated 19.07.2024 valid

upto 30.06.2029.

CTO granted vide no.

CTO/Renewal/LDH3/2024/247

21976 dated 16.01.2024 valid

upto 16.01.2029.

CTO granted vide no.

CTOW/Varied/LDH3/2023/226

42135 dated 06.12.2023 valid

upto 30.06.2025

CTO granted vide no.

CTOW/Varied/LDH3/2024/259

56940

dated 15.07.2024 valid upto

30 06 2029
CTO granted vide no.

CTOW/Varied/LDH3/2024/258

82034

dated 15.07.2024 valid upto

30 06 2029
CTO granted vide no.

CTOW/Varied/LDH3/2024/262

77106

dated 06.08.2024 valid upto

05 02 2025
CTO granted vide no.

CTO/Renewal/LDH3/2023/241

49726

dated 09.11.2023 valid upto

09 11 2028

CTO granted vide no.

CTOW/Varied/LDH3/2024/259

76388

dated 24.07.2024 valid upto

31 03 2029

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

Not provided as unit

connected with 50

MLD CETP.

150 50 MLD
50

480 50 MLD
50

458 50 MLD
50

499 50 MLD
50

' 220 50 MLD
50

' 80 50 MLD
50

'
S

50
500 50 MLD

is

50 MLD
50

' 50
172 50 MLD

is

204.25 50 MLD
50

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

97

Onkar Industries, Plot No. 

18, Focal Point, Central Jail 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2023/242

29202

5 dated 21.11.2023 valid upto 

21.11.2028.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

150 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

98

New Bombay Dyeing & 

Bleaching House, Plot NO. 

40, Mahavir Jain Colony, 

Opp. Central Jail, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/255

32876 dated 11.07.2024 valid 

upto 30.06.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

480 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

99

Shree Krishna Industries, 

Shiv Mandir Street,Opp 

centrail Jail ,Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/248

23306 dated 19.07.2024 valid 

upto 30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

458 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

100

R.R. Fabrics, PLOT NO-B-

XXXI,MAHAVIR JAIN 

COLONY,OPP CENTRAL 

JAIL,TAJPUR 

ROAD,LUDHIANA

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2024/247

21976 dated 16.01.2024 valid 

upto 16.01.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

499 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

101
B.L. Processor, Tajpur Road, 

Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2023/226

42135 dated 06.12.2023 valid 

upto 30.06.2025

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

220 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

102

Hari Om Processor, Guru 

Nanak Nagar, Bhamian 

Kalan, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/259

56940

 dated 15.07.2024 valid upto 

30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

80 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

103

Beas Scientific Dyers, Jaswal 

Complex, Opp. Central Jail, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/258

82034

 dated 15.07.2024 valid upto 

30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

500 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

104

Bansal Finishing & Dyeing 

Works, 54, Jaswal Complex, 

Opp. Central Jail, Tajpur 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/262

77106

 dated 06.08.2024 valid upto 

05.02.2025.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

4 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

105

Hindustan Fashion, Opp. 

Central Jail, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTO/Renewal/LDH3/2023/241

49726

 dated 09.11.2023 valid upto 

09.11.2028.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

172 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

106

SVN Industries, B-

31/2220/1A OPP. CENTRAL 

JAIL, Tajpur Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/259

76388

 dated 24.07.2024 valid upto 

31.03.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

204.25 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

1961



Notapplicable as CTO granted vide no.

Master Arts Processors, industry is not CTOW/Fresh/LDH3/2024/2599

107 Kakka Road, Makkar Textile, Small covered under EIA 8531

Mahavir Colony, Ludhiana notification dated dated 26.07.2024 valid upto

Ankush Processors, Near

Bharat Box Factory, Kakka

108 Road To Tajpur Road,

Village Bhamian Kalan,

Ludhiana

Adinath Dyeing& Finishing

109 Mills, Dyeing Complex,

Bahadurke Road, Ludhiana

M/s Sangeet Scientific Dyers

(formerly known asArihant

110 Scientific Dyers), Dyeing

Complex, Bahadurke Road,

Ludhiana.

111

Shree Gopal Ji Dyeing

House (Previously known as

Atam Dyeing& Finishing

MiIIs),B-XXXII, 736/2,

Bahadurke Road, Dyeing

Complex, Ludhiana

Chopra Process, Bahadur Ke

112 Road, Dyeing Complex,

Ludhiana

113

114

115

Eakta Dyeing& Finishing

House, Bahadurke Road,

Dyeing Complex, Industrial

Zone, ludhiana East.

Girnar Fabrics India Private

Limited, Village Bhattian,

K.B. Road, G.T. Road West,

Ludhiana

Jain Shawls and Fabrics Pvt

Ltd, Opp. Indian Oil Petrol

Pump, Plot No. E-14/1682,

Bahadurke Road, Ldh

14 09 2006 31 12 2024

Not applicable as CTO granted vide no.

industry is not CTOW/Varied/LDH3/2024/261

Small covered under EIA 13710

notification dated dated 05.08.2024 valid upto

14 09 2006 30 06 2029
Not applicable as

industry is not

Small covered under EIA

notification dated

14 09 2006

CTO vide

CTOW/RenewaI/LDH3/2023/2

1089491 dated 13.12.2023

valid upto 30.06.2028

Not applicable as CTO vide

industry is not CTOW/Varied/LDH3/2023/226

Small covered under EIA 20302

notification dated dated 15.09.2023 expired on

14.09.2006. 14.09.2024

Not applicable as CTO vide

industry is not CTOW/Varied/LDH3/2024/254

Small covered under EIA 13164

notification dated dated 06.06.2024 valid upto

14.09.2006. 30.06.2029

Not applicable as CTO vide

industry is not CTO/Renewal/LDH3/2024/257

Small covered under EIA 48335

notification dated dated 23.05.2024 valid upto

14 09 2006 23 05 2029
Not applicable as CTO vide

industry is not CTOW/Renewal/LDH3/2023/2

Small covered under EIA 1680839

notification dated dated 29.09.2023 valid upto

14 09 2006 30 06 2028
Not applicable as CTO vide

industry is not CTOW/Varied/LDH3/2023/231

Small covered under EIA 35861

notification dated dated 04.10.2023 expired on

14 09 2006 03 10 2024
Not applicable as CTO vide

industry is not CTOW/RenewaI/LDH3/2023/2

Small covered under EIA 1779380

notification dated dated 22.09.2023 expired on

14 09 2006 21 09 2024

Not provided as unit

Ground Water connected with 50

MLD CETP.

Not provided as unit

Ground Water connected with 50

MLD CETP.

Not provided as unit

Ground Water connected with 15

ZLD CETP.

Not provided as unit

Ground Water connected with 15

ZLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

ZLD CETP.

Not provided as unit

Ground Water connected with 15

ZLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

is

is

is

is

ÏS

50 50 MLD

160 50 MLD

1900 15 MLD

400 15 MLD

500 15 MLD

50 MLD, discharge

Buddha Nallah

50 MLD, discharge

Buddha Nallah

15 MLD, discharge

Buddha Nallah

15 MLD, discharge

Buddha Nallah

15 MLD, discharge

Buddha Nallah

BS
1s

150 15 MLD

ÏS

ÏS

ÏS

1800 15MLD

800 15MLD

300 15MLD

MLD, discharge

Buddha Nallah

15 MLD, discharge

Buddha Nallah

15 MLD, discharge

Buddha Nallah

15 MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 50 MLD CETP 50 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

107

Master Arts Processors, 

Kakka Road, Makkar Textile, 

Mahavir Colony, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Fresh/LDH3/2024/2599

8531

 dated 26.07.2024 valid upto 

31.12.2024.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

50 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

108

Ankush Processors, Near 

Bharat Box Factory, Kakka 

Road To Tajpur Road, 

Village Bhamian Kalan, 

Ludhiana,

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted vide no. 

CTOW/Varied/LDH3/2024/261

13710

 dated 05.08.2024 valid upto 

30.06.2029.

Ground Water

Not provided as unit is 

connected with 50 

MLD CETP.

160 50 MLD
50 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 50 MLD CETP

Unit is connected with 

50 MLD CETP

109

Adinath Dyeing & Finishing 

Mills, Dyeing Complex, 

Bahadurke Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

1089491 dated 13.12.2023 

valid upto 30.06.2028

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

1900 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

110

M/s Sangeet Scientific Dyers 

(formerly known as Arihant 

Scientific Dyers), Dyeing 

Complex, Bahadurke Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2023/226

20302

dated 15.09.2023 expired on 

14.09.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

400 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

111

Shree Gopal Ji Dyeing 

House (Previously known as 

Atam Dyeing & Finishing 

Mills),B-XXXII, 736/2, 

Bahadurke Road, Dyeing 

Complex, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2024/254

13164

dated 06.06.2024 valid upto 

30.06.2029

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

500 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

112

Chopra Process, Bahadur Ke 

Road, Dyeing Complex, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/257

48335

dated 23.05.2024 valid upto 

23.05.2029

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

150 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

113

Eakta Dyeing & Finishing 

House, Bahadurke Road, 

Dyeing Complex, Industrial 

Zone, ludhiana East.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

1680839

dated 29.09.2023 valid upto 

30.06.2028

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

1800 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

114

Girnar Fabrics India Private 

Limited, Village Bhattian, 

K.B. Road, G.T. Road West, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2023/231

35861

dated 04.10.2023 expired on 

03.10.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

800 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

115

Jain Shawls and Fabrics Pvt 

Ltd, Opp. Indian Oil Petrol 

Pump, Plot No. E-14/1682, 

Bahadurke Road, Ldh

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

1779380

dated 22.09.2023 expired on 

21.09.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

300 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

1962



116

117

Oswal Dyeing& Finishing

MiIIs,ViII. Karabara, Dyeing

Complex, Bahadurke Road,

Ludhiana

Sangat Dyeing House,

BahadurKe Road, Ludhiana

Shri Balaji Finishing Mills

(Formerly Shri Roop Dyeing

118 & Finishing Mills, Dyeing

119

120

121

Complex, Bahadurke Road,

Ludhiana

Radha Processor formerly

known as Navkar Dyeing,

Bahadurke Road, Dyeing

Complex, Ludhiana

Shiva Processors (Formerly-

Triveni Processors) Dyeing

complex, Bahadurke Road,

Ludhiana East.

Sadan Hosiery Pvt. Ltd., B-

32-E-14/1475, Gurbaksh

Nagar, Bahadurke Road,

Ludhiana

Ranbir Enterprises Pvt. Ltd.

122 (Opc), Dyeing Complex,

Bahadurke Road,

123

124

Viney Knitwears Pvt. Ltd.

(Unit-ll), E-14/736/2-B,

Dyeing Complex, Bahadurke

Road, Ludhiana

Lark Knitwear, sharman

Enclave, B/s Nagesh

Hosiery, G.T. Road, West,

Ludhiana

Not applicable as CTO vide

industry is not CTOW/Varied/LDH3/2024/258

Small covered under EIA 85469

notification dated dated 05.08.2024 valid upto

14 09 2006 30 06 2029
Not applicable as CTO vide

industry is not CTOW/Renewal/LDH3/2023/1

Small covered under EIA 8785752

notification dated dated 18.09.2023 expired on

14 09 2006 17 09 2024

Not applicable as CTO vide

industry is not CTOW/Varied/LDH3/2024/256

Small covered under EIA 08138

notification dated dated 21.05.2024 valid upto

14.09.2006. 31.03.2028

Not applicable as CTO vide

industry is not CTO/Renewal/LDH3/2023/245

Small covered under EIA 41201

notification dated dated 26.12.2023 valid upto

14 09 2006 26 12 2028

Not applicable as CTO vide

industry is not CTOW/Renewal/LDH3/2023/2

Small covered under EIA 2108391

notification dated dated 19.09.2023 expired on

14 09 2006 18 09 2024
Not applicable as CTO vide

industry is not CTOW/Fresh/LDH3/2024/2621

Small covered under EIA 9566

notification dated dated 05.08.2024 valid upto

14 09 2006 30 06 2029

Not applicable as

industry is not

Small covered under EIA

notification dated

14.09.2006.

CTO vide

CTOW/Fresh/LDH3/2020/1262

0831

dated 05.08.2020 expired on

22.01.2021. The industry is

lying closed since 02 years

Not applicable as CTO vide

industry is not CTOW/RenewaI/LDH3/2023/2

Small covered under EIA 2395945

notification dated dated 19.09.2023 expired on

14 09 2006 18 09 2024
Not applicable as CTO vide

industry is not CTOW/Renewal/LDH3/2024/2

Small covered under EIA 2385567

notification dated dated 02.01.2024 valid upto

14 09 2006 01 01 2025

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

ZLD CETP.

Not provided as unit

Ground Water connected with 15

ZLD CETP.

Not provided as unit

Ground Water connected with 15

ZLD CETP.

Not provided as unit

Ground Water connected with 15

ZLD CETP.

Not provided as unit

Ground Water connected with 15

ZLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

is

is

is

is

500 15 ZLD

400 15 ZLD

1200 15 MLD

100 15 MLD

15 MLD, discharge

Buddha Nallah

15 MLD, discharge

Buddha Nallah

15 MLD, discharge

Buddha Nallah

15 MLD, discharge

Buddha Nallah

' 15
400 15 MLD

is

850 15 MLD

MLD, discharge

Buddha Nallah

15 MLD, discharge

Buddha Nallah

'

S

85 15 MLD
15

ÏS

ÏS

50 15 MLD
15

400 15 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

15 MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 15 MLD CETP 15 NLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 NLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

116

Oswal Dyeing & Finishing 

Mills,Vill. Karabara, Dyeing 

Complex, Bahadurke Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2024/258

85469

dated 05.08.2024 valid upto 

30.06.2029

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

500 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

117
Sangat Dyeing House, 

BahadurKe Road, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/1

8785752

dated 18.09.2023 expired on 

17.09.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

400 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

118

Shri Balaji Finishing Mills 

(Formerly Shri Roop Dyeing 

& Finishing Mills, Dyeing 

Complex, Bahadurke Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2024/256

08138

dated 21.05.2024 valid upto 

31.03.2028

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

1200 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

119

Radha Processor formerly 

known as Navkar Dyeing, 

Bahadurke Road, Dyeing 

Complex, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2023/245

41201

dated 26.12.2023 valid upto 

26.12.2028

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

100 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

120

Shiva Processors (Formerly- 

Triveni Processors) Dyeing 

complex, Bahadurke Road, 

Ludhiana East.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

2108391

dated 19.09.2023 expired on 

18.09.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

400 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

121

Sadan Hosiery Pvt. Ltd., B-

32-E-14/1475, Gurbaksh 

Nagar, Bahadurke Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Fresh/LDH3/2024/2621

9566

dated 05.08.2024 valid upto 

30.06.2029

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

850 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

122

Ranbir Enterprises Pvt. Ltd. 

(Opc), Dyeing Complex, 

Bahadurke Road,

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Fresh/LDH3/2020/1262

0831

dated 05.08.2020 expired on 

22.01.2021. The industry is 

lying closed since 02 years

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

85 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

123

Viney Knitwears Pvt. Ltd. 

(Unit-II), E-14/736/2-B, 

Dyeing Complex, Bahadurke 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

2395945

dated 19.09.2023 expired on 

18.09.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

50 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

124

Lark Knitwear, sharman 

Enclave, B/s Nagesh 

Hosiery, G.T. Road, West, 

Ludhiana 

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2024/2

2385567

dated 02.01.2024 valid upto 

01.01.2025

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

400 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

1963



125

126

Top Gear Fashions, B-XXXII,

E-14/1679, Bahadurke Road,

Vill. Taraf Karaba, Hadbast

no. 161, Ludhiana

Navkar Dyeing and Finishing

Mills, B-32-E-14-3295,

Dyeing Complex, Bahadurke

Road, Ludhiana

Small

Small

Decent Finishers, B-XXXII-E-

127 14-2296/3, Dyeing Complex, Small

Bahadurke Road, Ludhiana.

Oswal Finishing Mills B-

32,Dyeing

128 Complex,lndustrial

Zone,Bahadur Ke

Road Ludhiana

129

NADAR PRINTS, B-XXXII,

DYEING COMPLEX,

BAHADUR KE ROAD,

LUDHIANA.

Regal Enterprises

(Previously known asZip

130 India) B-32, Mahavir

Enclave, Akash Nagar,

Villaoe-Bhoura

Small

Small

Small

Prime Processors, Swami

131 Vivekanand Marg, Bhatian Small

Bahadur Ke Road

Narang Processors, 1st floor

of M/s Prime Processors,

132 Swami Vivekanand Marg,

Bahadurke Road, Bhattian,

Ludhiana

133

Sidhi Vinayak Processors

and chemicals, Near Sangat

Dyeing, Dyeing Complex,

Bahadurke Road, LDH

Small

Small

Adinath Knit, Plot No. E-

134 14/3279, Bahadurke Road, Small

Dyeing Complex, Ludhiana

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO vide

CTOW/Renewal/LDH3/2024/2

dated 07.02.2024 valid upto

06 02 2025
CTO vide

CTOW/Renewal/LDH3/2023/2

dated 17.10.2023 valid upto

30 06 2028
WOvde

CTO/Renewal/LDH3/2024/254

48750

dated 18.04.2024 valid upto

18 04 2029
CTO vide

CTOW/Varied/LDH3/2024/261

dated 01.08.2024 valid upto

30 06 2028
WOvde

CTO/Renewal/LDH3/2024/253

02892

dated 02.04.2024 valid upto

02 04 2029

CTO vide

CTO/Renewal/LDH3/2024/247

96740

dated 27.01.2024 valid upto

27 01 2025

CTO vide

CTOW/Renewal/LDH3/2023/2

1876661

dated 15.09.2023 expired on

14 09 2024

CTO vide

CTO/Renewal/LDH3/2023/243

72533

dated 05.12.2023 valid upto

05.12.2026

CTO vide

CTOW/Renewal/LDH3/2023/2

dated 19.09.2023 expired on

18 09 2024
CTO vide

CTOW/Renewal/LDH3/2024/2

4216747

dated 02.01.2024 valid upto

01 01 2025

1698715 Ground Water

3550452 Ground Water

Ground Water

28861 Ground Water

Ground Water

Ground Water

Ground Water

Ground Water

2081572 Ground Water

Ground Water

Not provided as unit

connected with 15

MLD CETP.

Not provided as unit

connected with 15

MLD CETP.

Not provided as unit

connected with 15

MLD CETP.

Not provided as unit

connected with 15

MLD CETP.

Not provided as unit

connected with 15

MLD CETP.

Not provided as unit

connected with 15

MLD CETP.

Not provided as unit

connected with 15

MLD CETP.

Not provided as unit

connected with 15

MLD CETP.

Not provided as unit

connected with 15

MLD CETP.

Not provided as unit

connected with 15

MLD CETP.

' 15
300 15 MLD

' 1000 15 MLD
15

' 15
550 15 MLD

' 1200 15 MLD
15

' 50 15 MLD
15

' 40 15 MLD
15

'
S

15
500 15 MLD

'

S

50 15 MLD
15

is

is

50 15 MLD
15

100 15 MLD
15

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 15 MLD CETP 15 NLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 NLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

125

Top Gear Fashions, B-XXXII, 

E-14/1679, Bahadurke Road, 

Vill. Taraf Karaba, Hadbast 

no. 161, Ludhiana 

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2024/2

1698715

dated 07.02.2024 valid upto 

06.02.2025

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

300 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

126

Navkar Dyeing and Finishing 

Mills, B-32-E-14-3295, 

Dyeing Complex, Bahadurke 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

3550452

dated 17.10.2023 valid upto 

30.06.2028

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

1000 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

127

Decent Finishers, B-XXXII-E-

14-2296/3, Dyeing Complex, 

Bahadurke Road, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/254

48750

dated 18.04.2024 valid upto 

18.04.2029

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

550 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

128

Oswal Finishing Mills B-

32,Dyeing 

Complex,Industrial 

Zone,Bahadur Ke 

Road,Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2024/261

28861

dated 01.08.2024 valid upto 

30.06.2028

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

1200 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

129

NADAR PRINTS, B-XXXII, 

DYEING COMPLEX, 

BAHADUR KE ROAD, 

LUDHIANA.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/253

02892

dated 02.04.2024 valid upto 

02.04.2029

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

50 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

130

Regal Enterprises 

(Previously known as Zip 

India) B-32, Mahavir 

Enclave, Akash Nagar, 

Village-Bhoura

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/247

96740

dated 27.01.2024 valid upto 

27.01.2025

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

40 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

131

Prime Processors, Swami 

Vivekanand Marg, Bhatian 

Bahadur Ke Road

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

1876661

dated 15.09.2023 expired on 

14.09.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

500 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

132

Narang Processors, 1st floor 

of M/s Prime Processors, 

Swami Vivekanand Marg, 

Bahadurke Road, Bhattian, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2023/243

72533

dated 05.12.2023 valid upto 

05.12.2026

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

50 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

133

Sidhi Vinayak Processors 

and chemicals, Near Sangat 

Dyeing, Dyeing Complex, 

Bahadurke Road, LDH

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

2081572

dated 19.09.2023 expired on 

18.09.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

50 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

134

Adinath Knit, Plot No. E-

14/3279, Bahadurke Road, 

Dyeing Complex, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2024/2

4216747

dated 02.01.2024 valid upto 

01.01.2025

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

100 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

1964



Ansh Processors, DYEING

135 COMPLEX, BAHADUR KE

ROAD, LUDHIANA

Small

Parbhat Threads (India),

Opp- CETP Plant, Bhadurke,

136 Mahavir Industrial Estate, Small

Swami Vivekanand Marg,

Ludhiana

137

138

139

Jolly clothing Co, Back Side

Nagesh Knitwear, Sharman

Enclave, Village Bhattian,

G.T. Road, Ludhiana

N/s Vibgyor Dyeing And

finishing House, Vivekanand

Marg, Dyeing Complex,

Ludhiana

VEER ENTERPRISES,

BAHADUR KE ROAD,

BHARTI COLONY CHOWNK,

Ludhiana

Small

Small

Small

Vipan Jain And Co Unit 2,

140 Dyeing Complex, Bahadur Small

Ke Road, Ludhiana

SEHGAL CREATION,

BAHADUR KE ROAD,

141 DYEING COh1PLEX, OPP

SAWDESHI WOOLEN MILL,

Ludhiana

Small

Tudor

Intern+B143: B158ational

142 Unit-II, B-32/E1-14/2297, Small

Dyeing Complex, Bahadurke

Road, Ludhiana

Inaya International, Village

143 Bhattian, G.T. Road,

144

Ludhiana

Friends Printers, E-10/4091,

Bahadurke Road, Ludhiana

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO vide

CTOW/Varied/LDH3/2024/245

45871

dated 16.01.2024 expired on

30 09 2024

CTO vide

CTO/Renewal/LDH3/2024/258

56150

dated 04.08.2024 valid upto

04.08.2026

CTO vide

CTOW/Varied/LDH3/2023/216

81760

dated 12.09.2023 expired on

11 09 2024

CTO vide

CTOW/Varied/LDH3/2023/224

50056

dated 07.10.2023 expired on

06 10 2024
CTO vide

CTOW/Renewal/LDH3/2023/2

4214799

dated 21.12.2023 valid upto

20 12 2024

CTO vide

CTO/Renewal/LDH3/2024/259

22483

dated 15.06.2024 valid upto

15 06 2025

CTO vide

CTOW/Fresh/LDH3/2023/2216

0950

dated 19.09.2023 expired on

18 09 2024

CTE vide

CTE/Fresh/LDH3/2024/248229

65

dated 27.03.2024 expired on

26.03.2025

The industry has obtained

NOC from Board for its

establishment and has not yet

commissioned.

The industry has obtained

NOC from Board for its

establishment and has not yet

commissioned.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Not provided as unit

Ground Water connected with 15

MLD CETP.

Ground Water

Ground Water

' 15
150 15 MLD

' 50 15 MLD
15

' 25 15 MLD
15

' 15
300 15 MLD

' 50 15 MLD
15

'
S

15
100 15 MLD

'

S

74 15 MLD
15

'
S

15
100 15 MLD

400 15 MLD
15

50 15 MLD
15

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 15 MLD CETP 15 NLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 NLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into Unit is connected Unit is connected with

with 15 MLD CETP 15 MLD CETP

into

into

135

Ansh Processors, DYEING 

COMPLEX, BAHADUR KE 

ROAD, LUDHIANA

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2024/245

45871

dated 16.01.2024 expired on 

30.09.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

150 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

136

Parbhat Threads (India), 

Opp- CETP Plant, Bhadurke, 

Mahavir Industrial Estate, 

Swami Vivekanand Marg, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/258

56150

dated 04.08.2024 valid upto 

04.08.2026

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

50 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

137

Jolly clothing Co, Back Side 

Nagesh Knitwear, Sharman 

Enclave, Village Bhattian, 

G.T. Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2023/216

81760

dated 12.09.2023 expired on 

11.09.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

25 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

138

M/s Vibgyor Dyeing And 

finishing House, Vivekanand 

Marg, Dyeing Complex, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2023/224

50056

dated 07.10.2023 expired on 

06.10.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

300 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

139

VEER ENTERPRISES, 

BAHADUR KE ROAD, 

BHARTI COLONY CHOWNK, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

4214799

dated 21.12.2023 valid upto 

20.12.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

50 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

140

Vipan Jain And Co Unit 2, 

Dyeing Complex, Bahadur 

Ke Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/259

22483

dated 15.06.2024 valid upto 

15.06.2025

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

100 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

141

SEHGAL CREATION, 

BAHADUR KE ROAD, 

DYEING COMPLEX, OPP 

SAWDESHI WOOLEN MILL, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Fresh/LDH3/2023/2216

0950

dated 19.09.2023 expired on 

18.09.2024

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

74 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

142

Tudor 

Intern+B143:B158ational 

Unit-II, B-32/E1-14/2297, 

Dyeing Complex, Bahadurke 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTE vide 

CTE/Fresh/LDH3/2024/248229

65

dated 27.03.2024 expired on 

26.03.2025

Ground Water

Not provided as unit is 

connected with 15 

MLD CETP.

100 15 MLD
15 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 15 MLD CETP

Unit is connected with 

15 MLD CETP

143

Inaya International, Village 

Bhattian, G.T. Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

The industry has obtained 

NOC from Board for its 

establishment and has not yet 

commissioned.

Ground Water - 400 15 MLD
15 MLD, discharge into 

Buddha Nallah
- -

144
Friends Printers, E-10/4091, 

Bahadurke Road, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

The industry has obtained 

NOC from Board for its 

establishment and has not yet 

commissioned.

Ground Water - 50 15 MLD
15 MLD, discharge into 

Buddha Nallah
- -

1965



Aggarwal Scientific Dyers,D

145 324, Phase-8, Focal Point, Small

Ludhiana

Amar Industries Limited, C-

146 258, Focal Point, Phase-8, Small

Ludhiana.

Arora Knit Fab (P) Ltd., HA-

147 51-52-53, Phase-6, Focal

Point Ludhiana

Small

B.M.Processors,

148 E-674, Phase-8, Focal Point, Small

Ludhaina.

149

150

151

152

Bhasin Industries, E-

751,752& F- 325-326,

Phase-8, Focal Point,

Ludhiana

BPR Zippers, F-295, Phase-

8, Focal Point, Ludhiana.

Dashmesh Weaving&

Dyeing Mills Pvt. Ltd.,

C-193/A, Focal Point, Phase-

6, Ludhiana.

Davinder Sandhu Impex

Ltd., D-340, D-294, C-292,

Phase-8, Focal Point,

Ludhiana.

Small

Small

Nedium

Small

Shree Ramal Industry Pvt.

Ltd (Earlier Known as

153 Deluxe Fabrics), HB-1& 2, Small

Focal Point, Phase-6,

Ludhiana

Dhawan Processors,

154 E-669& 670, Focal Point,

Phase-8, Ludhiana.

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO Granted upto 23-12-2028 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30.09.2024 Ground Water

CTO Granted upto 29-04-2027 Ground Water

CTO Granted upto 25.10.2025 Ground Water

CTO Granted upto 31-03-2028 Ground Water

CTO Granted upto 11-10-2024 Ground Water

CTO Granted upto 08-08-2029 Ground Water

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

' 40
150 40 MLD

40
650 40 MLD

' 1000 40 MLD
40

' 40
200 40 MLD

' 40
200 40 MLD

' 10 40 MLD
40

'

S

2000 40 MLD
40

'

S

1000 40 MLD
40

' 40
900 40 MLD

' 40
975 40 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

145

Aggarwal Scientific Dyers, D-

324, Phase-8, Focal Point,

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 23-12-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

150 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

146

Amar Industries Limited, C-

258, Focal Point,  Phase-8, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

650 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

147

Arora Knit Fab (P) Ltd., HA-

51-52-53, Phase-6, Focal 

Point Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1000 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

148

B.M.Processors,

E-674, Phase-8, Focal Point, 

Ludhaina.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30.09.2024 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

200 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

149

Bhasin Industries,  E-

751,752 & F- 325-326, 

Phase-8, Focal Point, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 29-04-2027 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

200 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

150
BPR Zippers, F-295, Phase-

8, Focal Point, Ludhiana.
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 25.10.2025 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

10 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

151

Dashmesh Weaving & 

Dyeing Mills Pvt. Ltd.,

C-193/A, Focal Point, Phase-

6, Ludhiana.

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 31-03-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

2000 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

152

Davinder Sandhu Impex 

Ltd., D-340, D-294, C-292, 

Phase-8, Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 11-10-2024 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1000 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

153

Shree Ramal Industry Pvt. 

Ltd (Earlier Known as 

Deluxe Fabrics), HB-1 & 2, 

Focal Point, Phase-6, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 08-08-2029 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

900 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

154

Dhawan Processors,

E-669 & 670, Focal Point,  

Phase-8, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

975 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

1966



EssAar Coating (India) Ltd.,

155 E-486, Focal Point Phase-6, Small

Ludhiana.

Ganpati Industry, D-355,

156 Focal Point, Phase-8,

Ludhiana

157

Geesun (India) Inc.

Previously: T.H.E. Makers

Pvt. Ltd. D- 263, Focal Point

Phase-8 Ludhiana

Small

Small

Gian Chand Sushil Kumar

158 Jain, D- 337, Phase-8, Focal Small

Point, Ludhiana.

Golden Enterprises,

159 HC-24, Phase-6, Focal Point, Small

Ludhiana.

Jain Dyeing Works, HB-14&

160 15,Phase-6, Focal Point,

Ludhiana.

Small

Kaursain Spinning NiII

161 (Dyeing Unit), A-17, Phase- Nedium

8,Focal Point, Ludhaina.

Keshav Scientific Dyers, E-

162 676, Phase-8, Focal Point, Small

Ludhiana.

Kudu Knit Process Private

163 Limited, C- 219, Phase-8

Focal Point Ludhiana

Lovely Fabrics And

Processors Pvt.

164 Ltd.,

B-55, Phase-VII, Focal

Point Ludhiana

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO Granted upto 02-11-2028 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2026 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2027 Ground Water

CTO Granted upto 22-05-2023 Ground Water

CTO Granted upto 31-03-2025 Ground Water

CTO Granted upto 05-03-2027 Ground Water

CTO Granted upto 31-03-2028 Ground Water

CTO Granted upto 08-11-2024 Ground Water

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

' 40
500 40 MLD

' 1000 40 MLD
40

' 1300 40 MLD
40

' 40
340 40 MLD

' 40
500 40 MLD

is

279.5 40 MLD
40

'
S

40
800 40 MLD

'
S

40
100 40 MLD

' 40
1000 40 MLD

' 40
300 40 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

155

Ess Aar Coating (India) Ltd., 

E-486, Focal Point Phase-6, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 02-11-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

500 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

156

Ganpati Industry, D-355, 

Focal Point, Phase-8, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1000 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

157

Geesun (India) Inc.

Previously: T.H.E. Makers 

Pvt. Ltd. D- 263, Focal Point 

Phase-8 Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2026 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1300 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

158

Gian Chand Sushil Kumar 

Jain, D- 337, Phase-8, Focal 

Point, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

340 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

159

Golden Enterprises,

HC-24, Phase-6, Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2027 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

500 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

160

Jain Dyeing Works, HB-14 & 

15, Phase-6, Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 22-05-2023 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

279.5 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

161

Kaursain Spinning Mill 

(Dyeing Unit), A-17, Phase-

8, Focal Point, Ludhaina.

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 31-03-2025 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

800 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

162

Keshav Scientific Dyers, E-

676, Phase-8, Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 05-03-2027 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

100 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

163

Kudu Knit Process Private 

Limited, C- 219, Phase-8 

Focal Point Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 31-03-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1000 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

164

Lovely Fabrics And 

Processors Pvt.

Ltd.,

B-55, Phase-VII, Focal  

Point, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 08-11-2024 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

300 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

1967



165

N.KAggarwal Hosiery

Pvt.Ltd.,

C-234& D-338, Phase-8,

Focal Point, Ludhaina.

Small

Nahadev Processors,

166 E-726, Phase-8, Focal Point, Small

Ludhiana.

Mahesh Dyeing House, D-

167 287, Phase- 8, Focal Point, Small

Ludhiana.

168

Megaline Dyeing& Finishing

(Earlier Megaline

Enterprises) D-292, Focal

Point, Phase-8 Ludhiana

Nedium

Nanak Dyeing,

169 D-331, Focal Point, Phase-8, Small

Ludhiana

Nav Durga Dyeing House,

170 E-675, Phase-8 Focal Point, Small

Ludhiana

P.I. Cottex (Unit-II),

171 E-638, Phase-7, Focal Point, Medium

Ludhiana.

P.V.M.Enterprises Pvt. Ltd.,

172 D-341-342, Phase-8, Focal Small

Point Ludhiana.

Pacific Dyers, 5349/E-745,

173 Phase-8, Focal Point,

Ludhiana.

174

Perfect Dyeing& Finishing

Industries, C-237, E-685,

Phase-8, Focal Point,

Ludhiana.

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2029 Ground Water

CTO Granted upto 31-03-2028 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 26-09-2025 Ground Water

CTO Granted upto 31-03-2026 Ground Water

CTO Granted upto 31-03-2028 Ground Water

CTO Granted upto 05-02-2025 Ground Water

CTO Granted upto 30-06-2025 Ground Water

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

' 40
500 40 MLD

40
300 40 MLD

' 40
600 40 MLD

40
550 40 MLD

' 40
200 40 MLD

' 40
300 40 MLD

'

S

1000 40 MLD
40

'

S

1000 40 MLD
40

' 40
300 40 MLD

' 40
450 40 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

165

M.K Aggarwal Hosiery 

Pvt.Ltd.,

C-234 & D-338, Phase-8, 

Focal Point, Ludhaina.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

500 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

166

Mahadev Processors,

E-726, Phase-8, Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

300 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

167

Mahesh Dyeing House, D-

287, Phase- 8, Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2029 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

600 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

168

Megaline Dyeing & Finishing 

(Earlier Megaline 

Enterprises) D-292, Focal 

Point, Phase-8 Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 31-03-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

550 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

169

Nanak Dyeing,

D-331, Focal Point, Phase-8, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

200 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

170

Nav Durga Dyeing House,

E-675, Phase-8 Focal Point, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 26-09-2025 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

300 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

171

P.I. Cottex (Unit-II),

E-638, Phase-7, Focal Point, 

Ludhiana.

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 31-03-2026 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1000 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

172

P.V.M.Enterprises Pvt. Ltd.,

D-341-342, Phase-8, Focal 

Point Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 31-03-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1000 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

173

Pacific Dyers, 5349/E-745, 

Phase-8, Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 05-02-2025 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

300 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

174

Perfect Dyeing & Finishing 

Industries, C-237, E-685, 

Phase-8, Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2025 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

450 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

1968



Punjab Wool Syndicate, HAA

175 63, Phase-6, Focal Point,

Ludhiana.

Small

R.K. Rajinder Dyeing House,

176 D-290, Phase-8, Focal Point, Small

Ludhiana.

Raghav Industries, D-283,

177 Phase-8, Focal Point,

Ludhiana.

Raghav Woollen Mills (P)

178 Ltd., D- 168,FocaI

Point,Phase-6 Ludhiana.

Small

Small

Rainbow Scientific Dyers, C-

179 211, Phase-8 Focal Point, Small

Ludhiana.

Ramal Industries Pvt. Ltd,

180 D-265-66, Focal Point,

Phase-8, Ludhiana

Ramson Processors, E-506,

181 Phase-6 Focal Point,

Ludhiana.

Ruby Dyeing& Finishing

182 Nills, D-277-A, Phase-8

Focal Point Ludhiana.

Small

Small

Small

S.K. Kohli Textile Industries,

183 E-664, Phase-8, Focal Point, Small

Ludhiana

S.K. Udyog,

184 D-256, Focal Point, Phase-8, Small

Ludhiana.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO Granted upto 28-10-2028 Ground Water

CTO Granted upto 30-10-2024 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2026 Ground Water

CTO Granted upto 30-06-2027 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

' 35 40 MLD
40

40
299 40 MLD

' 40
500 40 MLD

' 40
200 40 MLD

' 40
900 40 MLD

' 1400 40 MLD
40

'
S

40
300 40 MLD

'
S

40
600 40 MLD

' 40
400 40 MLD

' 40
300 40 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

175

Punjab Wool Syndicate, HAA-

63, Phase-6, Focal Point,

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 28-10-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

35 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

176

R.K. Rajinder Dyeing House, 

D-290, Phase-8, Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-10-2024 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

299 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

177

Raghav Industries, D-283, 

Phase-8, Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

500 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

178

Raghav Woollen Mills (P) 

Ltd., D- 168,Focal 

Point,Phase-6 Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2026 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

200 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

179

Rainbow Scientific Dyers, C-

211, Phase-8  Focal Point,

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2027 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

900 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

180

Ramal Industries Pvt. Ltd,

D-265-66, Focal Point ,  

Phase-8, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1400 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

181

Ramson Processors, E-506, 

Phase-6 Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

300 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

182

Ruby Dyeing & Finishing 

Mills, D-277-A, Phase-8  

Focal Point Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

600 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

183

S.K. Kohli Textile Industries, 

E-664, Phase-8, Focal Point,

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

400 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

184

S.K. Udyog,

D-256, Focal Point, Phase-8, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

300 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

1969



185
S.S. Processor, F-184, Focal

Point, Phase-8, Ludhiana.
Small

Samrat Dyeing House, D-

186 329, Focal Point, Phase-8, Small

Ludhiana.

Sanya Fabrics, F-

187 155,156,157,170, Focal

Point, Phase-8, Ludhiana.

Small

Shree Parshvanth Threads,

188 E-678, Focal Point, Phase-8, Small

Ludhiana.

Shyam Texchem Pvt. Ltd.,

189 D-228 Phase-7, Focal Point, Nedium

Ludhiana

Sky Clothing,

190 D-351/351-A, Phase-8, Foca Small

Point, Ludhiana.

191

Suvidhi Cotsyn (A Unit of

Suvidhi Textiles Pvt. Ltd),

C-189/A, Phase-6, Focal

Point, Ludhiana.

Small

V.H. Scientific Dyers,

192 D-291, Focal Point, Phase-8, Small

Ludhiana.

Vishnu Fabrics, K-192,

193 Phase-8, Focal Point,

Ludhiana.

194

Ashoka Dyeing& Finishing

Mills Pvt. Ltd., C-132-133,

Phase-5, Focal Point,

Ludhiana

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO Granted upto 14-09-2024 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2028 Ground Water

CTO Granted upto 30-06-2027 Ground Water

CTO Granted upto30-06-2027 Ground Water

CTO Granted upto 19-06-2029 Ground Water

CTO Granted upto 30-06-2026 Ground Water

CTO Granted upto 04-09-2029 Ground Water

CTO Granted upto 19-03-2025 Ground Water

CTO/Renewal/LDH1/2024/258

45320 dated 4-3un-24 valid Ground Water

upto 4-Jun-25

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

' 40
160 40 MLD

' 40
150 40 MLD

40
350 40 MLD

' 40
100 40 MLD

' 40
700 40 MLD

' 1000 40 MLD
40

'

S

1500 40 MLD
40

'

S

1000 40 MLD
40

is

50 40 MLD
40

' 40
1000 40 MLD

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

185
S.S. Processor, F-184, Focal 

Point, Phase-8, Ludhiana.
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 14-09-2024 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

160 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

186

Samrat Dyeing House, D-

329, Focal Point, Phase-8, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

150 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

187

Sanya Fabrics, F-

155,156,157,170, Focal 

Point, Phase-8, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2028 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

350 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

188

Shree Parshvanth Threads, 

E-678, Focal Point, Phase-8, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2027 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

100 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

189

Shyam Texchem  Pvt. Ltd., 

D-228 Phase-7, Focal Point, 

Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto30-06-2027 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

700 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

190

Sky Clothing,

D-351/351-A, Phase-8, Focal 

Point, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 19-06-2029 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1000 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

191

Suvidhi Cotsyn (A Unit of 

Suvidhi Textiles Pvt. Ltd),

C-189/A, Phase-6, Focal 

Point, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30-06-2026 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1500 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

192

V.H. Scientific Dyers,

D-291, Focal Point, Phase-8, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 04-09-2029 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1000 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

193

Vishnu Fabrics, K-192, 

Phase-8, Focal Point, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 19-03-2025 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

50 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

194

Ashoka Dyeing & Finishing 

Mills Pvt. Ltd., C-132-133, 

Phase-5, Focal Point, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO/Renewal/LDH1/2024/258

45320 dated 4-Jun-24 valid 

upto 4-Jun-25

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1000 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

1970



Blue Star Processors Pvt.

Ltd. (Demerger from

195 Sangam Weavers Pvt. Ltd.), Small

D-57-58, Phase-5, Focal

Point Ludhiana

GNC Dyeing& Finishing

196 Mills, C-21, Phase-3, Focal Nedium

Point, Ludhiana

Jai Nata Di Dyeing and

Finishing Mills (Previously

197 Super Tex Processors) D- Small

122, Phase-5, Focal Point,

Ludhiana

Maharaja Processors, D-

198 139,140 Phase-5, Focal

Point, Ludhiana

199

200

201

Navyug Laminates (Prop.

Versatile Enterprises Pvt.

Ltd.), C-124, Phase-5, Focal

Point, Ludhiana

Raunaq Fabrics, C-30, Phase

2, Focal Point, Ludhiana

Riddhi Processors Pvt Ltd

(Earlier Known asGulab

Deying)D-83, Phase-5, Focal

Point, Ludhiana

Small

Nedium

Small

Small

Rosy Spinning Nills (P) Ltd.(

Previously Known asRosy

202 Woollen Mills Pvt. LtdD-79, Small

Phase-5, Focal Point,

Ludhiana

Saachi Processors (P) Ltd.3-

203 A, Adjoining Focal Point,

Ludhiana

Small

Sailo pal Dyeing Works

204 (Regd.)D-96, Phase-5, Focal Small

Point, Ludhiana

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO/Renewal/LDH1/2024/270

34874

Dated 30-Sep-24 valid upto Ground Water

30-Sep-27

CTOW/Varied/LDH1/2022/198

74775

Dated 26-Oct-22 valid upto Ground Water

31-Mar-27

CTO/Renewal/LDH1/2024/256

81626

Dated 16-May-24 valid upto Ground Water

16-Nay-29

CTOW

/RenewaI/LDH1/2024/245797

98

Dated 8-Jan-24 valid upto

30-Jun-27

Ground Water

CTOW/Varied/LDH1/2024/221

22844

Dated 15-1-2024 valid upto Ground Water

31-3-2028

CTOW/Varied/LDH1/2024/248

74082

Dated 19-Apr-24 valid upto Ground Water

30-Jun-28

CTO/Renewal/LDH1/2024/247

15103

Dated 15-Jan-24 valid upto Ground Water

15-lan-29

CTO/Renewal/LDH1/2024/239

88612

Dated 5-May-24 valid upto Ground Water

5-May-29

CTOW/Renewal/LDH1/2023/2

3195388

Dated 22-Sep-23 valid upto Ground Water

21-Sep-24

CTOW/Renewal/LDH1/2023/2

2591874

Dated 19-Jul-23 valid upto Ground Water

30-3un-26

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

Not provided as unit

connected with 40

MLD CETP.

' 40
348 40 MLD

' 1250 40 MLD
40

' 40
500 40 MLD

' 40
795 40 MLD

' 40
488 40 MLD

'
S

40
230 40 MLD

'
S

40
995 40 MLD

'
S

40
297 40 MLD

' 40
1195 40 MLD

is

233.5 40 MLD
40

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

MLD, discharge

Buddha Nallah

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

195

Blue Star Processors Pvt. 

Ltd. (Demerger from 

Sangam Weavers Pvt. Ltd.), 

D-57-58, Phase-5, Focal 

Point, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO/Renewal/LDH1/2024/270

34874

Dated 30-Sep-24 valid upto  

30-Sep-27

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

348 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

196

GNC Dyeing & Finishing 

Mills, C-21, Phase-3, Focal 

Point, Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Varied/LDH1/2022/198

74775

Dated 26-Oct-22 valid upto

31-Mar-27

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1250 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

197

Jai Mata Di Dyeing and 

Finishing MiIls (Previously 

Super Tex Processors) D-

122, Phase-5, Focal Point, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO/Renewal/LDH1/2024/256

81626

Dated 16-May-24 valid upto

16-May-29

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

500 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

198

Maharaja Processors, D-

139,140 Phase-5, Focal 

Point, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW 

/Renewal/LDH1/2024/245797

98

Dated 8-Jan-24 valid upto 

30-Jun-27

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

795 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

199

Navyug Laminates (Prop. 

Versatile Enterprises Pvt. 

Ltd.), C-124, Phase-5, Focal 

Point, Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Varied/LDH1/2024/221

22844

Dated 15-1-2024 valid upto

31-3-2028

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

488 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

200
Raunaq Fabrics, C-30, Phase-

2, Focal Point, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Varied/LDH1/2024/248

74082

Dated 19-Apr-24 valid upto 

30-Jun-28

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

230 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

201

Riddhi Processors Pvt Ltd 

(Earlier Known as Gulab 

Deying)D-83, Phase-5, Focal 

Point, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO/Renewal/LDH1/2024/247

15103

Dated 15-Jan-24 valid upto 

15-Jan-29

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

995 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

202

Rosy Spinning Mills (P) Ltd.( 

Previously Known as Rosy 

Woollen Mills Pvt. LtdD-79, 

Phase-5, Focal Point, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO/Renewal/LDH1/2024/239

88612

Dated 5-May-24 valid upto 

5-May-29

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

297 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

203

Saachi Processors (P) Ltd.3-

A, Adjoining Focal Point, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2023/2

3195388

Dated 22-Sep-23 valid upto

21-Sep-24

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

1195 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

204

Sailo pal Dyeing Works 

(Regd.)D-96, Phase-5, Focal 

Point, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2023/2

2591874

Dated 19-Jul-23 valid upto

30-Jun-26

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

233.5 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

1971



Shiva Dyeing& Finishing, E-

205 97, Phase-4, Focal Point,

Ludhiana

Small

Shivam Processors3-A, Hari

206 Ram Dharam Kanda, Focal Small

PointLudhiana

Superfine Knitters Ltd, C-5,

207 Focal Point, Phase-5,

Ludhiana

Centex Fabrics, Export unit-

208 II, 217, Phase-7, Focal

Point, Ludhiana

Small

Small

Farenheit Clothing India Pvt

209 Ltd, C-190, Phase-7, Focal Small

Point, Ludhiana

210

211

Sanjeev Dyeing Works,

Focal Point, Ludhiana

R.N. Knit Fab, E-449, Phase-

6, Focal Point, Ludhiana

Aarti International Ltd.

(Dyeing& Process unit)ViII.

212 Harian& Bhamian Kalan,

Kohara -Machhiwara

Road,Ludhiana

Sudsons Woollens Private

213 Limited, Vill Uchi mangli,

Chandigarh Road, Ludhiana

Bansal Spinning Mills Ltd,

214 Vill Bilga, Sahnewal,

Ludhiana

Small

Small

Large

Large

Large

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO/Renewal/LDH1/2024/254

63602 Not provided as unit

Dated 2-May-24 valid upto Ground Water connected with 40

2-May-29 MLD CETP.

CTOW/Varied/LDH1/2022/178

57478 Not provided as unit

Dated 20-Apr-22 valid upto Ground Water connected with 40

30-1un-26 MLD CETP.

CTO/Renewal/LDH1/2024/258

61746 Dated 19-06-2024 valid

upto

19-06-2029

Not provided as unit

Ground Water connected with 40

MLD CETP.

CTO Granted upto 30.09.2025 Ground Water Into Sewer

Not provided as unit

CTO Granted upto 14-09-2024 Ground Water connected with 40

MLD CETP.

The industry has obtained

shares of CETP, however, it

has not yet commissioned.

Not provided as unit

CTO Granted upto 19.08.2029 Ground Water connected with 40

MLD CETP.

is

is

is

630 40 MLD

490 40 MLD

125 40 MLD

NA NA

40 MLD, discharge

Buddha Nallah

40 MLD, discharge

Buddha Nallah

40 MLD, discharge

Buddha Nallah

' 85 40 MLD
40

is

1000 40 MLD

50 40 MLD

CTOW/varied/LDH1/2023/202 Not connected Not connected

69201 dated 13.02.2023 valid Ground Water ETP Installed to any CETP as toany CETP as

upto 31.03.2027 ZLD ZLD

CTOW/Fresh/LDH1/2021/1493

2660 dated 21.05.2021 valid Ground Water ETP Installed

upto 31.03.2025

CTOW/Renewal/LDH2/2021/1

5147285 dated 23.3.2021, Ground Water ETP Installed

valid upto 31.3.2026

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP as

ZLD

Notconnected

to any CETP as

ZLD

NA

MLD, discharge

Buddha Nallah

40 MLD, discharge

Buddha Nallah

40 MLD, discharge

Buddha Nallah

ZLD

ZLD

ZLD

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

100 100

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

into

into Unit is connected Unit is connected with

with 40 MLD CETP 40 MLD CETP

2000

50

100

ZLD

ZLD

ZLD

205

Shiva Dyeing & Finishing, E-

97, Phase-4, Focal Point, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO/Renewal/LDH1/2024/254

63602

Dated 2-May-24 valid upto 

2-May-29

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

630 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

206

Shivam Processors3-A, Hari 

Ram Dharam Kanda, Focal 

PointLudhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Varied/LDH1/2022/178

57478

Dated 20-Apr-22 valid upto 

30-Jun-26

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

490 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

207

Superfine Knitters Ltd, C-5, 

Focal Point, Phase-5, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO/Renewal/LDH1/2024/258

61746 Dated 19-06-2024 valid 

upto 

19-06-2029

Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

125 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

208

Centex Fabrics, Export unit-

II, 217, Phase-7, Focal 

Point, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 30.09.2025 Ground Water Into Sewer NA NA NA 100 100

209

Farenheit Clothing India Pvt 

Ltd, C-190, Phase-7, Focal 

Point, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 14-09-2024 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

85 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

210
Sanjeev Dyeing Works, 

Focal Point, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

The industry has obtained 

shares of CETP, however, it 

has not yet commissioned.

- - 1000 40 MLD
40 MLD, discharge into 

Buddha Nallah
- -

211
R.N. Knit Fab, E-449, Phase-

6, Focal Point, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Granted upto 19.08.2029 Ground Water

Not provided as unit is 

connected with 40 

MLD CETP.

50 40 MLD
40 MLD, discharge into 

Buddha Nallah

Unit is connected 

with 40 MLD CETP

Unit is connected with 

40 MLD CETP

212

Aarti International Ltd. 

(Dyeing & Process unit)Vill. 

Harian & Bhamian Kalan, 

Kohara -Machhiwara 

Road,Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/varied/LDH1/2023/202

69201 dated 13.02.2023 valid 

upto 31.03.2027

Ground Water ETP Installed

Not connected 

to any CETP as 

ZLD

Not connected 

to any CETP as 

ZLD

ZLD 2000 ZLD

213

Sudsons Woollens Private 

Limited, Vill Uchi mangli, 

Chandigarh Road, Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH1/2021/1493

2660 dated 21.05.2021 valid 

upto 31.03.2025

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 50 ZLD

214

Bansal Spinning Mills Ltd, 

Vill Bilga, Sahnewal,  

Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH2/2021/1

5147285 dated 23.3.2021, 

valid upto 31.3.2026

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 100 ZLD

1972



Om Yarn Plus Pvt Ltd, Vill

215 Kanganwal, Jugiana,

Ludhiana

Nedium

Jainson Woolcombers Pvt

216 Ltd, Vill Dharor, Sahnewal Small

Dehlon Road, Ludhiana

Imperial Wools, 2317/a,

217 2317/C, Industrial Area-c, Small

Kanganwal Road, Ludhiana

Eveline International, G.T

218 Road, Dhandari Kalan,

Ludhiana

Nedium

Jaimal Singh Satnam Singh,

219 Village Bajra, Rahon Road, Small

Ludhiana.

Jarnail Army Store, St. No.

220 4, Iqbal Nagar, Tajpur Road, Small

Ludhiana.

Parmeshwari Silk Mills Ltd.

221 Vill. Bajra, Rahon

Road,Ludhiana.

Ram Dyeing, Near Radha

222 Swami Satsang House,

Tibba Road, Ludhiana.

223

Decent Textiles,

Hussainpura, HB No.100,

Behind Neva Garments,

Near Malhotra Restorts,

Jalandhar Byepass,

Ludhiana

Awon Processors, H.No.

224 176, B-XXX-2618-2619/A,

Moti Nagar, Ludhiana

Nedium

Small

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTOW/Renewal/LDH2/2022/1

9247186 dated 17.8.2022,

valid upto 31.3.2025

CTOW/Renewal/LDH2/2021/1

5406992 dated 13.5.2021,

valid upto 30.6.2026

CTOW/Fresh/LDH2/2020/1368

9270 dated 24.9.2020, valid

upto 30.6.2025

CTOW/Renewal/LDH2/2024/2

5035484 dated 9.7.2024, valid

upto 31.3.2029

CTO vide

CTOW/Varied/LDH3/2022/182

69929

dated 25.04.2022 valid upto

30 06 2027

CTO vide

CTOW/Renewal/LDH3/2023/2

2074765 dated 24.07.2023

valid upto 31.03.2026

CTO vide

CTOW/Renewal/LDH3/2024/2

5239173 dated 27.06.2024

valid upto 30.06.2027

CTO vide

CTO/Renewal/LDH3/2024/259

57978 dated 19.06.2024 valid

upto 19.06.2027

CTO vide

CTOW/Renewal/LDH3/2023/2

3522471 dated 29.09.2023

valid upto 30.06.2025

CTOW/Renewal/LDH1/2022/1

9124071 dated 22.07.2022

valid upto 30.06.2027

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP as

ZLD

Notconnected

to any CETP as

ZLD

Notconnected

to any CETP as

ZLD

Notconnected

to any CETP as

ZLD

Notconnected

to any CETP as

ZLD

Notconnected

to any CETP as

ZLD

Notconnected

to any CETP as

ZLD

Notconnected

to any CETP as

ZLD

Notconnected

to any CETP as

ZLD

Notconnected

to any CETP as

ZLD

ZLD

ZLD

ZLD

ZLD

ZLD

ZLD

ZLD

ZLD

ZLD

ZLD

290

77

24

600

300

10

300

5

10

10

ZLD

ZLD

ZLD

ZLD

ZLD

ZLD

ZLD

ZLD

ZLD

ZLD

215

Om Yarn Plus Pvt Ltd, Vill 

Kanganwal, Jugiana, 

Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH2/2022/1

9247186 dated 17.8.2022, 

valid upto 31.3.2025

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 290 ZLD

216

Jainson Woolcombers Pvt 

Ltd, Vill Dharor, Sahnewal 

Dehlon Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH2/2021/1

5406992 dated 13.5.2021, 

valid upto 30.6.2026

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 77 ZLD

217

Imperial Wools, 2317/a, 

2317/C, Industrial Area-c, 

Kanganwal Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH2/2020/1368

9270 dated 24.9.2020, valid 

upto 30.6.2025

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 24 ZLD

218

Eveline International, G.T 

Road, Dhandari Kalan, 

Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH2/2024/2

5035484 dated 9.7.2024, valid 

upto 31.3.2029

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 600 ZLD

219

Jaimal Singh Satnam Singh, 

Village Bajra, Rahon Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2022/182

69929

dated 25.04.2022 valid upto 

30.06.2027

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 300 ZLD

220

Jarnail Army Store, St. No. 

4, Iqbal Nagar, Tajpur Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

2074765 dated 24.07.2023 

valid upto 31.03.2026

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 10 ZLD

221

Parmeshwari Silk Mills Ltd. 

Vill. Bajra, Rahon 

Road,Ludhiana.

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2024/2

5239173 dated 27.06.2024 

valid upto 30.06.2027

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 300 ZLD

222

Ram Dyeing, Near Radha 

Swami Satsang House, 

Tibba Road, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/259

57978 dated 19.06.2024 valid 

upto 19.06.2027

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 5 ZLD

223

Decent Textiles, 

Hussainpura, HB No.100, 

Behind Neva Garments, 

Near Malhotra Restorts, 

Jalandhar Byepass, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

3522471 dated 29.09.2023 

valid upto 30.06.2025

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 10 ZLD

224

Awon Processors, H.No. 

176, B-XXX-2618-2619/A, 

Moti Nagar, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2022/1

9124071 dated 22.07.2022 

valid upto 30.06.2027

Ground Water ETP Installed
Not connected 

to any CETP

Not connected 

to any CETP as 

ZLD

ZLD 10 ZLD

1973



A V Processors Kot Gangu

225 RaiAdjoining Panjeta

Kohara Machiwara Road

Small

Dyefab Processors,

Previously known asAyat

226 processors, Near Budhewal Small

Sugar Mills, 3.3 KM From

Chandigarh Road, Ludhiana

Arora Industries, Village

227 Rayian, Kohara Machhiwara Small

Road, Ludhiana

228

229

Ashwani Knit, Vill. Kum

Kalan, MachhiwaraLudhiana

B. LaII Overseas, Opp.

Ramgarh Police Chowki, Vill

Jandiali, Chandigarh Road,

Ludhiana

Small

Small

Bhagwati Dyeing,

230 Chandigarh Road, Kohara, Small

Ludhiana

Dev Tex Knit Pvt. Ltd., VPO

231 Jandiali, Sahnewal Road,

Kohara, Ludhiana

Small

Intel Knit Process, Uchi

232 MangIi, Adj. Osho Forge Ltd, Small

Chandigarh Road, Ludhiana

Jindba Processors Pvt. Ltd.,

233 Viii Uchi Mangali, Airport

Road, Ludhiana

234

M.k Aggarwal Fabrics Pvt.

Ltd., plot no-24, Lakshita

Cluster Colony, Kohara

Machiwara Road, Ludhiana

Large

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTOW/Fresh/LDH1/2021/1671

0493 dated 24.09.2021 valid

upto 30.06.2026

CTOW/Renewal/LDH1/2022/1

7501600 dated 14.02.2022

valid upto 30.06.2027

CTOW/Renewal/LDH1/2018/7

723845 dated 17.07.2018

valid upto 30.06.2023

CTOW/Fresh/LDH1/2024/2533

0463 dated 18.09.2024 valid

upto 17.03.2025

CTO/Renewal/LDH1/2024/257

31399 dated 22.05.2024 valid

upto 22.05.2029

CTOW/Fresh/LDH1/2023/2145

8075 dated 31.03.2023 valid

upto 30.06.2027

CTO/Renewal/LDH1/2024/257

66739 dated 27.05.2024 valid

upto 27.09.2029

CTOW/Renewal/LDH1/2023/2

3879190 dated 09.11.2023

valid upto 30.06.2028

CTOW/Varied/LDH1/2023/216

71726 dated 10.05.2023 valid

upto 31.03.2028

CTOW/Fresh/LDH1/2022/1857

0980 dated 09.06.2022 valid

upto 30.06.2026

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

400

300

100

300

250

300

100

40

1100

200

378

280

80

290

250

300

80

34

1100

200

225

A V Processors Kot Gangu 

Rai Adjoining Panjeta 

Kohara Machiwara Road

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH1/2021/1671

0493 dated 24.09.2021 valid 

upto 30.06.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 400 378

226

Dyefab Processors, 

Previously known as Ayat 

processors, Near Budhewal 

Sugar Mills, 3.3 KM From 

Chandigarh Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2022/1

7501600 dated 14.02.2022 

valid upto 30.06.2027

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 300 280

227

Arora Industries, Village 

Rayian, Kohara Machhiwara 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2018/7

723845 dated 17.07.2018 

valid upto 30.06.2023

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 100 80

228
Ashwani Knit, Vill. Kum 

Kalan, MachhiwaraLudhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH1/2024/2533

0463 dated 18.09.2024 valid 

upto 17.03.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 300 290

229

B. Lall Overseas, Opp. 

Ramgarh Police Chowki, Vill 

Jandiali, Chandigarh Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO/Renewal/LDH1/2024/257

31399 dated 22.05.2024 valid 

upto 22.05.2029

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 250 250

230

Bhagwati Dyeing, 

Chandigarh Road, Kohara, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH1/2023/2145

8075 dated 31.03.2023 valid 

upto 30.06.2027

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 300 300

231

Dev Tex Knit Pvt. Ltd., VPO 

Jandiali, Sahnewal Road, 

Kohara, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO/Renewal/LDH1/2024/257

66739 dated 27.05.2024 valid 

upto 27.09.2029

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 100 80

232

Intel Knit Process , Uchi 

Mangli, Adj. Osho Forge Ltd, 

Chandigarh Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2023/2

3879190 dated 09.11.2023 

valid upto 30.06.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 40 34

233

Jindba Processors Pvt. Ltd., 

Vill Uchi Mangali, Airport 

Road, Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Varied/LDH1/2023/216

71726 dated 10.05.2023 valid 

upto 31.03.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 1100 1100

234

M.k Aggarwal Fabrics Pvt. 

Ltd., plot no-24, Lakshita 

Cluster Colony, Kohara 

Machiwara Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH1/2022/1857

0980 dated 09.06.2022 valid 

upto 30.06.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 200 200

1974



235

Manchanda Spinning&

Weaving Mills (Unit-II),ViII

Panjeta, Kohara-Machhiwara

Road,Ludhiana

Paramount Syntex Pvt. Ltd.

236 (Unit-II), Vill Nangarh,

Plachhiwara Road, Ludhiana

Small

Large

S.T Dyeing, Vill-Koomkalan,

237 Kohara-Machhiwara Road, Small

Ludhiana.,

Shiva Texfabs Ltd (Unit-

238 II)ViII Bhattian Machhiwara, Large

SamraIa,Ludhiana

Shri Kirti Processors,ViIIage

239 Jandiali, Hb No. 225, Kohara Small

Sahnewal Road, Ludhiana

Sportking Processers (Dye

240 House)ViII Barmalipur,

DorahaLudhiana

241

242

STAR COTTEX PVT LTD,

MANGLI UCHI, VILLAGE

RAMGARH, CHANDIGARH

ROAD, LUDHIANA

Swami Textilers Pvt. Ltd.

(Unit-II)ViII Rampura, HB

No. 249, Tehsil

PayalLudhiana

Udey Crafts Vill Kohara,

243 Kohara- Machhiwara

Road,Ludhiana

Large

Small

Nedium

Small

Vallabh Textile Company

244 Ltd.Vill Dugri, Dehlon Road, Large

Tehsil PayalLudhiana

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTOW/Renewal/LDH1/2023/2

4226583 dated 13.12.2023 Ground Water ETP Installed

valid upto 31.12.2026

CTOW/Fresh/LDH1/2024/2596

2388 dated 03.07.2024 valid Ground Water ETP Installed

upto 02.01.2025

CTOW/Renewal/LDH1/2021/1

5776656 dated 17.07.2021 Ground Water ETP Installed

valid upto 31.03.2026

CTOW/Renewal/LDH1/2023/2

1779226 dated1 1.08.2023 Ground Water ETP Installed

valid upto 10.08.2024

CTOW/Renewal/LDH1/2023/2

3100250 dated 05.09.2023 Ground Water ETP Installed

valid upto 11.08.2028

CTOW/Renewal/LDH1/2021/1

6446063

dated 15.11.2021 valid upto

31.3.2025

Ground Water ETP Installed

CTOW/Varied/LDH1/2022/182

95097 dated 16.05.2022 valid Ground Water ETP Installed

upto 30.06.2027

CTOW/Renewal/LDH1/2024/2

3251392

dated 28.06.2024 valid upto

27.09.2024

Ground Water ETP Installed

CTOW/Renewal/LDH1/2023/2

3612360 dated 13.10.2023 Ground Water ETP Installed

valid upto 30.06.2026

Refusal Ground Water ETP Installed

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

240

30

500

1140

20

1000

600

350

350

230

27

490

1140

20

1000

580

350

340

235

Manchanda Spinning & 

Weaving Mills (Unit-II),Vill 

Panjeta, Kohara-Machhiwara 

Road,Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2023/2

4226583 dated 13.12.2023 

valid upto 31.12.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 240 230

236

Paramount Syntex Pvt. Ltd. 

(Unit-II), Vill Mangarh, 

Machhiwara Road, Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH1/2024/2596

2388 dated 03.07.2024 valid 

upto 02.01.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 30 27

237

S.T Dyeing, Vill-Koomkalan, 

Kohara-Machhiwara Road, 

Ludhiana.,

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2021/1

5776656 dated 17.07.2021 

valid upto 31.03.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 500 490

238

Shiva Texfabs Ltd (Unit-

II)Vill Bhattian Machhiwara, 

Samrala,Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2023/2

1779226 dated 11.08.2023 

valid upto 10.08.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 1140 1140

239

Shri Kirti Processors,Village 

Jandiali, Hb No. 225, Kohara 

Sahnewal Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2023/2

3100250 dated 05.09.2023 

valid upto 11.08.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 20 20

240

Sportking Processers (Dye 

House)Vill Barmalipur, 

DorahaLudhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2021/1

6446063

dated 15.11.2021 valid upto 

31.3.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 1000 1000

241

STAR COTTEX PVT LTD,  

MANGLI UCHI, VILLAGE 

RAMGARH, CHANDIGARH 

ROAD, LUDHIANA

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Varied/LDH1/2022/182

95097 dated 16.05.2022 valid 

upto 30.06.2027

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 600 580

242

Swami Textilers Pvt. Ltd. 

(Unit-II)Vill Rampura, HB 

No. 249, Tehsil 

PayalLudhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2024/2

3251392

 dated 28.06.2024 valid upto 

27.09.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 350 350

243

Udey Crafts Vill Kohara, 

Kohara- Machhiwara 

Road,Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2023/2

3612360 dated 13.10.2023 

valid upto 30.06.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 350 340

244

Vallabh Textile Company 

Ltd.Vill Dugri, Dehlon Road, 

Tehsil PayalLudhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

Refusal Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation - -

1975



Viraat TextileVillage

245 Takhran, Machiwara

RoadLudhiana

246

Mai Baap Processors Pvt.

Ltd. Village, Gaddowal,

Bhagpur-Gaddowal Road,

Ludhiana

Small

Large

Shramanji Industries private

247 Limited, Village Kum Kalan, Nedium

Ludhiana

M.k Aggarwal Finishing

Factory., plot no-24,

248 Lakshita Cluster Colony,

Kohara Machiwara Road,

Ludhiana

Small

KDFP Private Limited,VPO

249 Koom Kalan, Machhiwara Nedium

Road, Ludhiana

250

NRV MALWA TEXTILES

PRIVATE LIMITED Vill

Harian, Kohara-Machiwara

road, Ludhiana, Punjab

S R Processors ,Village

251 Paharuwal, Chandigarh

Road, Ludhiana

Sharman Spinning Mills Pvt

252 Ltd Unit2, Airport Road,

Sahewal, Ludhiana

Sharman Spinning Mills Pvt

253 Ltd, 893/6, G.T. Road,

Doraha, Ludhiana

Shingora Textiles Ltd, VPO

254 Doraha, Tehsil Payal,

Ludhiana

Large

Small

Large

Medum

Medum

Notapplicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTOW/Renewal/LDH1/2022/1

8343296 dated 22.05.2022 Ground Water ETP Installed

valid upto 30.09.2026

CTOW/Renewal/LDH1/2023/2

3649782 dated 19.10.2023 Ground Water ETP Installed

valid upto 31.03.2027

CTOW/FRESH/PBIP/LDH-

1/2023/2311167519 dated

19.12.2023 valid upto

31.03.2028

Ground Water ETP Installed

CTOW/Fresh/LDH1/2022/1857

0980 dated 09.06.2022 valid Ground Water ETP Installed

upto 30.06.2026

CTOW/Fresh/LDH-

I/PBIP/2024/2402957556

dated 27.02.2024 valid upto

31.03.2025

CTOW/Fresh/LDH-

I/PBIP/2024/2403496932

dated 22.03.2024 valid upto

31.08.2025

Ground Water ETP Installed

Ground Water ETP Installed

CTOW/Fresh/LDH1/2024/2554

4729 dated 21.05.2024 valid Ground Water ETP Installed

upto 30.06.2028

CTOW/Renewal/LDH2/2022/1

7731694 dated 7.6.2022, valid Ground Water ETP Installed

upto 31.3.2027

CTOW/Fresh/LDH2/2024/2539

9549 dated 20.5.2024 valid Ground Water ETP Installed

upto 31.3.2029

CTOW/Renewal/LDH2/2022/1

8913592 dated 22.7.2022, Ground Water ETP Installed

valid upto 31.3.2027

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

310

770

1150

200

500

48

300

225

245

600

310

770

1150

200

500

48

300

225

245

600

245

Viraat TextileVillage 

Takhran, Machiwara 

RoadLudhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2022/1

8343296 dated 22.05.2022 

valid upto 30.09.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 310 310

246

Mai Baap Processors Pvt. 

Ltd. Village, Gaddowal, 

Bhagpur-Gaddowal Road, 

Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH1/2023/2

3649782 dated 19.10.2023 

valid upto 31.03.2027

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 770 770

247

Shramanji Industries private 

Limited, Village Kum Kalan, 

Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/FRESH/PBIP/LDH-

1/2023/2311167519 dated 

19.12.2023 valid upto 

31.03.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 1150 1150

248

M.k Aggarwal Finishing 

Factory., plot no-24, 

Lakshita Cluster Colony, 

Kohara Machiwara Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH1/2022/1857

0980 dated 09.06.2022 valid 

upto 30.06.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 200 200

249

KDFP Private Limited,VPO 

Koom Kalan, Machhiwara 

Road, Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH-

I/PBIP/2024/2402957556 

dated 27.02.2024 valid upto 

31.03.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 500 500

250

NRV MALWA TEXTILES 

PRIVATE LIMITED Vill 

Harian, Kohara-Machiwara 

road, Ludhiana, Punjab

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH-

I/PBIP/2024/2403496932 

dated 22.03.2024 valid upto 

31.08.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 48 48

251

S R Processors ,Village 

Paharuwal, Chandigarh 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH1/2024/2554

4729 dated 21.05.2024 valid 

upto 30.06.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 300 300

252

Sharman Spinning Mills Pvt 

Ltd Unit2, Airport Road, 

Sahewal, Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH2/2022/1

7731694 dated 7.6.2022, valid 

upto 31.3.2027

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 225 225

253

Sharman Spinning Mills Pvt 

Ltd, 893/6, G.T. Road, 

Doraha, Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH2/2024/2539

9549 dated 20.5.2024 valid 

upto 31.3.2029

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 245 245

254

Shingora Textiles Ltd, VPO 

Doraha, Tehsil Payal, 

Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH2/2022/1

8913592 dated 22.7.2022, 

valid upto 31.3.2027

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 600 600

1976



255

256

D.V Saharan& Son, VPO

Jugiana, G.T Road, Ludhiana

Providence Textiles, Vill.

Bilga, Sahnewal„ Ludhiana

Small

Large

Udey Udyog (Unit-2), Vill

257 Harnampura, Opp Gini Real Small

Estate, Payal, Ludhiana

Avon Cottex Pvt. Ltd, Vill.

258 Mangat, Rahon Road,

Ludhiana.

Small

B.L. Malhotra Dyeing Works,

259 Rahon Road, Vill. Meharban, Small

Ludhiana

Barkat Dyeing Works, Seera

260 Road, Rahon Road, Vill.

Meharban, Ludhiana

Small

Bhandari Hosiery Exports

261 Ltd., Vill. Meharban, Rahon Large

Road, Ludhiana

262
Bharti Scientific Dyers,

Rahon Road, Ludhiana
Small

Dashmesh Tex. Processors

263 Pvt. Ltd., Vill Bajra, Rahon Small

Road, Ludhiana

264

Marvel Dyers& Processors

Pvt. Ltd. (Friends Dyeing&

Finishing Mills Pvt Ltd.),

Rahon Road, Ludhiana

Large

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTOW/Fresh/LDH2/2024/2477

5060 dated 5.2.2024, valid

upto 4.2.2025

CTOW/Varied/LDH2/2023/239

18544 dated 7.12.2023, valid

upto 30.6.2028

CTOW/Renewal/LDH2/2021/1

5697384 dated 28.5.2021

valid upto 30.6.2026

CTO vide

CTOW/Varied/LDH3/2022/178

09581

dated 08.03.2022 valid upto

31 03 2027

CTO vide

CTOW/Renewal/LDH3/2022/1

7856241 dated 06.04.2022

valid upto 30.06.2026

CTO vide

CTOW/Renewal/LDH3/2023/2

3505756 dated 12.12.2023

valid upto 30.06.2028

CTO vide

CTOW/Varied/LDH3/2022/175

34607

dated 15.03.2022 valid upto

31 03 2025

CTO vide

CTOW/Renewal/LDH3/2021/1

4307668 dated 25.07.2021

valid upto 30.06.2025

CTO vide

CTOW/Renewal/LDH3/2022/1

8044769 dated 24.05.2022

valid upto 30.06.2026

CTO vide

CTOW/Renewal/LDH3/2022/1

8132255 dated 04.04.2022

valid upto 31.3.2027

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

40

115

290

1000

150

100

280

200

15

400

40

115

290

1000

150

100

280

200

15

400

255
D.V Saharan & Son, VPO 

Jugiana, G.T Road, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH2/2024/2477

5060 dated 5.2.2024, valid 

upto 4.2.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 40 40

256
Providence Textiles, Vill. 

Bilga, Sahnewal,, Ludhiana
Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Varied/LDH2/2023/239

18544 dated 7.12.2023, valid 

upto 30.6.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 115 115

257

Udey Udyog (Unit-2), Vill 

Harnampura, Opp Gini Real 

Estate, Payal, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH2/2021/1

5697384 dated 28.5.2021 

valid upto 30.6.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 290 290

258

Avon Cottex Pvt. Ltd, Vill. 

Mangat, Rahon Road, 

Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2022/178

09581

dated 08.03.2022 valid upto 

31.03.2027

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 1000 1000

259

B.L. Malhotra Dyeing Works, 

Rahon Road, Vill. Meharban, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2022/1

7856241 dated 06.04.2022 

valid upto 30.06.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 150 150

260

Barkat Dyeing Works, Seera 

Road, Rahon Road,  Vill. 

Meharban, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

3505756 dated 12.12.2023 

valid upto 30.06.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 100 100

261

Bhandari Hosiery Exports 

Ltd., Vill. Meharban, Rahon 

Road, Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2022/175

34607

dated 15.03.2022 valid upto 

31.03.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 280 280

262
Bharti Scientific Dyers, 

Rahon Road, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2021/1

4307668 dated 25.07.2021 

valid upto 30.06.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 200 200

263

Dashmesh Tex. Processors 

Pvt. Ltd., Vill Bajra, Rahon 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2022/1

8044769 dated 24.05.2022 

valid upto 30.06.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 15 15

264

Marvel Dyers & Processors 

Pvt. Ltd. (Friends Dyeing & 

Finishing Mills Pvt Ltd.),   

Rahon Road, Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2022/1

8132255 dated 04.04.2022 

valid upto 31.3.2027

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 400 400

1977



Ganpati Scientific Dyers Pvt.

265 Ltd., Vill Seera, Rahon Road, Small

Ludhiana

Gupta Scientific Dyers, VILL.

266 Seera, Rahon Road,

Ludhiana

3.B. Dyeing& Finishing

267 Nills, Village Kakkowal,

Noorwala Road, Ludhiana

268

Kay Jain Processors, Village

269 Nangat, Rahon Road,

Ludhiana

270

Ascent Global Textrade, 220

C, Village Tajpur Bet, PO

Mundian Kalan, New Ram

Sarup Dairy, Ludhiana

N.R. Industries, Plot no.

4299, Jujhar Singh Nagar,

Gehlewal, rahon Road,

Ludhaina

Small

Small

Small

Nedium

Small

Madhur Knit Craft Pvt. Ltd.,

271 Village Seera, Satowal Road, Small

Ludhiana

272

273

Pawan Dyeing& Finishing

Mills, Rahon Road,Ludhiana

Sahib Synthetics, G.T. Road,

West, Vill. Bhora, Near

3assian Chowk, Jalandhar

Bye Pass, Ludhiana.

Shaan Dyeing Company, Vill.

274 Seera, Rahon Road,

Ludhaina

Small

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO vide

CTOW/Varied/LDH3/2023/226

dated 12.10.2023 valid upto

30 06 2028
WOvde

CTOW/Varied/LDH3/2023/226

dated 17.04.2024 valid upto

17 04 2029

CTO vide

CTO/Renewal/LDH3/2023/242

75707

dated 26.11.2023 valid upto

26 11 2028

CTO vide

CTO/Renewal/LDH3/2024/248

59026

dated 08.02.2024 valid upto

08 02 2025
W0vde

CTOW/Varied/LDH3/2023/222

84690

dated 01.09.2023 valid upto

31 03 2028
CTO vide

CTOW/Varied/LDH3/2021/163

20023

dated 09.08.2021 valid upto

30 06 2026
CTO vide

CTOW/Fresh/LDH3/2023/2225

6259

dated 08.08.2023 valid upto

07 08 2024

CTO vide

CTOW/Renewal/LDH3/2021/1

5497104 dated 05.06.2021

valid upto 04.06.2026

CTO vide

CTOW/Renewal/LDH3/2023/

0939588 dated 31.05.2023

expired on 31.07.2023

13666 Ground Water ETP Installed

13666 Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

2
Ground Water ETP Installed

CTO vide

CTOW/Fresh/LDH3/2022/1872

0638

dated 09.06.2022 valid upto

30 06 2027

Ground Water ETP Installed

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

200

150

80

10

900

25

150

600

120

370

200

150

80

10

900

25

150

600

120

370

265

Ganpati Scientific Dyers Pvt. 

Ltd., Vill Seera, Rahon Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2023/226

13666

dated 12.10.2023 valid upto 

30.06.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 200 200

266

Gupta Scientific Dyers, VILL. 

Seera , Rahon  Road , 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2023/226

13666

dated 17.04.2024 valid upto 

17.04.2029

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 150 150

267

J.B. Dyeing & Finishing  

Mills, Village Kakkowal, 

Noorwala Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2023/242

75707

dated 26.11.2023 valid upto 

26.11.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 80 80

268

Ascent Global Textrade, 220-

C, Village Tajpur Bet, PO 

Mundian Kalan, New Ram 

Sarup Dairy, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/248

59026

dated 08.02.2024 valid upto 

08.02.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 10 10

269

Kay Jain Processors, Village 

Mangat, Rahon Road, 

Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2023/222

84690

dated 01.09.2023 valid upto 

31.03.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 900 900

270

M.R. Industries, Plot no. 

4299, Jujhar Singh Nagar, 

Gehlewal, rahon Road, 

Ludhaina

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2021/163

20023

dated 09.08.2021 valid upto 

30.06.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 25 25

271

Madhur Knit Craft Pvt. Ltd., 

Village Seera, Satowal Road, 

Ludhiana 

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Fresh/LDH3/2023/2225

6259

dated 08.08.2023 valid upto 

07.08.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 150 150

272
Pawan Dyeing & Finishing 

Mills, Rahon Road,Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2021/1

5497104 dated 05.06.2021 

valid upto 04.06.2026

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 600 600

273

Sahib Synthetics, G.T. Road, 

West, Vill. Bhora, Near 

Jassian Chowk, Jalandhar 

Bye Pass, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

0939588 dated 31.05.2023 

expired on 31.07.2023

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 120 120

274

Shaan Dyeing Company, Vill. 

Seera, Rahon Road, 

Ludhaina

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Fresh/LDH3/2022/1872

0638

dated 09.06.2022 valid upto 

30.06.2027

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 370 370

1978



Shree Surindera Dyeing

Industries (Formerly Osheen

275 Processors)ViII. Bhamian

Kalan, Tajpur Road,

Ludhiana

Small

Intex Fabrics pvt. Ltd.,

(Formely Sofinco Industries

276 Pvt. Ltd.), Kakka Road, B/s Small

Mehandi Palace, Tajpur Bait,

Ludhiana

SRV Chem Tech Pvt.

277 Ltd.,Priya Colony, Rahon

Road, Ludhiana

Small

Sukartik Clothing Pvt. Ltd.,

278 Village Seeran, Rahon Road, Small

Ludhiana

Sunny Scientific Dyers VILL.

279 Seera, Rahon Road,

Ludhiana

Vee Aar Industries, Village

280 Gaunsgarh, Rahon Road,

Ludhiana

Small

Small

Youngman Wollen Mills Ltd.,

281 Vill. Seera, Rahon Road, Medium

Ludhiana

Shree Ramji clothing India

Pvt. Ltd. (formerly known as

282 Gopal Knits Processor), Vill. Small

283

284

Seera, Rahon Road,

Ludhiana

Gee Collection, Village

Seera,Rahon Road,Ludhiana

M/S SAI PROCESSORS,

VILLAGE BHUKRI

KALAN,SAHBANA

ROAD,LUDHIANA

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO vide

CTOW/Renewal/LDH3/2023/

0906844 dated 28.02.2023

expired on 27.08.2023

2
Ground Water ETP Installed

CTO vide

CTOW/Renewal/LDH3/2022/1

7571777 dated 05.01.2022

valid upto 30.06.2025

CTO vide

CTO/Renewal/LDH3/2024/259

50204

dated 18.06.2024 valid upto

18 06 2029

CTO vide

CTOW/Varied/LDH3/2023/230

60810

dated1 1.10.2023 valid upto

30 06 2028

CTO vide

CTOW/Renewal/LDH3/2022/1

7719713 dated 21.01.2022

valid upto 30.06.2025

CTO vide

CTOW/Varied/LDH3/2024/257

77197

dated 05.07.2024 valid upto

30 06 2029

CTO vide

CTOW/Varied/LDH3/2023/213

dated 10.08.2023 expired on

09 08 2024

CTO vide

CTOW/Varied/LDH3/2023/208

51267

dated 03.02.2023 valid upto

30 06 2027

CTO vide

CTOW/Varied/LDH3/2024/230

56538

dated 27.03.2024 valid upto

30 06 2029

CTO vide

CTO/Renewal/LDH3/2024/259

dated 18.06.2024 valid upto

18 06 2029

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

19008 Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

25553 Ground Water ETP Installed

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

150

45

2.7

430

80

220

300

240

150

125

150

45

2.7

430

80

220

300

240

150

125

275

Shree Surindera Dyeing 

Industries (Formerly Osheen 

Processors)Vill. Bhamian 

Kalan, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

0906844 dated 28.02.2023 

expired on 27.08.2023

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 150 150

276

Intex Fabrics pvt. Ltd., 

(Formely Sofinco Industries 

Pvt. Ltd.), Kakka Road, B/s 

Mehandi Palace, Tajpur Bait, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2022/1

7571777 dated 05.01.2022 

valid upto 30.06.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 45 45

277

SRV Chem Tech Pvt. 

Ltd.,Priya Colony, Rahon 

Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/259

50204

dated 18.06.2024 valid upto 

18.06.2029

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 2.7 2.7

278

Sukartik Clothing Pvt. Ltd., 

Village Seeran, Rahon Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2023/230

60810

dated 11.10.2023 valid upto 

30.06.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 430 430

279

Sunny Scientific  Dyers VILL. 

Seera , Rahon  Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2022/1

7719713 dated 21.01.2022 

valid upto 30.06.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 80 80

280

Vee Aar Industries, Village 

Gaunsgarh, Rahon Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2024/257

77197

dated 05.07.2024 valid upto 

30.06.2029 

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 220 220

281

Youngman Wollen Mills Ltd., 

Vill. Seera, Rahon Road, 

Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2023/213

19008

dated 10.08.2023 expired on 

09.08.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 300 300

282

Shree Ramji clothing India 

Pvt. Ltd. (formerly known as 

Gopal Knits Processor), Vill. 

Seera, Rahon Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2023/208

51267

dated 03.02.2023 valid upto 

30.06.2027

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 240 240

283
Gee Collection, Village 

Seera,Rahon Road,Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2024/230

56538

dated 27.03.2024 valid upto 

30.06.2029

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 150 150

284

M/S SAI PROCESSORS, 

VILLAGE BHUKRI 

KALAN,SAHBANA 

ROAD,LUDHIANA

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/259

25553

dated 18.06.2024 valid upto 

18.06.2029

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 125 125

1979



285

Gopal Knits Processors,

Village Seera, Opp. Sugar

Godown, Rahon Road,

Ludhiana

N.S. Enterprises, Village

286 Gaunsgarh, Rahon Road,

Ludhiana

Small

Small

Golden Paper t'4iIIs, Village

287 Khasi Kalan, Tajpur Road, Small

Ludhiana

Beas Dyeing and Processing,

288 Village Seera, Rahon Road, Small

Distt. Ludhiana

J.S. Fashion Works, Village

289 Satowal, Rahon Road,

Ludhiana

Small

D.C. Knitwear, B-31,

290 Mahavir Colony, Kaka Road, Small

Tajpur Road, Ludhiana

Arun Gupta HUF, Hadbast

291 No. 76, Rahon Road, Village Small

Bajra, Ludhiana.

292

CRYSTAL DYEING&

FINISHING MILLS, Seera

satowal Road, Village Seera,

Rahon Road, Ludhiana

Small

Hemandra Clothing Private

Limited, Khasra No. 18/9,

293 Near Madhur Craft, Satowal Small

Road, Village Seera,

Ludhiana

Gyan Hosiery, VILLAGE

294 GAUNSGARH,RAHON

ROAD, LUDHIANA

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO vide

CTOW/Varied/LDH3/2024/242

80869

dated 10.01.2024 valid upto

30 06 2028

CTO vide

CTOW/Renewal/LDH3/2023/2

4038866 dated 26.12.2023

valid upto 25.12.2024

CTO vide

CTOW/Renewal/LDH3/2023/2

3961528 dated 01.12.2023

valid upto 30.06.2028

CTO vide

CTOW/Varied/LDH3/2024/254

61924

dated 05.06.2024 valid upto

30 06 2029
WOvde

CTOW/Varied/LDH3/2023/231

55349

dated 14.09.2023 valid upto

30 06 2028

CTO vide

CTOW/Renewal/LDH3/2024/2

4543089 dated 15.05.2024

valid upto 14.11.2024

CTO vide

CTO/Renewal/LDH3/2024/255

dated 06.05.2024 valid upto

06 05 2029
CTO vide

CTO/Renewal/LDH3/2024/266

dated 24.08.2024 valid upto

24 08 2025

CTO vide

CTOW/Fresh/LDH3/2024/2491

dated 19.03.2024 valid upto

18 03 2025
CTO vide

CTOW/Fresh/LDH3/2024/2522

7326

dated 25.04.2024 expired on

24 10 2024

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

Ground Water ETP Installed

34155 Ground Water ETP Installed

62159 Ground Water ETP Installed

4144 Ground Water ETP Installed

Ground Water ETP Installed

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

Plantation

280

80

100

150

300

5

35

125

160

50

280

80

100

150

300

5

35

125

160

50

285

Gopal Knits Processors, 

Village Seera, Opp. Sugar 

Godown, Rahon Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2024/242

80869

dated 10.01.2024 valid upto 

30.06.2028 

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 280 280

286

M.S. Enterprises, Village 

Gaunsgarh, Rahon Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

4038866 dated 26.12.2023 

valid upto 25.12.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 80 80

287

Golden Paper Mills, Village 

Khasi Kalan, Tajpur Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2023/2

3961528 dated 01.12.2023 

valid upto 30.06.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 100 100

288

Beas Dyeing and Processing, 

Village Seera, Rahon Road, 

Distt. Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2024/254

61924

dated 05.06.2024 valid upto 

30.06.2029

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 150 150

289

J.S. Fashion Works, Village 

Satowal, Rahon Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Varied/LDH3/2023/231

55349

dated 14.09.2023 valid upto 

30.06.2028

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 300 300

290

D.C. Knitwear, B-31, 

Mahavir Colony, Kaka Road, 

Tajpur Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2024/2

4543089 dated 15.05.2024 

valid upto 14.11.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 5 5

291

Arun Gupta HUF, Hadbast 

No. 76, Rahon Road, Village 

Bajra, Ludhiana.

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/255

34155

dated 06.05.2024 valid upto 

06.05.2029

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 35 35

292

CRYSTAL DYEING & 

FINISHING MILLS, Seera 

satowal Road, Village Seera, 

Rahon Road, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTO/Renewal/LDH3/2024/266

62159

dated 24.08.2024 valid upto 

24.08.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 125 125

293

Hemandra Clothing Private 

Limited, Khasra No. 18/9, 

Near Madhur Craft, Satowal 

Road, Village Seera, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Fresh/LDH3/2024/2491

4144

dated 19.03.2024 valid upto 

18.03.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 160 160

294

Gyan Hosiery, VILLAGE 

GAUNSGARH, RAHON 

ROAD, LUDHIANA

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Fresh/LDH3/2024/2522

7326

dated 25.04.2024 expired on 

24.10.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 50 50

1980



295

296

Capital Industries, Rahon

Road, Near Beas Satsang

Ghar, Village Gaunsgarh,

Ludhiana

Danishwar Processing

Works, Village Mangat,

Kay Jain Processor,

Ludhiana

Small

Near
small

Adhi Enterprises, B-XXIII-

297 2120/1, Textile Colony,

Industrial Area-A, Ludhiana

Awon Printers, St. No. 3,

298 Baba Gajja Jain Colony,

Near Moti Nagar,Ludhiana

299

Azeez Fabrics Pvt. Ltd

(Previously Gulab Industries

Pvt. Ltd.), 251, Industrial

Area-ALudhiana

300
B.K Wools, 236/5, Industrial

Area-A Ludhiana

Small

Small

Small

Small

Bharat Jiwan Dyeing

301 Factory, 42, Industrial Area- Small

A, Ludhiana

Capital Dyeing Company,

302 176, Industrial Area-A,

Ludhiana

H.C Dyeing Works, B-30,

Plot No. 3595-96, Baba

303 Deep Singh Nagar, Opp

Truck Union, Bye Pass Road,

Moti Nagar, Ludhiana

304
Ishan Enterprises, 887,

Induatrial Area-ALudhiana

Small

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO vide

CTOW/Fresh/LDH3/2024/2515

4019

dated 05.04.2024 valid upto

04 04 2025

CTO vide

CTOW/Fresh/LDH3/2024/2508

dated 16.04.2024 valid upto

15 04 2029

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

Ground Water ETP Installed

2351 Ground Water ETP Installed

“U
HF

Ground Water ETP Installed

“U
HF

Ground Water ETP Installed

“U
HF

Ground Water ETP Installed

a

*
eF

Ground Water ETP Installed

a

*
eF

Ground Water ETP Installed

CTOW/Varied/LDH1/2024/253

34425 dated 12.04.2024 valid Ground Water ETP Installed

upto 11.10.2024

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

afteF
Ground Water ETP Installed

a

*
eF

Ground Water ETP Installed

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

Plantation

Plantation

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

240

122.76

100

150

450

50

100

100

400

150

240

122.76

100

150

450

50

100

100

400

150

295

Capital Industries, Rahon 

Road, Near Beas Satsang 

Ghar, Village Gaunsgarh, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Fresh/LDH3/2024/2515

4019

dated 05.04.2024 valid upto 

04.04.2025

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 240 240

296

Danishwar Processing 

Works, Village Mangat, Near 

Kay Jain Processor, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Fresh/LDH3/2024/2508

2351

dated 16.04.2024 valid upto 

15.04.2029

Ground Water ETP Installed
Not connected 

to any CETP
NA Plantation 122.76 122.76

297

Adhi Enterprises, B-XXIII-

2120/1, Textile Colony, 

Industrial Area-A, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 100 100

298

Awon Printers, St. No. 3, 

Baba Gajja Jain Colony, 

Near Moti Nagar,Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 150 150

299

Azeez Fabrics Pvt. Ltd 

(Previously Gulab Industries 

Pvt. Ltd.), 251, Industrial 

Area-ALudhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 450 450

300
B.K Wools, 236/5, Industrial 

Area-A Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 50 50

301

Bharat Jiwan Dyeing 

Factory, 42, Industrial Area-

A, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 100 100

302

Capital Dyeing Company, 

176, Industrial Area-A, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Varied/LDH1/2024/253

34425 dated 12.04.2024 valid 

upto 11.10.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Into Sewer 100 100

303

H.C Dyeing Works, B-30, 

Plot No. 3595-96, Baba 

Deep Singh Nagar, Opp 

Truck Union, Bye Pass Road, 

Moti Nagar, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 400 400

304
Ishan Enterprises, 887, 

Induatrial Area-ALudhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 150 150

1981



305

306

J.SJain Dyeing FactoryPlot

no. 26/6/2, Baba Gajja Jain

Colony, Near Moti Nagar,

Bye Pass Ludhiana

Jamna Dyeing& Finishing

MiIIs2840, Industrial Area-A,

Link Road, Opp Annan

Dharam Kanda,Ludhiana

Small

Small

Pladan Dyeing& Finishing

307 FactoryJ-1, Textile Colony, Small

Industrial Area-ALudhiana

309

Malhotra DyeingKuldeep

308 Nagar, Jalandhar

Road,Ludhiana

National Scientific Dyers, 37,

Industrial Area-A, Ludhiana

Small

Small

Om Processors Pvt. Ltd., K-

310 3, Textile Colony, Industrial Small

Area-A, Ludhiana

Perfect Dyeing& Finishing

311 Industries97-C, Industrial Small

Area-A Ludhiana

312

313

314

Pritam Sci. Dyers16-A,

Industrial Area-A, Ludhiana

Punjabi Dyeing, 367,

Industrial Area-A, Ludhiana

R.P Processors848/11,

Industrial Area-A, Ludhiana

Small

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

“I*
£'F

Ground Water ETP Installed

“I*
£'F

Ground Water ETP Installed

“U
HF

Ground Water ETP Installed

“U
HF

Ground Water ETP Installed

“U
HF

Ground Water ETP Installed

a
*
eF

Ground Water ETP Installed

a
*
eF

Ground Water ETP Installed

a
*
eF

Ground Water ETP Installed

afteF
Ground Water ETP Installed

afteF
Ground Water ETP Installed

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

140

47

250

550

300

700

240

285

250

250

140

47

250

550

300

700

240

285

250

250

305

J.S Jain Dyeing FactoryPlot 

no. 26/6/2, Baba Gajja Jain 

Colony, Near Moti Nagar, 

Bye Pass Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 140 140

306

Jamna Dyeing & Finishing 

Mills2840, Industrial Area-A, 

Link Road, Opp Aman 

Dharam Kanda,Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 47 47

307

Madan Dyeing & Finishing 

FactoryJ-1, Textile Colony, 

Industrial Area-ALudhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 250 250

308

Malhotra DyeingKuldeep 

Nagar, Jalandhar 

Road,Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 550 550

309
National Scientific Dyers, 37, 

Industrial Area-A, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 300 300

310

Om Processors Pvt. Ltd., K-

3, Textile Colony, Industrial 

Area-A, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 700 700

311

Perfect Dyeing & Finishing 

Industries97-C, Industrial 

Area-A Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 240 240

312
Pritam Sci. Dyers16-A, 

Industrial Area-A, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 285 285

313
Punjabi Dyeing, 367, 

Industrial Area-A, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 250 250

314
R.P Processors848/11, 

Industrial Area-A, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 250 250

1982



Rajneesh Dyeing House, 16-

315 B, Industrial Area-A

(Extension), Ludhiana

Ramal Dyeing, 3alandhar

316 Bye Pass, Opp. Shakti

Nagar, Ludhiana

317
Rampal Sci.Dyers216,

Industrial Area-A, Ludhiana

Sagar AppareIsB-XXX-

318 2586/87,Baba Gaja lain

Colony, Moti NagarLudhiana

Sanjeev Dyeing Works,

319 1004/9, Circular Road,

Ludhiana

Small

Small

Small

Small

Small

Sewak Scintific DyersPlot

320 No. 131/1, Industrial Area- Small

ALudhiana

SunShine Dyeing Pvt.

321 Ltd.261, Industrial Area-A, Small

Ludhiana

322

323

324

Ganesh Dyeing, G.T. Road,

Dhandari Kalan, Ludhiana

Natraj Scientific DyersOpp.

Annan Dharam Kanda, Link

Road, Industrial Area-A,

Ludhiana

Golu InternationaI14-A,

Industrial Area-A, Ludhiana

Small

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

CTO Not granted

31.03.2023

“I*
£'F

Ground Water ETP Installed

“I*
£'F

Ground Water ETP Installed

“U
HF

Ground Water ETP Installed

“U
HF

Ground Water ETP Installed

“U
HF

Ground Water ETP Installed

a
*
eF

Ground Water ETP Installed

a
*
eF

Ground Water ETP Installed

CTOW/Varied/LDH2/2019/109

08727 dated 15.9.2019, Ground Water ETP Installed

expired on 31.3.2023

CTO Not granted after

31.03.2023. Industry closed

after direction issued by the

Board

CTO Not granted

31.03.2023

Ground Water ETP Installed

afteF
Ground Water ETP Installed

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

40

350

100

270

500

50

432

46

200

120

40

350

100

270

500

50

432

46

200

120

315

Rajneesh Dyeing House, 16-

B, Industrial Area-A 

(Extension), Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 40 40

316

Ramal Dyeing, Jalandhar 

Bye Pass, Opp. Shakti 

Nagar, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 350 350

317
Rampal Sci.Dyers216, 

Industrial Area-A, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 100 100

318

Sagar ApparelsB-XXX-

2586/87, Baba Gajja Jain 

Colony, Moti NagarLudhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 270 270

319

Sanjeev Dyeing Works, 

1004/9, Circular Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 500 500

320

Sewak Scintific DyersPlot 

No. 131/1, Industrial Area-

ALudhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 50 50

321

SunShine Dyeing Pvt. 

Ltd.261, Industrial Area-A, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 432 432

322
Ganesh Dyeing , G.T. Road, 

Dhandari Kalan, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Varied/LDH2/2019/109

08727 dated 15.9.2019, 

expired on 31.3.2023

Ground Water ETP Installed
Not connected 

to any CETP
NA Into Sewer 46 46

323

Natraj Scientific DyersOpp. 

Aman Dharam Kanda, Link 

Road, Industrial Area-A, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023. Industry closed 

after direction issued by the 

Board

Ground Water ETP Installed
Not connected 

to any CETP
NA Into Sewer 200 200

324
Golu International14-A, 

Industrial Area-A, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

31.03.2023
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 120 120

1983



Oriental Knitfab Pvt. Ltd.

325 278, Industrial Area-A,

Ludhiana

Pawan Lakshmi Processors,

326 35-36 B, Textile Colony,

Industrial Area-A, Ludhiana

327
Sangam Dye House, H-8,

Textile Colony Ludhiana

Beas Scientific Dyers, New

328 Shakti Nagar, G.T. Road,

Ludhiana

Small

Small

Small

Small

Nav Bharat Dyeing Works,

329 Sardar Nagar, Rahon Road, Small

Ludhiana

Swaastik Scientific Dyers

(Previously Mahadev Dyeing

330 & M/s Satyam Sci Dyers)D- Small

4, Textile Colony, Industrial

Area-A,Ludhiana

D.V Saharan& Sons, Plot

331 No. 404, Industrial Area-A, Small

Ludhiana

Dhir Processors& Traders,

332 123 Industrial Area-A,

Ludhiana

333

334

B.S Dyers, Plot No. 7,

Friends Industrial Estate,

Opp Aarti Steels, Focal

Point, Ludhiana

KKK MiIIsB-40, Phase-5,

Focal Point, Ludhiana

Small

Small

Small

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14.09.2006.

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006
Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Industry closed permanetly

Industry closed permanetly

Industry closed permanetly

Industry closed permanetly

Industry closed permanetly

Indsustry closed permanently

Industry closed permanetly

Industry closed permanetly

Industry closed permanetly

Industry closed permanetly

325

Oriental Knitfab Pvt. Ltd. 

278, Industrial Area-A, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

326

Pawan Lakshmi Processors, 

35-36 B, Textile Colony, 

Industrial Area-A, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

327
Sangam Dye House, H-8, 

Textile Colony Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

328

Beas Scientific Dyers, New 

Shakti Nagar, G.T. Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

329

Nav Bharat Dyeing Works, 

Sardar Nagar, Rahon Road, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

330

Swaastik Scientific Dyers 

(Previously Mahadev Dyeing 

& M/s Satyam Sci Dyers)D-

4, Textile Colony, Industrial 

Area-A,Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

331

D.V Saharan & Sons, Plot 

No. 404, Industrial Area-A, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

332

Dhir Processors & Traders, 

123 Industrial Area-A, 

Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

333

B.S Dyers, Plot No. 7, 

Friends Industrial Estate, 

Opp Aarti Steels, Focal 

Point, Ludhiana

Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

334
KKK MillsB-40, Phase-5, 

Focal Point, Ludhiana
Small

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

Industry closed permanetly

Industry closed permanetly

Industry closed permanetly

Industry closed permanetly

Industry closed permanetly

Indsustry closed permanently

Industry closed permanetly

Industry closed permanetly

Industry closed permanetly

Industry closed permanetly

1984



Sharman Woollen Mills Ltd,

335 VPO Jugiana, G.T Road, Nedium

Ludhiana

Vardhman Spinning&

336 General Mills., Chandigarh Large

Road, Ludhiana

337

Duke Fabrics (India) Pvt.

Ltd.,G.T. Road, West, Near

Jalandhar Bye Pass,

Ludhiana

Large

Mahaluxmi Processing

338 House PvtLtd, C-231 phase Large

8 Focal Point Ludhiana.

Vardhman Yarn and Thread

339 Ltd, D-295/2 phase8 Focal Large

point Ludhiana

340

Centex International Pvt.

Ltd., Sua Road, Village

Gobindgarh, Adj. Focal

Point, Phase-VII, Ludhiana.

Nahar Spinning Mills Ltd,

341 Dhandari KaIan,Gt Road,

Focal Point, Ludhiana

342

Oriental Textile Processing

Company Private Limited,

Link Road, Samrala Chowk,

Industrial Area-ALudhiana

Large

Large

Large

Garg Acrylics Ltd,

343 Kanganwal Road, G.T Road, Large

Ludhiana

Oswal Woollen Mills Ltd Unit

344 3, 105-BXXIX, G.T Road

Sherpur, Ludhiana

Large

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

Not applicable as

industry is not

covered under EIA

notification dated

14 09 2006

CTOW/Fresh/LDH2/2022/1809

3388 dated 29.4.2022, expired Ground Water ETP Installed

on 31.3.2023

CTO vide

CTOW/Renewal/LDH3/2022/2

0254461 dated 16.12.2022

expired on 31.03.2024

CTO vide

CTOW/Renewal/LDH3/2024/

5269815 dated 27.06.2024

expired on 30.06.2024

Ground Water ETP Installed

2
Ground Water ETP Installed

CTO granted upto 31.03.2027 Ground Water ETP Installed

CTO granted upto 30.06.2024 Ground Water ETP Installed

CTO granted upto 30.06.2024 Ground Water ETP Installed

CTO Not granted

30.06.2024

CTO Not granted

30.06.2024

a

*
eF

Ground Water ETP Installed

a

*
eF

Ground Water ETP Installed

CTOW/Renewal/LDH2/2023/2

1256580 dated 6.4.2023, Ground Water ETP Installed

expired on 31.3.2024

CTOW/Renewal/LDH2/2024/2

5331812 dated 24.6.2024, Ground Water ETP Installed

expired on 30.6.2024

Not connected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

Notconnected

to any CETP

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

Into Sewer

175

2000

1845

2000

550

1000

2650

1900

900

3600

175

2000

1845

2000

550

1000

2650

1900

900

3600

335

Sharman Woollen Mills Ltd, 

VPO  Jugiana, G.T Road, 

Ludhiana

Medium

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Fresh/LDH2/2022/1809

3388 dated 29.4.2022, expired 

on 31.3.2023

Ground Water ETP Installed
Not connected 

to any CETP
NA Into Sewer 175 175

336

Vardhman Spinning & 

General Mills., Chandigarh 

Road, Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2022/2

0254461 dated 16.12.2022 

expired on 31.03.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Into Sewer 2000 2000

337

Duke Fabrics  (India) Pvt. 

Ltd.,G.T. Road, West, Near 

Jalandhar Bye Pass, 

Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO vide 

CTOW/Renewal/LDH3/2024/2

5269815 dated 27.06.2024 

expired on 30.06.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Into Sewer 1845 1845

338

Mahaluxmi Processing 

House Pvt Ltd, C-231 phase 

8 Focal Point Ludhiana.

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted upto 31.03.2027 Ground Water ETP Installed
Not connected 

to any CETP
NA Into Sewer 2000 2000

339

Vardhman Yarn and Thread 

Ltd, D-295/2 phase 8 Focal 

point Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted upto 30.06.2024 Ground Water ETP Installed
Not connected 

to any CETP
NA Into Sewer 550 550

340

Centex International Pvt. 

Ltd., Sua Road, Village  

Gobindgarh, Adj. Focal 

Point, Phase-VII, Ludhiana.

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO granted upto 30.06.2024 Ground Water ETP Installed
Not connected 

to any CETP
NA Into Sewer 1000 1000

341

Nahar Spinning Mills Ltd, 

Dhandari Kalan,Gt Road , 

Focal Point, Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

30.06.2024
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 2650 2650

342

Oriental Textile Processing 

Company Private Limited, 

Link Road, Samrala Chowk, 

Industrial Area-ALudhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTO Not granted after 

30.06.2024
Ground Water ETP Installed

Not connected 

to any CETP
NA Into Sewer 1900 1900

343

Garg Acrylics Ltd, 

Kanganwal Road, G.T Road, 

Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH2/2023/2

1256580 dated 6.4.2023, 

expired on 31.3.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Into Sewer 900 900

344

Oswal Woollen Mills Ltd Unit-

3, 105-BXXIX, G.T Road 

Sherpur, Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

CTOW/Renewal/LDH2/2024/2

5331812 dated 24.6.2024, 

expired on 30.6.2024

Ground Water ETP Installed
Not connected 

to any CETP
NA Into Sewer 3600 3600

1985



Vardhman Polytex Limited,

345 D-295/1, Phase-8, Focal

Point, Ludhiana

Not applicable as

industry is not

Large covered under EIA

notification dated

14 09 2006

Industry has now closed its wet process permanently345

Vardhman Polytex Limited, 

D-295/1, Phase-8, Focal 

Point, Ludhiana

Large

Not applicable as 

industry is not 

covered under EIA 

notification dated 

14.09.2006.

Industry has now closed its wet process permanently

1986



List of 54 scattered dyeing units of Ludhiana.

Sr. No Name andaddress ofthe Industry

12.

13.

20.

21.

Annexure-C

Scale

1. M/s Nahar Spinning Mills Ltd, (Dyeing unit) Dhandari Kalan, Ludhiana. Large

2. M/s Oriental Textile processing Co. Pvt Ltd, SamralaChowk, Ludhiana Large

3. M/s Oswal Wollen mill Ltd, GT Sherpur, Ludhiana.

4. M/s Eveline International, GT road, Dhandari Kalan, Ludhiana.

5. M/s Garg Acrylic Ltd, Industrial AreaC Ludhiana.

Large

Large

Large

6. M/s Venus Cotsyn India Ltd (Duke Fabrics India Limited), G.T. Road, Near Large

Jalandhar Bye Pass, Ludhiana.

7. M/s Vardhman Spinning& General Mill, Chandigarh Road,Ludhiana Large

8. M/s Mahaluxmi Processing House Pvt Ltd, C-231 phase 8 Focal Point Large

Ludhiana.

9. M/s Vardhman Polytex Ltd, D-295/1 Phase8 Focal point,Ludhiana. Large

10. M/s Vardhman Yarn and Thread Ltd, D-295/2 phase 8Focal point Ludhiana Large

11. M/s Centex International Pvt. Ltd., Sua Road, Village Gobindgarh, Adj Large

Focal Point, Phase-VII, Ludhiana.

Adhi Enterprises, B-XXIII-2120/1, Textile Colony, Industrial Area

Ludhiana

Azeez Fabrics Pvt. Ltd (Previously Gulab Industries Pvt. Ltd.), 251,

Area-A, Ludhiana

14. B.K Wools, 236/5, Industrial Area-A, Ludhiana

15. Bharat Jiwan Dyeing Factory, 42, Industrial Area-A, Ludhiana

16. Capital Dyeing Company, 176, Industrial Area-A, Ludhiana

17. D.V Saharan& Sons, Plot No. 404, Industrial Area-A, Ludhiana

18. Golu International, 14-A, Industrial Area-A, Ludhiana

19. Ishan Enterprises, 887, Industrial Area-A, Ludhiana

-
A

smaii

Industria
Small

Small

Small

Small

Small

Small

Small

Jamna Dyeing& Finishing Mills, 2840, Industrial Area-A, Link Road, Opp
Self›

Aman Dharam Kanda, Ludhiana

Madan Dyeing& Finishing Factory, J-1, Textile Colony, Industrial Area

Ludhiana

22. National Scientific Dyers, 37, Industrial Area-A, Ludhiana

-
A

smaii

Small

Annexure-C 

 
 

List of 54 scattered dyeing units of Ludhiana. 
Sr. No Name and address of the Industry Scale 

1.  M/s Nahar Spinning Mills Ltd, (Dyeing unit) Dhandari Kalan,  Ludhiana. Large 

2.  M/s Oriental Textile processing Co. Pvt Ltd, Samrala  Chowk, Ludhiana Large 

3.  M/s Oswal  Wollen mill Ltd, GT Sherpur, Ludhiana. Large 

4.  M/s Eveline International, GT road, Dhandari Kalan,   Ludhiana. Large 

5.  M/s Garg Acrylic Ltd, Industrial Area C Ludhiana. Large 

6.  M/s Venus Cotsyn India Ltd (Duke Fabrics India Limited), G.T. Road,  Near 
Jalandhar Bye Pass, Ludhiana. 

Large 

7.  M/s Vardhman Spinning & General Mill, Chandigarh Road, Ludhiana Large 

8.  M/s Mahaluxmi Processing House Pvt Ltd, C-231 phase 8 Focal Point 
Ludhiana. 

Large 

9.  M/s Vardhman Polytex Ltd, D-295/1 Phase 8 Focal point, Ludhiana. Large 

10.  M/s Vardhman Yarn and Thread Ltd, D-295/2 phase 8 Focal point Ludhiana Large 

11.  M/s Centex International Pvt. Ltd., Sua Road, Village  Gobindgarh, Adj. 
Focal Point, Phase-VII, Ludhiana. 

Large 

12.  
Adhi Enterprises, B-XXIII-2120/1, Textile Colony, Industrial Area-A, 
Ludhiana 

Small 

13.  
Azeez Fabrics Pvt. Ltd (Previously Gulab Industries Pvt. Ltd.), 251, Industrial 
Area-A, Ludhiana 

Small 

14.  B.K Wools, 236/5, Industrial Area-A, Ludhiana Small 

15.  Bharat Jiwan Dyeing Factory, 42, Industrial Area-A, Ludhiana Small 

16.  Capital Dyeing Company, 176, Industrial Area-A, Ludhiana Small 

17.  D.V Saharan & Sons, Plot No. 404, Industrial Area-A, Ludhiana Small 

18.  Golu International, 14-A, Industrial Area-A, Ludhiana Small 

19.  Ishan Enterprises, 887, Industrial Area-A, Ludhiana Small 

20.  
Jamna Dyeing & Finishing Mills, 2840, Industrial Area-A, Link Road, Opp 
Aman Dharam Kanda, Ludhiana 

Small 

21.  
Madan Dyeing & Finishing Factory, J-1, Textile Colony, Industrial Area-A, 
Ludhiana 

Small 

22.  National Scientific Dyers, 37, Industrial Area-A, Ludhiana Small 

1987



23.

24.

25.

30.

39.

40.

41.

42.

43.

44.

45.

Natraj Scientific Dyers, Opp. Aman Dharam Kanda,

Area-A, Ludhiana

Annexure-C

Link Road Industria
Small

Oriental Knitfab Pvt. Ltd. 278, Industrial Area-A, Ludhiana

Pawan Lakshmi Processors, 35-36 B, Textile Colony, Industrial Area

Ludhiana

Small

-
A

smaii

26. Perfect Dyeing& Finishing Industries, 97-C, Industrial Area-A, Ludhiana Small

27. Pritam Sci. Dyers, 16-A, Industrial Area-A, Ludhiana

28. Punjabi Dyeing, 367, Industrial Area-A, Ludhiana

29. R.P. Processors, 848/11, Industrial Area-A, Ludhiana

Small

Small

Small

Rajneesh Dyeing House, 16-B, Industrial Area-A (Extension), Ludhiana Small

31. Rampal Sci. Dyers, 216, Industrial Area-A, Ludhiana

32. Sangam Dye House, H-8, Textile Colony Ludhiana

Small

Small

33. Swaastik Scientific Dyers (Previously Mahadev Dyeing& M/s Satyam Sc Small

Dyers)D-4, Textile Colony, Industrial Area-A, Ludhiana

34. Sewak Scientific Dyers, Plot No. 131/1, Industrial Area-A, Ludhiana Small

35. Sun Shine Dyeing Pvt. Ltd., 261, Industrial Area-A, Ludhiana Small

36. Dhir Processors& Traders, 123, Industrial Area-A, Ludhiana Small

37.
Om Processors Pvt. Ltd., K-3, Textile Colony, Industrial Area-A, Ludhiana

small

38.
M/s Awon Printers, St. No. 3, Baba Gajja Jain Colony, Near Moti Nagar,

small
Ludhiana

M/s Sharman Woolen Mills Ltd, VPO Jugiana, GT road, Ludhiana
Medium

M/s H.CDyeing Works, B-30, Plot No. 3595-96, Baba Deep Singh Nagar,
small

Moti Nagar, Ludhiana

M/s J.S Jain Dyeing Factory Plot no. 26/6/2, Near Moti Nagar, Bye Pass
small

Ludhiana

M/s Malhotra Dyeing Kuldeep Nagar, Jalandhar Road, Ludhiana

M/s Nav Bharat Dyeing Works, Sardar Nagar, Rahon Road, Ludhiana

M/s Ramal Dyeing, Jalandhar Bye Pass, Opp. Shakti Nagar, Ludhiana

Small

Small

Small

M/s Sagar Apparels, B-XXX-2586/87, Baba Gajja Jain Colony, Moti Nagar
S a

Ludhiana

Annexure-C 

 
 

23.  
Natraj Scientific Dyers, Opp. Aman Dharam Kanda, Link Road, Industrial 
Area-A, Ludhiana 

Small 

24.  
Oriental Knitfab Pvt. Ltd. 278, Industrial Area-A, Ludhiana 

Small 

25.  
Pawan Lakshmi Processors, 35-36 B, Textile Colony, Industrial Area-A, 
Ludhiana 

Small 

26.  Perfect Dyeing & Finishing Industries, 97-C, Industrial Area-A, Ludhiana Small 

27.  Pritam Sci. Dyers, 16-A, Industrial Area-A, Ludhiana Small 

28.  Punjabi Dyeing, 367, Industrial Area-A, Ludhiana Small 

29.  R.P. Processors, 848/11, Industrial Area-A, Ludhiana Small 

30.  Rajneesh Dyeing House, 16-B, Industrial Area-A (Extension), Ludhiana Small 

31.  Rampal Sci. Dyers, 216, Industrial Area-A, Ludhiana Small 

32.  Sangam Dye House, H-8, Textile Colony Ludhiana Small 

33.  Swaastik Scientific Dyers (Previously Mahadev Dyeing & M/s Satyam Sci 
Dyers)D-4, Textile Colony, Industrial Area-A, Ludhiana 

Small 

34.  Sewak Scientific Dyers, Plot No. 131/1, Industrial Area-A, Ludhiana Small 

35.  Sun Shine Dyeing Pvt. Ltd., 261, Industrial Area-A, Ludhiana Small 

36.  Dhir Processors & Traders, 123, Industrial Area-A, Ludhiana Small 

37.  
Om Processors Pvt. Ltd., K-3, Textile Colony, Industrial Area-A, Ludhiana 

Small 

38.  
M/s Awon Printers, St. No. 3, Baba Gajja Jain Colony, Near Moti Nagar, 
Ludhiana 

Small 

39.  
M/s Sharman Woolen Mills Ltd, VPO Jugiana, GT road,  Ludhiana 

Medium 

40.  
M/s H.C Dyeing Works, B-30, Plot No. 3595-96, Baba Deep Singh Nagar, 
Moti Nagar, Ludhiana 

Small 

41.  
M/s J.S Jain Dyeing Factory Plot no. 26/6/2, Near Moti Nagar, Bye Pass 
Ludhiana 

Small 

42.  
M/s Malhotra Dyeing Kuldeep Nagar, Jalandhar Road, Ludhiana 

Small 

43.  
M/s Nav Bharat Dyeing Works, Sardar Nagar, Rahon Road, Ludhiana 

Small 

44.  
M/s Ramal Dyeing, Jalandhar Bye Pass, Opp. Shakti Nagar, Ludhiana 

Small 

45.  
M/s Sagar Apparels, B-XXX-2586/87, Baba Gajja Jain Colony, Moti Nagar 
Ludhiana 

Small 

1988



46.

47.

48.

49.

50.

51.

52.

53.

54.

M/s Sanjeev Dyeing Works, 1004/9, Circular Road, Ludhiana

M/s B.S Dyers, Plot No. 7, Friends Industrial Estate, Opp Aarti Steels,

Point, Ludhiana

M/s KKK Mills D-40, Phase-5, Focal Point, Ludhiana

M/s Awon Processors,H No-176, Khasra No-22//24, B-

Moti Nagar, Ludhiana

Annexure-C

Small

Foca
Small

Small

XXX- 2618 2619/A
smaii

M/s Ganesh Dyeing Mills, G.T. Road, Dhandari Kalan, Ludhiana.

M/s Sahib Synthetics, G.T. Road, West, Ludhiana

Small

Small

M/s Jarnail Army Store, St. No. 4, Iqbal Nagar, Tajpur Road, Ludhiana
Seller

M/s Ram Dyeing, Near Radha Swami Satsang House, Tibba Road, Ludhiana.
small

M/s Beas Scientific Dyers, New Shakti Nagar, G.T. Road, Ludhiana
Small

Annexure-C 

 
 

46.  
M/s Sanjeev Dyeing Works, 1004/9, Circular Road, Ludhiana 

Small 

47.  
M/s B.S Dyers, Plot No. 7, Friends Industrial Estate, Opp Aarti Steels, Focal 
Point, Ludhiana 

Small 

48.  
M/s KKK Mills D-40, Phase-5, Focal Point, Ludhiana 

Small 

49.  
M/s Awon Processors, H No-176, Khasra No-22//24, B-XXX- 2618-2619/A, 
Moti Nagar, Ludhiana 

Small 

50.  
M/s Ganesh Dyeing Mills, G.T. Road, Dhandari Kalan, Ludhiana. 

Small 

51.  
M/s Sahib Synthetics, G.T. Road, West, Ludhiana 

Small 

52.  
M/s Jarnail Army Store, St. No. 4, Iqbal Nagar, Tajpur Road, Ludhiana 

Small 

53.  
M/s Ram Dyeing, Near Radha Swami Satsang House, Tibba Road, Ludhiana. 

Small 

54.  
M/s Beas Scientific Dyers, New Shakti Nagar, G.T. Road, Ludhiana 

Small 
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List/

Sr. No

Status of 11 Large scale dyeing units.

Annexure-D

Name andaddress o1ScaIe Discharge Mode o1Present Status

the Industry (KLD) disposal

1. M/s Nahar Spinning Large 2650 Into

Mills Ltd, (Dyeing unit) Public

Dhandari Kalan Sewer

Ludhiana.

2. M/s Oriental Textile

processing Co. Pvt

Ltd, Samrala Chowk

Ludhiana

3. M/s Oswal Wollen

mill Ltd, GT Sherpur

Ludhiana.

4. M/s Eveline

International, GT

road, Dhandari Kalan

Ludhiana.

5. M/s Garg Acrylic Ltd

Industrial Area C

Ludhiana.

6. M/s Venus Cotsyn

India Ltd (Duke

Fabrics India Limited)

G.T. Road, Near

Jalandhar Bye Pass

Ludhiana.

7. M/s Vardhman

Spinning & Genera

Large 900 Into

Public

Sewer

Large 3800 Into

Public

Sewer

Large 450

Large 900

Large 1845 Into

Public

Sewer

Large 2000

Industry

adopted

ZLD

technolo

gy

Into

Public

Sewer

Into

Public

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry

Imposition of Environmenta

compensation is under process.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry

Imposition of Environmenta

compensation is under process.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry

Imposition of Environmenta

compensation is under process.

No action required.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry

Imposition of Environmenta

compensation is under process.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry

Imposition of Environmenta

compensation is under process.

Directions 33-A of the Water

(Prevention & Control o

Annexure-D 

List/ Status of 11 Large scale dyeing units. 

Sr. No Name and address of 
the Industry 

Scale Discharge 
(KLD) 

Mode of 
disposal 

Present Status 

1.  M/s Nahar Spinning 
Mills Ltd, (Dyeing unit) 
Dhandari Kalan,  
Ludhiana. 

Large 2650 Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry. 
Imposition of Environmental 
compensation is under process.  

2.  M/s Oriental Textile 
processing Co. Pvt 
Ltd, Samrala  Chowk, 
Ludhiana 

Large 900 Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry. 
Imposition of Environmental 
compensation is under process.  

3.  M/s Oswal  Wollen 
mill Ltd, GT Sherpur, 
Ludhiana. 

Large 3800 Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry. 
Imposition of Environmental 
compensation is under process.  

4.  M/s Eveline 
International, GT 
road, Dhandari Kalan,   
Ludhiana. 

Large 450 Industry 
adopted 
ZLD 
technolo
gy 

No action required. 

5.  M/s Garg Acrylic Ltd, 
Industrial Area C 
Ludhiana. 

Large 900 Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry. 
Imposition of Environmental 
compensation is under process.  

6.  M/s Venus Cotsyn 
India Ltd (Duke 
Fabrics India Limited), 
G.T. Road,  Near 
Jalandhar Bye Pass, 
Ludhiana. 

Large 1845 Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry. 
Imposition of Environmental 
compensation is under process.  

7.  M/s Vardhman 
Spinning & General 

Large 2000 Into 
Public 

Directions 33-A of the Water 
(Prevention & Control of 
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Mill, Chandigarh

Road,Ludhiana

Sewer

8. M/s Mahaluxm Large 2000 Into

Processing House Pvt Public

Ltd, C-231 phase 8 Sewer

Focal Point Ludhiana.

9. M/s Vardhman Large

Polytex Ltd, D-295/1

Phase 8 Focal point

Ludhiana.

10. M/s Vardhman Yarn Large 550

and Thread Ltd, D-

295/2 phase 8 Foca

point Ludhiana

No

discharge

as

industry

closed its

wet

process.

Into

Public

Sewer

11. M/s Centex Large 1000 Into

International Pvt Public

Ltd., Sua Road Sewer

Village Gobindgarh

Adj. Focal Point

Phase-VII, Ludhiana.

Annexure-D

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry

Imposition of Environmenta

compensation is under process.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry

Imposition of Environmenta

compensation is under process.

No action required.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry

Imposition of Environmenta

compensation is under process.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry

Imposition of Environmenta

compensation is under process.

Annexure-D 

Mill, Chandigarh 
Road, Ludhiana 

Sewer Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry. 
Imposition of Environmental 
compensation is under process.  

8.  M/s Mahaluxmi 
Processing House Pvt 
Ltd, C-231 phase 8 
Focal Point Ludhiana. 

Large 2000 

 

 

  

 

 

Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry. 
Imposition of Environmental 
compensation is under process.  

9.  M/s Vardhman 
Polytex Ltd, D-295/1 
Phase 8 Focal point, 
Ludhiana. 

Large - No 
discharge 
as 
industry 
closed its 
wet 
process. 

No  action required. 

10.  M/s Vardhman Yarn 
and Thread Ltd, D-
295/2 phase 8 Focal 
point Ludhiana 

Large 550 Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry. 
Imposition of Environmental 
compensation is under process.  

11.  M/s Centex 
International Pvt. 
Ltd., Sua Road, 
Village  Gobindgarh, 
Adj. Focal Point, 
Phase-VII, Ludhiana. 

Large 1000 Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry. 
Imposition of Environmental 
compensation is under process.  
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Annexure-E

List of 14 units which have stopped discharge into public sewer.

Sr.

No.

1.

2.

3.

4.

5.

6.

7.

8.

9.

10.

11.

12.

13.

14.

Name andAddress ofthe industry

M/s D.V Saharan& Sons, Plot No. 404,

Industrial Area-A, Ludhiana

M/s Oriental Knitfab Pvt. Ltd. 278,

Industrial Area-A, Ludhiana

M/s Pawan Lakshmi Processors, 35-36

B, Textile Colony, Industrial Area-A,

Ludhiana

M/s Sangam Dye House, H-8, Textile

Colony Ludhiana

M/s Swaastik Scientific Dyers

(Previously Mahadev Dyeing & M/s

Satyam Sci Dyers)D-4, Textile Colony,

Industrial Area-A, Ludhiana

M/s Dhir Processors & Traders, 123,

Industrial Area-A, Ludhiana

M/s Nav Bharat Dyeing Works, Sardar

Nagar, Rahon Road, Ludhiana

M/s B.S Dyers, Plot No. 7, Friends

Industrial Estate, Opp Aarti Steels,

Focal Point, Ludhiana

M/s KKK Mills D-40, Phase-5, Focal

Point, Ludhiana

M/s Beas Scientific Dyers, New Shakti

Nagar, G.T. Road, Ludhiana

M/s Ram Dyeing, Near Radha Swami

Satsang House, Tibba Road, Ludhiana.

M/s Awon Processors, H No-176,

Khasra No-22//24, B-XXX- 2618-

2619/A, Moti Nagar, Ludhiana

M/s Jarnail Army Store, St. No. 4, Iqbal

Nagar, Tajpur Road, Ludhiana

M/s Sahib Synthetics, G.T. Road, West,

Ludhiana

Present status

The industry closed permanently

The industry closed permanently

The industry closed permanently

The industry closed permanently

The industry closed permanently

The industry closed permanently

The industry closed permanently

The industry closed permanently

The industry closed its wet process.

The industry closed permanently

The industry adopted ZLD technology.

The industry adopted ZLD technology.

The industry adopted ZLD technology.

The industry has changed its mode of

disposal to onto land for plantation.

Annexure-E 

List of 14 units which have stopped discharge into public sewer. 

Sr. 

No. 

Name and Address of the industry Present status 

1.  
M/s D.V Saharan & Sons, Plot No. 404, 
Industrial Area-A, Ludhiana 

The industry closed permanently  

2.  
M/s Oriental Knitfab Pvt. Ltd. 278, 
Industrial Area-A, Ludhiana 

The industry closed permanently  

3.  
M/s Pawan Lakshmi Processors, 35-36 
B, Textile Colony, Industrial Area-A, 
Ludhiana 

The industry closed permanently  

4.  
M/s Sangam Dye House, H-8, Textile 
Colony Ludhiana 

The industry closed permanently  

5.  
M/s Swaastik Scientific Dyers 
(Previously Mahadev Dyeing & M/s 
Satyam Sci Dyers)D-4, Textile Colony, 
Industrial Area-A, Ludhiana 

The industry closed permanently  

6.  
M/s Dhir Processors & Traders, 123, 
Industrial Area-A, Ludhiana 

The industry closed permanently  

7.  
M/s Nav Bharat Dyeing Works, Sardar 
Nagar, Rahon Road, Ludhiana 

The industry closed permanently  

8.  
M/s B.S Dyers, Plot No. 7, Friends 
Industrial Estate, Opp Aarti Steels, 
Focal Point, Ludhiana 

The industry closed permanently  

9.  
M/s KKK Mills D-40, Phase-5, Focal 
Point, Ludhiana 

The industry closed its wet process. 

10.  
M/s Beas Scientific Dyers, New Shakti 
Nagar, G.T. Road, Ludhiana 

The industry closed permanently  

11.  
M/s Ram Dyeing, Near Radha Swami 
Satsang House, Tibba Road, Ludhiana. 

The industry adopted ZLD technology. 

12.  
M/s Awon Processors, H No-176, 
Khasra No-22//24, B-XXX- 2618-
2619/A, Moti Nagar, Ludhiana 

The industry adopted ZLD technology. 

13.  
M/s Jarnail Army Store, St. No. 4, Iqbal 
Nagar, Tajpur Road, Ludhiana 

The industry adopted ZLD technology. 

14.  
M/s Sahib Synthetics, G.T. Road, West, 
Ludhiana 

The industry has changed its mode of 
disposal to onto land for plantation. 
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List of 29 operational small/medium scale dyeing units.

Sr. No Name andaddress ofthe Industry

1.

2.

8.

9.

11.

12.

20.

21.

Adhi Enterprises, B-XXIII-2120/1, Textile Colony, Industrial Area

Ludhiana

Azeez Fabrics Pvt. Ltd (Previously Gulab Industries Pvt. Ltd.),

Industrial Area-A, Ludhiana

3. B.K Wools, 236/5, Industrial Area-A, Ludhiana

4. Bharat Jiwan Dyeing Factory, 42, Industrial Area-A, Ludhiana

5. Capital Dyeing Company, 176, Industrial Area-A, Ludhiana

6. Golu International, 14-A, Industrial Area-A, Ludhiana

7. Ishan Enterprises, 887, Industrial Area-A, Ludhiana

Jamna Dyeing& Finishing Mills, 2840, Industrial Area-A, Link

Opp Aman Dharam Kanda, Ludhiana

Madan Dyeing& Finishing Factory, J-1, Textile Colony,

Area-A, Ludhiana

Annexure-F

Scale

A
Small

251
Small

Small

Small

Small

Small

Small

Road
Small

Industria
Small

10. National Scientific Dyers, 37, Industrial Area-A, Ludhiana Small

Natraj Scientific Dyers, Opp. Aman Dharam Kanda, Link Road,
Seller

Industrial Area-A, Ludhiana

Perfect Dyeing & Finishing Industries, 97-C, Industrial Area-A Small

Ludhiana

13. Pritam Sci. Dyers, 16-A, Industrial Area-A, Ludhiana

14. Punjabi Dyeing, 367, Industrial Area-A, Ludhiana

15. R.P. Processors, 848/11, Industrial Area-A, Ludhiana

Small

Small

Small

16. Rajneesh Dyeing House, 16-B, Industrial Area-A (Extension) Small

Ludhiana

17. Rampal Sci. Dyers, 216, Industrial Area-A, Ludhiana Small

18. Sewak Scientific Dyers, Plot No. 131/1, Industrial Area-A, Ludhiana Small

19. Sun Shine Dyeing Pvt. Ltd., 261, Industrial Area-A, Ludhiana Small

Om Processors Pvt. Ltd., K-3, Textile Colony, Industrial Area

Ludhiana

M/s Awon Printers, St. No. 3, Baba Gajja Jain Colony, Near

Nagar, Ludhiana

-
A

smaii

Mot
smaii

Annexure-F 

 
 

 

List of 29 operational small/medium scale dyeing units.  

Sr. No Name and address of the Industry Scale 

1.  
Adhi Enterprises, B-XXIII-2120/1, Textile Colony, Industrial Area-A, 
Ludhiana 

Small 

2.  
Azeez Fabrics Pvt. Ltd (Previously Gulab Industries Pvt. Ltd.), 251, 
Industrial Area-A, Ludhiana 

Small 

3.  B.K Wools, 236/5, Industrial Area-A, Ludhiana Small 

4.  Bharat Jiwan Dyeing Factory, 42, Industrial Area-A, Ludhiana Small 

5.  Capital Dyeing Company, 176, Industrial Area-A, Ludhiana Small 

6.  Golu International, 14-A, Industrial Area-A, Ludhiana Small 

7.  Ishan Enterprises, 887, Industrial Area-A, Ludhiana Small 

8.  
Jamna Dyeing & Finishing Mills, 2840, Industrial Area-A, Link Road, 
Opp Aman Dharam Kanda, Ludhiana 

Small 

9.  
Madan Dyeing & Finishing Factory, J-1, Textile Colony, Industrial 
Area-A, Ludhiana 

Small 

10.  National Scientific Dyers, 37, Industrial Area-A, Ludhiana Small 

11.  
Natraj Scientific Dyers, Opp. Aman Dharam Kanda, Link Road, 
Industrial Area-A, Ludhiana 

Small 

12.  Perfect Dyeing & Finishing Industries, 97-C, Industrial Area-A, 
Ludhiana 

Small 

13.  Pritam Sci. Dyers, 16-A, Industrial Area-A, Ludhiana Small 

14.  Punjabi Dyeing, 367, Industrial Area-A, Ludhiana Small 

15.  R.P. Processors, 848/11, Industrial Area-A, Ludhiana Small 

16.  Rajneesh Dyeing House, 16-B, Industrial Area-A (Extension), 
Ludhiana 

Small 

17.  Rampal Sci. Dyers, 216, Industrial Area-A, Ludhiana Small 

18.  Sewak Scientific Dyers, Plot No. 131/1, Industrial Area-A, Ludhiana Small 

19.  Sun Shine Dyeing Pvt. Ltd., 261, Industrial Area-A, Ludhiana Small 

20.  
Om Processors Pvt. Ltd., K-3, Textile Colony, Industrial Area-A, 
Ludhiana 

Small 

21.  
M/s Awon Printers, St. No. 3, Baba Gajja Jain Colony, Near Moti 
Nagar, Ludhiana 

Small 
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24.

25.

26.

27.

28.

29.

Annexure-F

22.
M/s Sharman Woolen Mills Ltd, VPO Jugiana, GT road, Ludhiana

ME'dium

23.
M/s H.C Dyeing Works, B-30, Plot No. 3595-96, Baba Deep Singh

small
Nagar, Moti Nagar, Ludhiana

M/s J.S Jain Dyeing Factory Plot no. 26/6/2, Near Moti Nagar, Bye
small

Pass Ludhiana

M/s Malhotra Dyeing Kuldeep Nagar, Jalandhar Road, Ludhiana
small

M/s Ramal Dyeing, Jalandhar Bye Pass, Opp. Shakti Nagar, Ludhiana
I

M/s Sagar Apparels, B-

Nagar Ludhiana

XXX-2586/87, Baba Gajja Jain Colony, Mot
I

M/s Sanjeev Dyeing Works, 1004/9, Circular Road, Ludhiana
Small

M/s Ganesh Dyeing Mills, G.T. Road, Dhandari Kalan, Ludhiana.
Seller

Annexure-F 

 
 

22.  
M/s Sharman Woolen Mills Ltd, VPO Jugiana, GT road,  Ludhiana 

Medium 

23.  
M/s H.C Dyeing Works, B-30, Plot No. 3595-96, Baba Deep Singh 
Nagar, Moti Nagar, Ludhiana 

Small 

24.  
M/s J.S Jain Dyeing Factory Plot no. 26/6/2, Near Moti Nagar, Bye 
Pass Ludhiana 

Small 

25.  
M/s Malhotra Dyeing Kuldeep Nagar, Jalandhar Road, Ludhiana 

Small 

26.  
M/s Ramal Dyeing, Jalandhar Bye Pass, Opp. Shakti Nagar, Ludhiana 

Small 

27.  
M/s Sagar Apparels, B-XXX-2586/87, Baba Gajja Jain Colony, Moti 
Nagar Ludhiana 

Small 

28.  
M/s Sanjeev Dyeing Works, 1004/9, Circular Road, Ludhiana 

Small 

29.  
M/s Ganesh Dyeing Mills, G.T. Road, Dhandari Kalan, Ludhiana. 

Small 
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Annexure-G

List of 03 small scale units to which directions have been issued for

closure.

Sr.

No.

1.

2.

3.

Name andAddress

ofthe industry

M/s Capital Dyeing

Company, 176,

Industrial Area-A,

Ludhiana

M/s Golu

International, 14-A,

Industrial Area-A,

Ludhiana

M/s Natraj

Scientific Dyers,

Opp. Aman Dharam

Kanda, Link Road,

Industrial Area-A,

Ludhiana

Scale Discharge Mode of

Trade disposal

(KLD)

Small 100

Small 120

Small 200

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Present status

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

closure of the industry. The

industry has obtained NOC

from the Board for shifting to

new site with an alternative

mode ofdisposal.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

closure of the industry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

closure of the industry. The

industry has submitted

proposal for adoption of ZLD

system and requested for

grant of suitable time period

for same.

Annexure-G 

List of 03 small scale units to which directions have been issued for 

closure. 

Sr. 

No. 

Name and Address 
of the industry 

Scale Discharge 
Trade 
(KLD) 

Mode of 
disposal 

Present status  

1.  
M/s Capital Dyeing 
Company, 176, 
Industrial Area-A, 
Ludhiana 

Small 100 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
closure of the industry. The 
industry has obtained NOC 
from the Board for shifting to 
new site with an alternative 
mode of disposal. 

2.  
M/s Golu 
International, 14-A, 
Industrial Area-A, 
Ludhiana 

Small 120 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
closure of the industry. 

3.  
M/s Natraj 
Scientific Dyers, 
Opp. Aman Dharam 
Kanda, Link Road, 
Industrial Area-A, 
Ludhiana 

Small 200 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
closure of the industry. The 
industry has submitted 
proposal for adoption of ZLD 
system and requested for 
grant of suitable time period 
for same. 
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Annexure-H

List of 03 units which have submitted proposal for shifting toa new site with

alternative mode ofdisposal.

Sr.

No.

1.

2.

3.

Name andAddress Scale Discharge Mode of

oftheindustry Trade disposal

(KLD)

M/s Malhotra

Dyeing Kuldeep

Nagar, Jalandhar

Road, Ludhiana

M/s Sanjeev Dyeing

Works, 1004/9,

Circular Road,

Ludhiana

Madan Dyeing &

Finishing Factory, J-

1, Textile Colony,

Industrial Area-A,

Ludhiana

Small 550

Small 500

Small 250

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Present status

The industry has submitted

proposal for shifting to new

site within an alternative

mode of disposal and has

requested for grant of suitable

time period for operation at

present site till shifting to new

site. The proposal is under

consideration with the Board.

The industry has submitted

proposal for shifting to new

site within an alternative

mode of disposal and has

requested for grant of suitable

time period for operation at

present site till shifting to new

site. The proposal is under

consideration with the Board.

The industry has submitted

proposal for shifting to new

site within an alternative

mode of disposal and has

requested for grant of suitable

time period for operation at

present site till shifting to new

site. The proposal is under

consideration with the Board.

Annexure-H 

List of 03 units which have submitted proposal for shifting to a new site with 

alternative mode of disposal. 

Sr. 

No. 

Name and Address 
of the industry 

Scale Discharge 
Trade 
(KLD) 

Mode of 
disposal 

Present status  

1.  
M/s Malhotra 
Dyeing Kuldeep 
Nagar, Jalandhar 
Road, Ludhiana 

Small 550 
Into 
Public 
Sewer 

The industry has submitted 
proposal for shifting to new 
site within an alternative 
mode of disposal and has 
requested for grant of suitable 
time period for operation at 
present site till shifting to new 
site. The proposal is under 
consideration with the Board. 

2.  
M/s Sanjeev Dyeing 
Works, 1004/9, 
Circular Road, 
Ludhiana 

Small 500 
Into 
Public 
Sewer 

The industry has submitted 
proposal for shifting to new 
site within an alternative 
mode of disposal and has 
requested for grant of suitable 
time period for operation at 
present site till shifting to new 
site. The proposal is under 
consideration with the Board. 

3.  
Madan Dyeing & 
Finishing Factory, J-
1, Textile Colony, 
Industrial Area-A, 
Ludhiana 

Small 250 
Into 
Public 
Sewer 

The industry has submitted 
proposal for shifting to new 
site within an alternative 
mode of disposal and has 
requested for grant of suitable 
time period for operation at 
present site till shifting to new 
site. The proposal is under 
consideration with the Board. 

 

1996



Annexure-I

List of 12 small scale units to which directions have been issued for

sealing of wet process.

Sr.

No.

1.

2.

3.

4.

5.

Name andAddress

ofthe industry

M/s Adhi

Enterprises, B-XXIII-

2120/1, Textile

Colony, Industrial

Area-A, Ludhiana

M/s Azeez Fabrics

Pvt. Ltd (Previously

Gulab Industries

Pvt. Ltd.), 251,

Industrial Area-A,

Ludhiana

M/s B.K Wools,

236/5, Industrial

Area-A, Ludhiana

M/s Ishan

Enterprises, 887,

Industrial Area-A,

Ludhiana

M/s Jamna Dyeing

& Finishing Mills,

2840, Industrial

Area-A, Link Road,

Opp Aman Dharam

Scale Discharge Mode of

Trade disposal

(KLD)

Small 100

Small 450

Small 50

Small 150

Small 47

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Present status

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

sealing of wet process and

Environmental Compensation

of Rs.3 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

sealing of wet process and

Environmental Compensation

of Rs.7 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

sealing of wet process and

Environmental Compensation

of Rs.3 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

sealing of wet process and

Environmental Compensation

of Rs.5 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

Annexure-I 

List of 12 small scale units to which directions have been issued for 

sealing of wet process. 

Sr. 

No. 

Name and Address 
of the industry 

Scale Discharge 
Trade 
(KLD) 

Mode of 
disposal 

Present status  

1.  
M/s Adhi 
Enterprises, B-XXIII-
2120/1, Textile 
Colony, Industrial 
Area-A, Ludhiana 

Small 100 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
sealing of wet process and 
Environmental Compensation 
of Rs. 3 lakh has been imposed 
upon the industry.  

2.  
M/s Azeez Fabrics 
Pvt. Ltd (Previously 
Gulab Industries 
Pvt. Ltd.), 251, 
Industrial Area-A, 
Ludhiana 

Small 450 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
sealing of wet process and 
Environmental Compensation 
of Rs. 7 lakh has been imposed 
upon the industry. 

3.  
M/s B.K Wools, 
236/5, Industrial 
Area-A, Ludhiana 

Small 50 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
sealing of wet process and 
Environmental Compensation 
of Rs. 3 lakh has been imposed 
upon the industry. 

4.  
M/s Ishan 
Enterprises, 887, 
Industrial Area-A, 
Ludhiana 

Small 150 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
sealing of wet process and 
Environmental Compensation 
of Rs. 5 lakh has been imposed 
upon the industry. 

5.  
M/s Jamna Dyeing 
& Finishing Mills, 
2840, Industrial 
Area-A, Link Road, 
Opp Aman Dharam 

Small 47 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
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6.

7.

8.

9.

10.

Kanda, Ludhiana

M/s R.P.

Processors, 848/11,

Industrial Area-A,

Ludhiana

M/s Rajneesh

Dyeing House, 16-B,

Industrial Area-A

(Extension),

Ludhiana

M/s Rampal Sci.

Dyers, 216,

Industrial Area-A,

Ludhiana

M/s Sun Shine

Dyeing Pvt. Ltd.,

261, Industrial

Area-A, Ludhiana

M/s J.S Jain Dyeing

Factory Plot no.

26/6/2, Near Moti

Nagar, Bye Pass

Ludhiana

Small 250

Small

60

Small 100

Small 432

Small 140

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Annexure-I

sealing of wet process and

Environmental Compensation

of Rs.3 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

sealing of wet process and

Environmental Compensation

of Rs.5 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

sealing of wet process and

Environmental Compensation

of Rs.3 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

sealing of wet process and

Environmental Compensation

of Rs.3 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

sealing of wet process and

Environmental Compensation

of Rs.7 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

sealing of wet process and

Environmental Compensation

Annexure-I 

Kanda, Ludhiana sealing of wet process and 
Environmental Compensation 
of Rs. 3 lakh has been imposed 
upon the industry. 

6.  
M/s R.P. 
Processors, 848/11, 
Industrial Area-A, 
Ludhiana 

Small 250 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
sealing of wet process and 
Environmental Compensation 
of Rs. 5 lakh has been imposed 
upon the industry. 

7.  
M/s Rajneesh 
Dyeing House, 16-B, 
Industrial Area-A 
(Extension), 
Ludhiana 

Small 
 

60 

Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
sealing of wet process and 
Environmental Compensation 
of Rs. 3 lakh has been imposed 
upon the industry. 

8.  
M/s Rampal Sci. 
Dyers, 216, 
Industrial Area-A, 
Ludhiana 

Small 100 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
sealing of wet process and 
Environmental Compensation 
of Rs. 3 lakh has been imposed 
upon the industry. 

9.  
M/s Sun Shine 
Dyeing Pvt. Ltd., 
261, Industrial 
Area-A, Ludhiana 

Small 432 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
sealing of wet process and 
Environmental Compensation 
of Rs. 7 lakh has been imposed 
upon the industry. 

10.  
M/s J.S Jain Dyeing 
Factory Plot no. 
26/6/2, Near Moti 
Nagar, Bye Pass 
Ludhiana 

Small 140 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
sealing of wet process and 
Environmental Compensation 
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M/s Ramal Dyeing,

Jalandhar Bye Pass,

12.

Opp. Shakti Nagar,

Ludhiana

M/s Ganesh Dyeing

Mills, G.T. Road,

Dhandari Kalan,

Ludhiana.

Small 350

Small 46

Into

Public

Sewer

Into

Public

Sewer

Annexure-I

ofRs.5 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

sealing of wet process and

Environmental Compensation

of Rs.7 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry,

sealing of wet process and

Environmental Compensation

of Rs.3 lakh has been imposed

upon theindustry.

Annexure-I 

of Rs. 5 lakh has been imposed 
upon the industry. 

11.  
M/s Ramal Dyeing, 
Jalandhar Bye Pass, 
Opp. Shakti Nagar, 
Ludhiana 

Small 350 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
sealing of wet process and 
Environmental Compensation 
of Rs. 7 lakh has been imposed 
upon the industry. 

12.  
M/s Ganesh Dyeing 
Mills, G.T. Road, 
Dhandari Kalan, 
Ludhiana. 

Small 46 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry, 
sealing of wet process and 
Environmental Compensation 
of Rs. 3 lakh has been imposed 
upon the industry. 
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Annexure-3

List of 11 small/medium scale units upon which EC has been imposed.

Sr.

No.

1.

2.

3.

4.

5.

6.

Name andAddress

ofthe industry

Bharat Jiwan Dyeing

Factory, 42,

Industrial Area-A,

Ludhiana

National Scientific

Dyers, 37, Industrial

Area-A, Ludhiana

Perfect Dyeing &

Finishing Industries,

97-C, Industrial

Area-A, Ludhiana

Pritam Sci. Dyers,

16-A, Industrial

Area-A, Ludhiana

Punjabi Dyeing,

367, Industrial

Area-A, Ludhiana

Sewak Scientific

Dyers, Plot No.

Scale Discharge Mode of

Trade disposal

(KLD)

Small 100

Small 300

Small

240

Small 285

Small 250

Small 50

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Present status

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry and

Environmental compensation

of Rs.3 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry and

Environmental compensation

of Rs.5 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry and

Environmental compensation

of Rs.5 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry and

Environmental compensation

of Rs.5 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry and

Environmental compensation

of Rs.5 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Annexure-J 

List of 11 small/medium scale units upon which EC has been imposed. 

Sr. 

No. 

Name and Address 
of the industry 

Scale Discharge 
Trade 
(KLD) 

Mode of 
disposal 

Present status  

1.  
Bharat Jiwan Dyeing 
Factory, 42, 
Industrial Area-A, 
Ludhiana 

Small 100 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry and 
Environmental compensation 
of Rs. 3 lakh has been imposed 
upon the industry.  

2.  
National Scientific 
Dyers, 37, Industrial 
Area-A, Ludhiana 

Small 300 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry and 
Environmental compensation 
of Rs. 5 lakh has been imposed 
upon the industry. 

3.  
Perfect Dyeing & 
Finishing Industries, 
97-C, Industrial 
Area-A, Ludhiana 

Small 
 

240 

Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry and 
Environmental compensation 
of Rs. 5 lakh has been imposed 
upon the industry. 

4.  
Pritam Sci. Dyers, 
16-A, Industrial 
Area-A, Ludhiana 

Small 285 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry and 
Environmental compensation 
of Rs. 5 lakh has been imposed 
upon the industry. 

5.  
Punjabi Dyeing, 
367, Industrial 
Area-A, Ludhiana 

Small 250 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry and 
Environmental compensation 
of Rs. 5 lakh has been imposed 
upon the industry. 

6.  
Sewak Scientific 
Dyers, Plot No. 

Small 50 
Into 
Public 

Directions 33-A of the Water 
(Prevention & Control of 
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7.

8.

9.

10.

11.

131/1, Industrial

Area-A, Ludhiana

Om Processors Pvt.

Ltd., K-3, Textile

Colony, Industrial

Area-A, Ludhiana

M/s Awon Printers,

St. No. 3, Baba Gajja

Jain Colony, Near

Moti Nagar,

Ludhiana

M/s Sharman

Woolen Mills Ltd,

VPO Jugiana, GT

road, Ludhiana

M/s H.C Dyeing

Works, B-30, Plot

No. 3595-96, Baba

Deep Singh Nagar,

Moti Nagar,

Ludhiana

M/s Sagar Apparels,

B-XXX-2586/87,

Baba Gajja Jain

Colony, Moti Nagar

Ludhiana

Small 700

Small 150

Medium

175

Small 400

Small 270

Sewer

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Into

Public

Sewer

Annexure-3

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry and

Environmental compensation

of Rs.3 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry and

Environmental compensation

of Rs.9 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry and

Environmental compensation

of Rs.5 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry and

Environmental compensation

of Rs.5 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry and

Environmental compensation

of Rs.7 lakh has been imposed

upon theindustry.

Directions 33-A of the Water

(Prevention & Control of

Pollution) Act, 1974 issued for

disconnection of sewer

connection of the industry and

Environmental compensation

of Rs.5 lakh has been imposed

upon theindustry.

Annexure-J 

131/1, Industrial 
Area-A, Ludhiana 

Sewer Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry and 
Environmental compensation 
of Rs. 3 lakh has been imposed 
upon the industry.  

7.  
Om Processors Pvt. 
Ltd., K-3, Textile 
Colony, Industrial 
Area-A, Ludhiana 

Small 700 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry and 
Environmental compensation 
of Rs. 9 lakh has been imposed 
upon the industry.  

8.  
M/s Awon Printers, 
St. No. 3, Baba Gajja 
Jain Colony, Near 
Moti Nagar, 
Ludhiana 

Small 150 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry and 
Environmental compensation 
of Rs. 5 lakh has been imposed 
upon the industry.  

9.  
M/s Sharman 
Woolen Mills Ltd, 
VPO Jugiana, GT 
road,  Ludhiana 

 
Medium 

175 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry and 
Environmental compensation 
of Rs. 5 lakh has been imposed 
upon the industry.  

10.  
M/s H.C Dyeing 
Works, B-30, Plot 
No. 3595-96, Baba 
Deep Singh Nagar, 
Moti Nagar, 
Ludhiana 

Small 400 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry and 
Environmental compensation 
of Rs. 7 lakh has been imposed 
upon the industry. 

11.  
M/s Sagar Apparels, 
B-XXX-2586/87, 
Baba Gajja Jain 
Colony, Moti Nagar 
Ludhiana 

Small 270 
Into 
Public 
Sewer 

Directions 33-A of the Water 
(Prevention & Control of 
Pollution) Act, 1974 issued for 
disconnection of sewer 
connection of the industry and 
Environmental compensation 
of Rs. 5 lakh has been imposed 
upon the industry. 
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1.

2.

3.

4.

5.

6.

7.

8.

9.

11

Subject:-

Government ofPunjab

Department ofScience, Technology and Environment

(STE Branch)

Additional Chief Secretary to Gcvt. of Punjab

Department ofIndustry and Commerce.

Ms. Seema Bansal,

Vice Chairman, Punjab Development Commission

Director, Local Govt. Punjab,

Sector 35-A, Chandigarh.

Director,

Directorate of Environment and Climate Change, Pb

Chairman,

Punjab Pollution Control Board,PatiaIa.

Commissioner,

Municipal Corporation, Ludhiana.

Member Secretary,

Punjab Pollution Control Board, Patiala.

Sh. S.P. Oswal,

M/s Varadhman Spinning& General Mills, Chandigarh Road, Ludhiana.

Sh. Kamal Oswal,

M/s Oswal Woolen MiIls,Sherpur, Ludhiana

10. Sh. Chaitanya Dawar,

M/s Mahaluxmi Processing House (P) Ltd.

Phase 8, Focal Point, Ludhiana.

Sh. Sanchit Sood,

Oriental Textile Processing Company Pvt. Ltd.

Samrala Chowk, Ludhiana

12. Sh. Rajeev Sood,

Sunshine Dying, Industrial Area-A, Ludhiana.

13. General Manager,

District Industries Centre, Ludhiana.

Memo No.STE-STEB010/534/2024-STE4 ”

Dated, Chandigarh:- | )

Minutes ofthe meeting held under the Chairmanship of Chief Secretary, Punjab

on 21.10.2024 at 03.00 PM to discuss the issues regarding control and

abatement ofpollution in Buddah Dariya: Direction issued to Large Scale Textile

(Dyeing) units of Ludhiana to close their outlets into public sewer.

In reference to the subject cited above.

2. The minutes of the meeting held under the Chairmanship of Chief Secretary,

Punjab on 21.10.2024 at 03.00 PM to discuss the issues (regarding control and abatement of

2002
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pollution in Buddah Dariya, Direction issued to Large Scale Textile (Dyeing) units of Ludhiana to

close their outlets into public sewer) is forwarded to you forinformation and necessary action

please.

I.D No. STE-STEB010/534/2024-STE4 Dated,

Krban Gopa

u rin en

Chandigarh:

t dent, Grade-1

A copy of the following is forwarded to the following for information and

necessary action please:-

1. OSD to Hon'ble Chief Secretary, Punjab.

2. Personal Secretary to Secretary, Department of Science, Technology and

Environment, Punjab.

Kri¢ Gopal

Supe intendent, Grade-1

2003



I\4i»uls .t tg tt g hcjJ ungrr thechaIrmansl›ly of ChiefS*• •t•ry to tke Go›’t. of P•njab

on 2j.10 2g pt $;dg j•y t‹› discuss fhr issues rcjtarding control and »b*tcmcot ofpollution in

a•ca•i o•a›-»: a:«c‹io•, i••••a •o c»c• sc•i• •xtii• ‹•Y•!•s •*• • L *•**•° t° •io••
heir ‹iutleti Into Publlc Server

Time list oFpnrticipants is attac)›cd «s Annexure 1.

1. At the outsei of the meeting, Additional ChiefSecretary, Locol Govt. cum Industries end

Commerce welcomed theChair and the Officcrs present there. He apprised ihe chair thai

lhe Department of Science, technologyA Environment, Govenunent of Punjnb has

issued dimclions forthe abatement of pollution in Buddnh Nallah u/s5 of Eiwironmeni

(Protection) Act, 1986 vide letter dated 10.10.i?019. One of the directions uas not to

discharge the industrinl effluent whether treated/ pañinll3'-treated or untreated into

municipal sewer of Ludhiana. In compliance, the Punjob Pollution Control Board has

issued directions u/s 33-A of the \Vntcr (Prcvcnlion of Control of Pollution) Act, 1974 to

the scattered dycin2 units (not connected to CETPs) including lnrge scale units for not to

opernic lheir outlets for discharge of trade effluent into municipal sewer. Further, the

Municipal Corporntion, Ludhiana lia.s also been directed to disconneci the seiser

conncetion available Io the industq' for disposal of ilieir trade effluent immediately.

z. ACS I&C funkier informed that in order to deliberate on the representation of large-scale

dyeing units in Ludhiana against the directions issued by the Punjnb Pollution Control

BOard,a fRcetin3 tins held under thechniraianship of Qtr. Tarunprcct Singh Sond, IJon'b1e

Minister for Investment Promotion and Industries & Commerce on 11.10.2024. The

meeting, while recognising the complcxiq' of the issue and following extensive

discussion, concluded that the issue requiresn multi-dimensional approach, involving

inputs and coordination from nl1 lhc stakeholder departments to find and enduring and

comprehensive solution. It wm decided therein thato meeting slmll be held under the

chairmanship of the Chief Secretary to the Government of Punjob with die stakeholders

including, the representative of large-scolc dyeing tinits to deliberate on the modalities of

the maiicr end for effective redressnl of the issue. In the backdrop of nbove decisions,

present meeting has been convened.

3. Sh. SP Oswal, Chairperson, Vardhman Group ofIndustries contended that the Iar2e-scale

induslq• isn compliant seclor and oll the large-scale dyein2& te.xti!e industries have

installed well-equipped captive Effluent Treatment Plants (E‘fPs) in their premises. These

have adequate wnsie water treatment structure, technical know-hon endqunlified stafffor

fulfilment of cni•itonmentnl norms. Discharge of treated effluent from lorge scale dyeing

industries is much better compared toihcuntreated effluent flowing into municipal scwcr

rind meets the general environmental standards. Rnther, their treated effluent pros'ides

dilution to the sewage msulting in overall reduecd pollution lood of inlet of STPs. Their

trcnicd effluent nfler arriving at STl's is further treated with the senz2e. Further, their

trenled or eVflfi untreated trade iGuent is bctier than sewngc rind dairy wasic our.t. some

criticnl pnrnineiers like Ji›tnl Colifonn and F-Coli os these polluionts arc not preseni in

their dischari,<.

1
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‹.

‹.

Sli. Sanchit Sooü from tvt/s Oriental TcxtilCS Limitcd and Sh. Chaitanyo Datum from Mfs

MuhaluxmiD 'elng Houseprcsented their concerne iiRd contestcd that why they arc not

per»:ited to discharge thtir treated effluent into sewer or

since cffluent from other sources(STPs/CETPs/Ddiries ete.)

feet thnt these units ore judiciously treating thCir CffluCt

Buddnh Nallnh, partitulail)•

isbeins nlloned despite the

und nchicving the standards

pr••scribcd. Furihcr, the STPs of Municipnl Coqiorntion are adcquatcly dcsigncd to

eccommodotc the treated process «'atcr as per thc spccificd discharge norms and the

provision for the same hasalready been mndc iniheDPR oftheSTPs xvhich are as'ailable

..’itl› l’u'Ssi3. ’lie,' added that ihc quantum of i='dc •m••nt f'^ °'fi• ’*•• ' i•

around 12-1s MLD. ss'hich is •••s• ••mporcd to totnlsco'nge discharge of nround 700-

600 iXJLD. As per some reports. toinl flow' in Buddah Diltya is exten more than 1000

MLD. They nlso informed thai solid waste and cow dung from dairies is also being

dumped into Buddoh Darya which also contributes to the pollution loud of BuddahD 'n.

Sccrctary, Dcpaftmcnl of Science, Technolpgy, itnd EflVirorimcrlt, llit}lilightcd that the

directions 10.10.2019 were issued afler considering recommandations of P. Rnm

Commitlee made inthematter of C\VP no.7036 of 2005 filed in the Hon'blc Punjnb&

Hor)'ano High Court ond ri study conductcd by Nniionnl Environmental Engineering

Research Institute (NEER1), Nngpur. For lost5 years. ihc Punjab Pollution Control Board

i2nd DcFartmcnt of Science, Tcclmolog} hnd En8’iïonment is persuftding industriP•s lo

mat.e altematis'e armagernents so as to comply with the direclions rcgording stoppage of

industriel effluents into public se ser, so thot this affluent can bt stgregalcd from serrage,

which is to bc treated in STPs. Extension of time has been granted from rime io time after

considerin3 the rcprcscntations and the commiimcnts made by the industriel units.

Department of Local Goveinmcnt regularly raise lhis issue and contest that the discharge

of industrial affluent affects the opcnition and performance of their SJ'Ps. The issue of

industrÎal affluent dise*'*s• info public serrer affccting S7”Ps performance bras also raiscd

by the Local Govemnient inthertcent meeting held on 7.10.2024 under thechairmanship

of Secrc •. Ministq' of Jol SlinL3i, Department of \Vnter Resources, Govemment of

Indic, h'cw Delhi.

6. Commissioner, MC Ludhiana informed that their a¡,eney and opemtor of Buddah Nallah

rejuvenation project Mls Khilari lnfmstnicturc Pvt. Ltd., 8Jumbai regularly' submits

complaints about the malfunctioning of STPs due toreceipt of industrial discharge to

public sewer. The ogcncy apprehends that not only performance but the life of the STPs

will also rcdute due to mixing ofindustrial effluents with seivngc.

7. Charman, Punjab Pollution Control Board, emphasized ihai rsco is bound to compl3'

«ith the Governments directions issued on October 10, 2019 end thtrcfoic• the PPCB

directed the stakeholder industries not to discharge iheir industrial effluents, whether

trcated/ partially-merited or tuitrcoted into municipal sewer. He added thai ihe sourccs

impossible for polluting Buddah Daryn atealready identified end their quantum is also

loioivn and therefore any fresh study will not be very helpful to take mitigation measures

to be tab:en for the abatement of pollution in Buddah Hallam. He highlit;hted thnt the

mnticr is under judicial scrutiny in various coscs pending before the Hon'blc National

Green Tribunal, wherein status report including large scule end scattered industries hai
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been filed. One of the NGT case O.A. no.546 of3024 is squarely related to fin discharge

ofemu•nts rtom 54 scAliered dyeingunits of Ludhiana. Large scale İndustrÎCS arc

amongst the 54 industries mentioned in the said application. Therefore, despite fresh

study', the stakeholders including large scale industries are bound to take alternative

measures tostop their discharge into Budha Nalloh. Other stakeholders shall olso have to

stop their discharge into Budha Nallah and utilize the treated effluent for irrigation or

otheryur/›oscs.

4. Retarding reply to the specific qucy' nbout the technİCd fflasibilİt)’ Df ZLD syStCfftS rind

its applicability in other Sinics, representatives of the indtislr), vix.. Sh. S.P Oswnl and Sh.

kamal Oswal from Naliar Group informed the chair thnl high CAPEX (Ctt§İtal

Expenditure) and very high OPEX (OperationalE.xpenditure) of ZLD system, mai:es it

ilftCompctitivc for Ludhiana units to match sith their counÎcrpans within State of Punjab

end in the rest of the count'. Neighbouring State of Havana andHimachal have not

implemented ZLD schemes in their Sinte. As such, the Ludhiana Textile Industries will

not sun ice and will be forced to shut does. About, 1.5 lakh pcmons nrcdirectly or

indirectly associated w4th their textile units. They also reiterated the point that why this

condition of ZLD is bcin enforced in Punjab »'hen the same is not being enforced inthe

neighbouring stntcs.

9. In the nbove conte.xt, the officers of the PPCB informed that some ofthetextile units,

even at Luühiann have proi5ded the ZLD systems. Funher, the Govt. had constituteda

joint team ofofficers from Department of Industries and PPCB tovisit the Tirupur, Tamil

Nndu tostud3- the working/ operation of ZLD based CETPS/ ETPs provided for textile

units. The team obsentd that the ZLD technology is iechnicnlly feasible for the treatment

of effluents bș' the individual djcins units us well as CETPs at Ludhiana and stoppage of

dischnrgc• of industrial effluents into Budhn Nallah cnn be handled. However, high cost of

fresh water i.e. Rs. 82 per kL comparing to Rs. 15-20 per KL in Ludhiana and recovery

of salts from ZLD system, mJe it techno-economical feasible in Tinipur.

10. Chief Environmcntd Engineer PPCB, Ludhionn nppriscd that the issue other than

industrial effluent like sewage treatment and dais- waste ore being addressed by

Department of Local Gore under the Buddah Nallah Rejuvenation Project. He pwvided

an update on Ludhiana's industrial landscape end the measures taken to stop theindestriol

effluents into public seø'cr. The effluents from small clcctropl0ting. wire drawing. and

›•*'•s'ndustries nrc being tninsportcd to Common Effluent Treatment Plants (CETPs)

Of fiC-processors for treatment or reprocessing. Large-scale surface coating

(electroplnting/pickling) units have provided ZLD bosed systems or made ngiccmcnt sxiŁ

re-pr0ceSsors for their industńnl effluent and spent acid. To handle the problem of any

„, t,d cfßucnp by, p»s rum illegal e1«*tœplatiny picriing unit, rècB is
conducting regular/ surpńse visits and issued closure di@ciions toapproximately 200

non-compliant units in Łc past year, citing violations of the \Vater Act, 1974. Inn similar

monitoring opemtion, the Board has ordered closure of more than 100 units during last

six months. As foras textile units are concerned, more than 200 units arc connected to

CùTFs. Forrest of the 43 smóll scólc scattered units, directions to disconnect their outlets

from MC scs\’cr v°crc issued to thc MC, Ludhiana. Out of I) large-scale dyeing units, one
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has successfully adopted Z.ero Lìquìd Discharge (ZLD) ieclinolo¡¡y, while another has

btc¢tp p ¢d ț{j¢ t ppøeeS5, 221¢ țgCìßİfling tlílÍtS fitC CUtTCfltÍ)f dÍSthgrglng țçgøț¢d

effluents iiiio il,c Mc scsizt. Some ofthese units have submitted proposal for adopting

ZLD and arc in process to do so. Thc Doazd gad granteda final time cxtc«sion until June

30,ž0Z4 f‹›r tltcsc Inrgc-scnlc uni\s to disconnect front the MC sc›ser. As, the I«rgc-scale

units failed to niskc attcmsti •c arrangement, directions u/s 33-A ofih«1Vałcr Act, 1974

'more i«sucd In industries to close their oułIcis into MC scour.

1 1. Tl›c r«Fr«scntati›'cs aftI‹c industry requested fota detailed 'Souxe Apportionment Słudş•'

from Qutuc tt›stitut• of łtcputc (IoR) to ascertain the qttsntily as »c\\ as quality of

<ß*ucnts «nd cc›1tńbution of pllutìon load front various sourccs dîscliuging their \Yostc/

**”*s!<»>t«r intc ßuüüzh ł3 ’« fora b*ttcr xrs vłì ’* «nJ mtionxl solution oŁ tic

pmblem. They' requested to uithdmw thedirections dnied 10.10.2019 and subsequent

üircctions issued bj' the BosnI Ourclosure of their outlets into public setzr. FPCB officers

ii*!oTT*\CA th I a sN5y »w conducted by ŃEERJ, Nagpur in ycsr 2009, on the basis of'

o*Î1ich tI\c di=ctions dated 10.10.ñ0l9 wrc framcd. It \\u obscn'cd that the ŃEźRt

t*!dT » not aimed for source apportionment us this concept is r«lnti ’cly new.

12. Aficr deinìlcd deliberations, it »m decided thua sludj' may be undcrlnkcn b)• engaging

technical nxpcrti from llT Roper end UT Rootkec. Chief Secret • further stated that

before iokingn decision for SomeApportionment Slud)' end faking further oction on the

rcpr8cnidllon of lhe lorge-sc0le tßhtlÍe lndustriCs,h RietllnȘ h$flth en¥’lfonmentnl cxpCFls

fmm IU’ Ropat and HT Roorl:ee shall be convened at ChiefSecictuş's lcx'el to dclibcate

the tclevancn and the modalities of the 'Some Apportionment Study' os suggested by the

tcptcscnintives of ltte Industry. In this meeting, suikcholdcr departments shall also be

invite.
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A• Officcrs front thr f3epnrtntcnts of Go1'cmtitwtt t 1’ n] !*

Anncxurc-!

1. SI›. Tcjvccr Singh, 1AS, Adültionol Chlcf Sccrctary, Loc‹il Govcrnmcnt-cuni-

Industries and Commerce, l'unjch.

1. Sh. Priyank Chant, IAS, Sccrti ', Department of lcitntc, ‘1 cl «ologl' ond

Environmcnt

3. Sli. D.P.S. kharboniln, lAS, Director of Industries end Commerce, I'unjnb

4- of. (Dr.) Adarsh PolVig, Clinician, l'uqjnb Pollution Control Donrd

S. Sh. AaditynDtlcllfil$vfll IAS, municipal Commissioner, Ludhionn

6. Sli. Yaiblinv Mdieslnvari, Member, Punjab Dcvclopmcni Commission

- R-k. Raltu. ChiefEnvironmental Engiilecr, PPCB, Ludhiana

- I›b ‹deep Garg. Additional Director, i3LCC

$ Sh.Ra 'indcr Ciorg, ChiefEngineer, MCL

10. Sh. Ruvinder Bhotti, SEE, PPCB, Ludhiana

11.Sh. kuldeep Singh, SEE, PPCB, Lvdhiona

12. Sli. Ràkesli Kansal, GMDIC, Ludhiana

13.Sli. S.P. Singh, OSD (Technical), Department of Industries and Commerce, Punjab

B: Rcprcscntatives from theTextile Industries, Ludhiana

1. Sir. SP Osual, II/s Vordhmon Spinning& General Mills, LudhiRltd

2. Sla. Chaiianyo Dawar, Ws Mahnluxmi Processing Housn (P) Ltd., Ludhiana

3. Sh. Komal Os«’al, M/s Os»ol \Voolen Mills, Ludhiono

4. Sh. Sonchit Sood, M/s Oricntnl Dyeing ond Finishing Mills Ltd. Ludhinnn
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PUNJA?

To

PUN.JAB POLLUTION CCNTROL BOARD

(Registered Post)

1. The Director,

Indian Institute of Technology

Ropar, Punjab

2. The Director,

Indian Institute of Technology

Roorkee, Uttarakhand

Sub :- Regarding Source Apportionment Study of Buddha Nallah, Ludhiana

Ref :- Decision taken inthe meeting held under the Chairmanship of Chief

Secretary to the Government ofPunjab dated 21.10.2024

Dear Sir,

Your attention is invited to the significant pollution challenges in Buddha Dariya in

Ludhiana, from various sources, including domestic effluent, industrial and commercial

effluent, and cow dung from the dairies.

2. As per the meeting held on October 21, 2024, under the chairmanship of Chief

Secretary, Punjab, wherein the stakeholder departments and large-scale industrial

units were part of discussion, it was decided that technical experts from IITRopar and

IITRoorkee would be requested to be engaged toundertake the source apportionment

study ofthe Buddha Dariya (Copy oftheminutes ofthe meeting enclosed). This

study aims toaddress the pressing issue of pollution in Buddha Nallah,a non-perennial

drain and tributary of the Sutlej River flowing through Ludhiana city.

3. The final details of the scope of the study, timelines, cost and other details should be

finalized in a meeting with your esteemed institutions at the level of the Chief

Secretary, Punjab in due course.

4. tn order to have an understanding of the issue and set the hackground beforea

meeting is held at the the level of the Chief Secretary, Punjab,a preliminary meeting

at the level of Prof. Dr. Adarsh Pal Vig, Chairman, Punjab Pollution Control Board is

hereby being planned. The broad framework ofthe study, relevance and modalities

of the study, tentative cost, and timeframe may also be discussed.

Contd..p/2.....
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5. Accordingly, it is requested to kindly nominate expert(s) to attend either physically in

Patiala, or through the Video Conference on online mode. Also the stakeholder

departments would be invited for discussion. The details of the experts may be made

available to the undersigned so thata mutually convenient schedule is planned for the

meeting.

6. The expertise of your institute and inputs are invaluable to the initiative to revive the

glory of Buddha Nallah flowing with clear water.

Encl.: As above

Yours faithfully,

(G.S. Mayt

Member Secretary

Mob.No.- 98789-50509

Email — msppcbOgmail.com

Endst. No... . /. ... Dated. . .

A copy of the above is forwarded to the Secretaryt Govt. of Punjab,

Department ofScience, Technology and Environment, Chandigarh for kind information please.

Endst. No..... .... t.*....

e ber Se re a

“ Dated .. ’.

A copy of the above is forwarded to the Director, Directorate of Environment

& Climate Change, Punjab, Chandigarh for kind information please.

Endst. No... ...

e ber Secretes

Dated. ./.? /

A copy ofthe above is forwarded to the Chief Environmental Engineer, Punjab

Pollution Control Board, Ludhiana for information and further necessary action.

Mem er Secretary
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1.

2.

3.

5.

6.

7.

8.

9.

Subject:-

Government ofPunjab

Department ofScience, Technology and Environment

(STE Branch)

Additional Chief Secretary to Govt. of Punjab

Department ofIndustry and Commerce.

Ms. Seema Bansal,

Vice Chairman, Punjab Development Commission

Director, Local Govt. Punjab,

Sector 35-A, Chandigarh.

Director,

Directorate of Environment and Climate Change, Pb

Chairman,

Punjab Pollution Control Board,Patiala.

Commissioner,

Municipal Corporation, Ludhiana.

Member Secretary,

Punjab Pollution Control Board, Patiala.

Sh. S.P. Oswal,

M/s Varadhman Spin ning& General Mills, Chandigarh Road, Ludhiana.

Sh, Kamal Oswal,

M/s Oswal Woolen MiIIs,Sherpur, Ludhiana

10. Sh. Chaitanya Dawar,

M/s M ahaluxml Processing House (P) Ltd.

Phase 8, Focal Point, Ludhiana.

Sh. Sanchit Sood,

Oriental Textile Processing Company Pvt. Ltd.

Samrala Chowk, Ludhiana

12. Sh. Rajeev Sood,

Sunshine Dying, Industrial Area-A, Ludhiana.

13. General Manager,

District Industries Centre, Ludhiana.

Memo No.STE-STEB010/534/2024-STE4t ”

Oated, ChandigäFh: o 6 i ï **I

Minutes of the meeting held under the Chairmanship of Chief Secretary, Punjab

on 21.10.2024 at 03.00 PM to discuss the issues regarding control and

abatement ofpollution in Buddah Dariya: direction issued to Large Scale Textile

(Dyeing) units of Ludhiana to close their outlets into public sewer.

In reference to the subject cited above.

2. The minutes of the meeting held under the Chairmanship of Chief Secretary,

Punjab on2 1.10.2024 at 03.00 PM to discuss the issues (regarding control and abatement of
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pollution in Buddah Dariya, Direction issued to Large Scale Textile (Dyeing) units of Ludhiana to

close their outlets into public sewers is forwarded to you forinformation and necessary action

please.

Kri.shan Gopal

I.D No. STE-STEB010/534/2024-STE4 W/ Dated, Chàndigarh: \\ ÿ /L|

5v rintendent, Grade-1

A copy of the following is forwarded to the following for information and

necessary action please:-

1. OSD to Hon‘ble Chief Secretary, Punjab.

2. Personal Secretary to Secretary, Department of Science, Technology and

Environment, Punjab.

S Entendent, Grade-1
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hfinuics oF the nleeting l\ejJ unJer theclialriannslilp of Chi¢fS¢cf¢taW' to the Govt. of Punjab

on 21.§0¿g2J gl3:00 I'§f £t, cliscu$$ his issues rc••azding ¢OnTK0t 0nJ aba€#m*n€ O7g0T[ution In

Butldali Dari¡-n:p I rrcIJpns Issued to Lnr¡¡e Seule Textlle (Dà’tl0g} ^°Ik of LudhiAno toclone

!heIr •uilets mio Puhlic Sc›*’er

The list où participants is ntto¢hcd os Annexure-l•

l. •\t the outsct où tt\c meeting, Additionol Chick S¢ctctory, Local Govt. cum Industries and

Commerce vclcomcd theCh2i£ nnd the officcrs present there. Hc appriscd the ch ir the

the D¢ÇDptmcnt où Science, 1tchnolog}• A En\’ironmcnt, Go+'cmment of Punjob has

issued üizcctions for lhc abatcmcnt of pollution in I3uddah Nolloh u/s5 of’ Environm¢nt

(Protection) Act, t986 vide lett¢r dated î0.t0.2019. Onc of the directions es not to

d! •lzazge the industrîal efÏlucnl •›'ltcthcr JrcaTcd/ portiolly-treated or untrcatcd into

nTunicipcl scH'cr où Ltiöhicna. In compliancc, the Funjob Pollution Control Board Iras

issued dircctions u/s 33-A nf the \Votcr (l'rcvcnlion où Control où ï'ollution) Act, 1974 to

the scattcrcd dycing units (not connected to CETPs) including large scatc uniis for nol to

Og0ratc their outlcls for discharge of tradc cfTlucnt into municipal se\\*cr. Further. the

Municipal Corpomtion. Ludhiana I as aJso been directed to disconncct the so tr

conncc on evailablc lo the industry for disposal où üicir tmdc cffÏucnt immeJiatc)y.

2-. ACS If:C fUrtIier informed that in order to delibemte on lie representation of large-scale

dyeing units in Ludhionn against the directions issued by the Punjeb Pollution Control

Board,a mectin2 suns held under thechairmanship of Mr. Tarunprect Singh Sond, Hon'ble

Minister forI rivcsimcnl Promotion and Industries 8: Commerce onI I.I 0.3024. The

mcetins. whilc recognising the complcxi9' of ihe isst* md following extensive

discussion, concluded that ihc issuc requiresa multi dimensional approach. inx'o1vin¡;

inputs and coordination from ol1 the stakeholder departments to find and enduring and

comprehcnsix-e solution. It ›•m decided therein thato mtelinj shall b« held under ihc

chairmanship of the Chief Secmlory Iothe£iovcmmcnt of Punjnb willi ihr stakeholders

including the representative of large-scole dveing tinits to dclibcmte on the modaIiii‹ »r

the =aticr end for effccti x-c rcdrcssal of the issue. In the backdrop of nbove decisions,

present meeting has been cons'cnod.

3. Sh. SP Oswal. Chairperson, Vardhman Gtoup of Industries contended that th•. larpe•seale

industr}‘ isa comyliant scclor end ail the large-scalc dycingA te.xtile industries have

installed well-equipped captive Effluent Trcalmcnl Plants (E’fPs) in their premises. They

have adequate wosle refer treatment stnicture, technical know-hoxv rind qualified stofl’for

fulfilment of cnvironmentd nouns. Discharge of trtatcd effluent from large scAle dyeing

industries is much better compared lotheuntreated effluent flowing into municipal scwvr

and mccts the gcncml environmental standards. Rnthcr, their merited effluent provides

dilution to lhc se vagc resulting in ovcrall rcduced pollution load at inlct of STPs. Their

treated cffiucnt ofler nrriving et STI's is fuñher treated with the se«nçe. riirüier. their

treated or e\’en untreatcd trade clTlucnt is better than scv•'agc and dniry \vastc ‹s:r.t. somc

cnticnl patometcrs liée Jötnl Coliform end F-Coli ns thèse polluants arc not present in

their Jisckargc.

1
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Sli Sanc/$il Sood from M/s Oribt {pl Tcgti}cs \¡tjq¡{Qd nnd All. C11aiton}'a DattDr from M/s

?vIahalu.xmi DyeingI louse presented Ihcir concerns anJ conlcslcd tkat \\'h}' lhc}' are not

pcrmittcd lo discharg* their treated cITIucnt inlo se\s’cr nr DUTY Nallah, particularly

sincc effluent from otheF SOtireCs (STPs/CETPwairims tic.) is being allowed despite thc

fact dzat thcsc uni\s erc judiciousl}• creating their clTlucnl and achin'inm the slzndazds

prcscribcd. Furlher. the STPs oI ]\,funicip,JI Coryornticn arc adcqualcly designed to

accommodate the trc‹alcd yroccss \\dler As F*r hoc spccificJ disc)1argu nurms and Ihc

Fr‹»'ision for lhc same hasalrcad›’ f›ccn mnd* in th* DPR o !I’c * ° hich arc ’^ iloblc

›•’iI I’»’SsU. 'met': ‹I I that lhc quantumo trade c//lucn‹ !'om l>s° sc2Ic unit is

aroundI 2-1i ñ4LD. »-hich is mcacrc coniparcd to total SC x'agc discllarg£•O I £UotiCd 700-

600 ill LD. z\s per some reports, totnl flow in Biiddid! D"rl" is* *" >* ° han 1000

S4I-D. Tlicy nlso informed thai solid waste end cow dunii °+ dai° cs is° °° bcin8

diiiiipcd info Duddnh Data »'hich also contributes io the pollution load of BudJah Dy'ñ.

5. Secretary, Dc partment of S,c¡cncc, ’echnology, rind Enx'iroiinicnt, highlighted that the

directions 10.10.2019 wcfe issued a(1er considering recommendations of P. Rum

Comn it Ice made iii the maticr of C\VP no.7036 of 2005 filed in the I4on'b1c I'unjnb&

Har)’ana High Court and o study conducted by Nnlional Envitonmcntnl Engineering

Itetcarch Institute (NEER1), Nogpur. Por last5 years, the Punjab Pollution Control Bonrd

ated Dcpanmcnt of Science, Tcclinolo}jy and Eiwironment is persuading industrits to

rtiaKc altematiie armagcmcnts so astocomply isâth tht directions regarding stoppage of

industrial effluents into public sc»’cr, so ihnt this cfflucnl can b: segrcgatcd from sewage,

\\ hich is Io be trcalcd in STI's. Exlcnsion or t: was been granted from limo to liinc ar\cr

c0nsidcrin3 the representations and the comMiinicnis made b¡- the industrial units.

Dcpartnicnt of Local Gos'crnmcnt regularly misc lliis issue and coniesi that the discharge

of indusirial cMuenta fleets the operation and performance of their S'I Ps. The issue of

industrial ciTiuent dischmbe info public scsi cr affecting S2’Ps performance tens also rnised

by ilic Local Government inthcrccent mccting licld on 7.10.2024 uniicr the chairmanship

of Secretory, bfinistq- of JulS liakii, Dcpanmeni of \\acer Resources, Gos-emment of

India. New Delhi.

6. commissioncr, xc z zri i romped that tltcir ag«n¢y and opcmtor of Buddah Nallah

rcju\•cnation project Mls KhilArl Infrastructure F\’t. LtJ„ i\'1umbai rcgularly submiis

complaints about tlc tnslfunclioning of STPs dcc to receipt of industrial dischcrgc ‹o

puhl|C sC\S'cr. Izc agency' apprehends thlt 00t Onl}' pcrformancc but the like or thc STPs

›\’iIj also reduce due to mixing ofindustrial cfflucnls \\ñth sc\\agc.

7. Chairman, Punjab Pollution Control Board. emphasized tlint ?'f’CB is bounJ tocomply

»'ith the Government's directions issued on October 10, 2019 and tker fac tI›c f'PCB

directed the sIcI:choIdcr industrics not lo discknrge their ind•stnaI eJU00t5, \\’hCLhcF

rrcatcd/ yartinll)'-trebled or \inIr¢ctcd inlo municipal server. He added that the sourccs

responsible for polluting Buddah Daq'a arcalrc3d}’ identified and Ihcir q\lanlum is also

known rind therefore any fresh study «dll not be s'ery helpful to take mitigalion measures

tp br taken for the obaiemeni of pollution in Buddah Nahum. He hiplil ighlcd ihsi the

matter is under judicial scrutiny in various cases pending; before lhe Hon'blt National

Green Tribunal, wherein staItiS rcpori including large scale Drld scattered industries lus
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be n filed. One optic NGT ecsc O.A. no.346 of2024 is squarely related to the discharge

of cfflucncs from 54 scatt¢¢cd 6ğ'Cing unity of Lvéhiana. Large scale industries arc

amongst the 54 ìnduStriCS mCrttioned či țhc said appliœtion. Thcrcforc, despite freslt

Sludj, the staJ.choIders includins !•zge scale induStrÎcS 6rc bound to take altemałi•-c

measures tostop theirdischargeintoBuóhoND}{ . MakcholdcrsShell atsołøve to

StOȘ t},QĘ d¡scĘgtğc into @ț4ĘĘß /@Ț p[tğ UtąİZC /¢ 0tCd CHUCKt FORiPrigaÎion OË

othcr purȚ›oSos.

ä. RcȘ2Fdíng rcyly \o the spccific qucr}' about the tccknÏCał frasibility or zLD t «w God

ils applicability in olhcr States, zcïircscntalivcs 0|”thc industF}, Vir. Sh. S.P OSW8I end Sh.

Kamgl Osuøl from fialiac Group infonncd tbc Chnlr that high CAPEX (CopMftl

Expendilucc) and ’m high OPEX (Operations) Expenditure) of ZLD systems, mal:es it

uncompetitive forLudhiana units to matchs 4ththeir counl¢rp:sts within Stnte of Punjab

and in the røst of the country. Neighbouring Statc of Haryana rind Himachd has'o not

implemented ZLD schemes in their Stnte. As such. thc Ludhiana Tc.hile lndustńcs still

not suin'ive and sviÎl be forced to shul dov,ti. About, !.5 lakh persons arc ‹liftctJJ or

indirectly associated with their textile units. Thty also rcitcrnted thc point that •'hy this

condition of ZLD is bein2 enforced in Punjeb xvhen the same is not bring enforced in the

neighbouring statcs.

9. In the above context, the officers of the PPCB informed that some ofthete.xtile units,

even at Ludhiana have provided the ZLD systcius. Further, the Govt. had constituteda

joint team of oflïccts from Dcpartment of Industries and PPCD tovisit the Tinipur, Tamil

Nndu tostudy the working/ operation of ZLD based CETPs/ ETPs provided for textile

units. The team obsen'cd that the ZLD technology is tichnicall¡' feasible for the treatment

of efflucnts by the indiv'iduał dyeing units as is'ell as CETPs at Ludhiana and stoppage of

discharge of industrial effluents into Budha Nallah cm be handled. However, high cost of

fresh »-ater i.e. Rs. 82 per kL comparing to Rs.l i•20 pcc kL in Ludhiana end rccovct¡'

of sale ftom ZLD system. fnalic it techno-economical feasible in Tirupur.

10. Chief Environmentd Engintct PPCB, Ludhien• nppriscd thnt the issue oliicr tlnii

industrial effluent Iii:c sc»zgc treatment end dairy waste arc being addressed by

Department of local Gore under the Buddah Nallali Rejuvenation Project. He provided

an updatc on Ludhiana's industrial landscape end the measures taken to stop the industrial

cffjutots into public sc;•cr. ’fho effluents front small clcctroplntini;. wite denying, and

pickling industries cm being tronspoñcd to Common Effluent Treatment Plants (CETPs)

or re-processors for ttealmcnt or reprocessing. L0rçe-s¢ale surface coating

(cleciroplating/pickling) units have provided ZLD based s¡'stcms or madengt••oeniwith

re-processors for their indastriol effluent end spent zcìd. To handle the problem of any

untreated cfllucnt/ bye-pass from ilÎ0gĞ Blßfltîo lotiøg/ pickling units, PPCB is

condo«inø wgu!ai/ surprise visits and issued closure directions to apptoxitnatcly 200

non-compliant units in the past ›ear, ciüng violations of the \Vater Act, 1974. Inn similar

monitoringopemlion, the Bomb basordered closure of more than 100 UDlts dtirinc last

six months. As fur as textile units arc concerned, more then 200 units oreco»•cicd to

curre. For rest of the 43 small scale scattered units, directions to disconnect their outlets

from MC sewer were issued to Iht MC. Ludhiana. Out of 11 lørpe-støle dyeing units, one
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h«S suyc s rtii{j' g‹lOytcd Zero LiquId DiSCltargC (ZLO) tCcl\nOIOt,}’, Ssl1iIC Onri\ljcF ]\Q

Ugly g] $gd ¿ y\’gt @@CCSg. i}0 W0tglnM@ U THIS gW 0UW0tf\ t$Ch \g@ t g{g

effluents ii1lo llic ktC sc\\<r. Somc ofthese unils ha\‘c submitltd yroposcl for adopting

ZLD and arc in groccss to do so.Tl1c Doatd had britnlcda finsl timc cXtciuion until juqc

30. *024. Ourtlic$e lnrgc-scalc units to disconnect frunt tltc MC sc\\‘cr. As, lhc I/trgt•scaIa

units feil¢d to mnle jiltcmzili\'c nrrnilgenJcnt, directions u/s 33-A nf the\\*ter Act,I g71

1. The tcptvscntatix'cs of the industry ttquestcd toto detailed 'Soutcc Apportionment Study'

frotn some Institute of Rcpuio (Ion) to nsccrtclii the quantity us ix'cll os quolil¡' of

e luciits mid coiitribulioa of pollution load ftooi vatiotis sources discharging their xmtc/

'*”mteis9tcr into lltiddih Dy'ii forn bcHct ¡ictspectivc end rniioiiel solution of the

Pr°blem. They mquested to iiithdtaw the directions dntcd 10.10.3019 otid subsequent

di clions issued by the Boaixl for closure of tlic•ir outlets into public sets-c•r. PPCB officers

in8ormcd thato study iim conducted b›' NEERI, Nngpur in j‘car 2009, on the basis of

xxliicli the directions ‹laird 10.10.2019 were fmmcd. li in obscn'ed iiiat the NEERI

****di‘ **s not °imcii for source eppotiionnicnt in this conccpt is rcliitivcly ncW.

I*. Aker detailed deliberation s, i‹ was dcci6c6 thata st»6)‘ may be undertaken by cn6»9in6

technical ¢.xpcrts from IIT lopcr and tlTGoockcc. Ckicf Scctclsr}’ further stated lhot

before laLinga decision /or Source Apportion\n cnt Std\d}• zu›d laking further action on tIc

rcgrcscnlntion of the large-scale textilc industries,a meeting Willi cnx”itonnlcntol experts

hmm III” Ro{x1r nnd 1lT Room:cc sltall be con\’cned a\ CI cfSccrctarj"s ie\cl to dcli5cratc

tTic rcl¢vcncc and tl›e niodslilics of the 'Source ztpportionm¢nt Stud*" as suggested b}' the

rcprcscntali\•cs of ltte lndustr}'. In \I s mcccing. s\nkctio1dcr d¢partmciits shatl also be

inx'iscd.
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A. Offi¢cn front ltte ł3epnrtn\cntt of Co1'crzilttti\I BI Punjnl›.

1. S\›. Tcj›'ccr Singh, we, Additional Clücf Sccrciory, Loci›l Go ’cmn›•nl-•un›-

industries and Con\tt1crcc, y‹injah.

2. SÎj. Pri1'nnk Bltazt(, ȚA8, Sccrcla.r}’, Ucyortmcnt of Salcnte, ”lCclJnolog}' ontÎ

ÛnviroltmCnt

3. Sli. ł3.P.S. Kł\srhun¢la, l/tS, Dirctlor of Intl\lsIri0s and Commerce, J'unjnb

4, Prof. (Dr.) Adarsh l'al Vig. Cl airr«ao, ł'unjab Folłutlon Control BnorJ

Sh.Aadityn Daclialwal IAS, ivlunicipal Commissioner, Ludhioiio

6. SU. \’ci8ł›« Łłdi»s1\ vuri, Mcmhcr, F\injab Dcvcloymcnt Commission

7. Sì›. ft.K. katm. ChiefEiviroi›n cntal Enbi»ccr, FFCB, LuJhlnna

8. SI›. Pardccp Garg. Additioitiil Di ctor, DECC

9. Sh. Tta›'indcr Gag, Cł›icf Engineer. MCL

10. Sh.T tt'inJcr Dh•‹ti. SEE, PPCB. Ludhiana

11.Sh.Kuldeep Singh, SEE, Ff'CB, Ludhiana

12. Sh. Tea\:esl\ Kansal, GMDtC, Ludhiana

13.Sit. S.ï’. Slngfi, OSO (TvclwiCal), Department ofIndustries und Commerce, Punjab

ü. Itcproscntati›•cs from theTcsTile industries, LuJl›loNo

1. Sit. SP Os• -al, kf/s Yardkman Spił\ningÅ Genera( łvtitls, Luükiar\zt

2. SI›. Ch«itanya Da»ør, Mls Mohaluxmi Processing House (I') Lid., Lvühinne

3. SI›. Konial Os•al, Mls Os •øl \Voolcn Mills, Ludhiana

4. Sh. Sazicliil Sood, łWs Oricnlal D}'cing and Finishing Mills Ltd. Ludhiana
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Item Nos.01 & 02

BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Court No.1

Appeal No. 40/ 2024

(I.A. No. 536/2024)

With

Appeal No. 41/2024

(IANO 537/2024, IA NO 529/2024, IA NO 528/2024)

Panjab Dyers Association

Versus

Punjab Pollution Control Board & Ors.

Date ofhearing: 04.11.2024

Appellant

Respondent(s)

CORAM: HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON'BLE DR.A.SENTHIL VEL, EXPERT MEMBER

Appellant: Mr. A.R. Takkar, Ms. Shriya Takkar, Mr. Manan Takkar & Ms.

Aastha Tyagi, Advs. forAppellant in Appeal No. 41/2024

Mr. I.K. Kapila, Adv. forAppellant in Appeal No. 40/2024

ORDER

1. Though inthese two appeals, different orders are under challenged

but factual background leading to passing of these orders is same

therefore the appeals are taken up together.

2. In Appeal No. 41/2024 has been filed by the appellant challenging

the order dated 26.09.2024 passed by the respondent board under

Section 33A of The Water (Prevention and Control of Pollution) Act, 1974

against the appellant CETP directing as under:

“hrtd whereas, the proceeding:s of personal hearing iield before the

Chnirmnn of the Board ort 18. 09. 2024 hns beert conveyed Io the

CETP rind consent to operate under the Water (Prevention & Control

of Pollution) Act,1 9T4 hns been revoked.

Now, therefore, the Competent Authority of the Ptinynb Pollution

Control Board, in exercise of the powers conferred upon iI u/ 8 33-A

1
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ORDER 
 

 

 

1. Though in these two appeals, different orders are under challenged 

but factual background leading to passing of these orders is same 

therefore the appeals are taken up together.  

 

2. In Appeal No. 41/2024 has been filed by the appellant challenging 

the order dated 26.09.2024 passed by the respondent board under 

Section 33 A of The Water (Prevention and Control of Pollution) Act, 1974 

against the appellant CETP directing as under: 

 “And whereas, the proceedings of personal hearing held before the 
Chairman of the Board on 18.09.2024 has been conveyed to the 
CETP and consent to operate under the Water (Prevention & Control 
of Pollution) Act, 1974 has been revoked. 
 

Now, therefore, the Competent Authority of the Punjab Pollution 
Control Board, in exercise of the powers conferred upon it u/s 33-A 
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of the Writer {Prevention & Control of Pollution) Act, 19 T4 aB

amended in1988, i88ue8 thefollowing directions:

1. Thnt, the NPV shrill meet with the prescribed discharge

8tandard8 rind to comply with the di8po8al conditions mentioned

in the ñnvironmentnl Clenrnnce granted by the Ministry of

Environment, Fore:St rind Climate Chnnpe dated 03.OF.2013.

2. Shut, the !SPV shrill immediately stop the discharge of effluent

from the CETP of40 MLD capacity into Buddhn Nnllnh or nny

other :Surface water body.

In case offailure to comply Attn the above said direction, you are

finble for nction u/:S 41 of the Water (Prevention rind Control of

Pollution) Act 1974 us mended in1988”

3. In the connecting appeal No. 40/ 2024 the appellant has

challenged the order dated 25-26.09.2024 issued by the Respondent

Board under Section 33 A of The Water (Prevention And Control of

Pollution) Act, 1974 directing as under:

“Now, therefore, the Competent Authority of the Punynb Pollution

Control Board, in exerci:Se of the powers conferred upon it u/:S 33-A

of the Water (Prevention & Control of Pollution) Act, 19T4 as

amended in1988, issues thefollowing directions:

1. Shut, the ISPV shrill meet with the prescribed discharge

:Standard:S rind to comply with the di:Spo:Tal conditions

mentioned in the €nvironmentnl Clenrnnce granted by the

Ministry of Environment, Forest rind Climate Chnnqe dated

03.OF.2013.

2. Shut, the !SPV shall immediately stop the discharge of effiuenl

from theCETP ofTOMLD capacity into &uddhn Nnllnh or my

other :Surface water body.

In case offailure to coriiply with the above snid directions, you are

liable for nction u/e 41 of the Water (Prevention artd Control of

Pollution) Act 19T4 as mended irt 1988.”

4. Learned counsel for the appellant in Appeal No. 41/2024 has

pointed out that the Environmental Clearance dated 03.05.20 13 was

granted by MoEF in respect of the construction of CETP at Village

Jamalur Awana, Panchayat Jamalpur Awana, Taluk Ludhiana East,

Ludhiana District Punjab by the Appellant for the proposed 117 MLD

CETP. He submits that subsequently three separate CETP have been set
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of the Water (Prevention & Control of Pollution) Act, 1974 as 
amended in 1988, issues the following directions: 
 

1. That, the SPV shall meet with the prescribed discharge 
standards and to comply with the disposal conditions mentioned 
in the Environmental Clearance granted by the Ministry of 
Environment, Forest and Climate Change dated 03.05.2013. 
 

2. That, the SPV shall immediately stop the discharge of effluent 
from the CETP of 40 MLD capacity into Buddha Nallah or any 
other surface water body. 

 

In case of failure to comply with the above said direction, you are 

liable for action u/s 41 of the Water (Prevention and Control of 
Pollution) Act 1974 as amended in 1988” 

 

3.  In the connecting appeal No. 40/2024 the appellant has 

challenged the order dated 25-26.09.2024 issued by the Respondent 

Board under Section 33 A of The Water (Prevention And Control of 

Pollution) Act, 1974 directing as under : 

“Now, therefore, the Competent Authority of the Punjab Pollution 
Control Board, in exercise of the powers conferred upon it u/s 33-A 
of the Water (Prevention & Control of Pollution) Act, 1974 as 
amended in 1988, issues the following directions: 
 

1. That, the SPV shall meet with the prescribed discharge 
standards and to comply with the disposal conditions 
mentioned in the Environmental Clearance granted by the 
Ministry of Environment, Forest and Climate Change dated 
03.05.2013. 

 

2. That, the SPV shall immediately stop the discharge of effluent 
from the CETP of 50 MLD capacity into Buddha Nallah or any 
other surface water body. 

 

In case of failure to comply with the above said directions, you are 
liable for action u/s 41 of the Water (Prevention and Control of 
Pollution) Act 1974 as amended in 1988.” 

 

4. Learned counsel for the appellant in Appeal No. 41/2024 has 

pointed out that the Environmental Clearance dated 03.05.2013 was 

granted by MoEF in respect of the construction of CETP at Village 

Jamalur Awana, Panchayat Jamalpur Awana, Taluk Ludhiana East, 

Ludhiana District Punjab by the Appellant for the proposed 117 MLD 

CETP. He submits that subsequently three separate CETP have been set 
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up i.e. 15 MLD, 50 MLD and 40 MLD CETP. The present impugned

orders have been passed inrespect of 40 MLD and 50 MLD CETP.

5. Specific conditions No. 5(ii) of the EC dated 03.05.2013 isrelevant

here which provides as under:

“G.(ii} there shall be no di8ciiarge into Buddha nnIInh.”

6. In August 2022: PPCB had issued consent to operate for 5O MLD

CETP imposing conditions that CETP effluent shall be discharged into

Buddha Nala incompliance tothe prescribed standards.

7. He has also pointed out that the DPR for the project was prepared

and sent wherein there was a proposal for connecting the outlet of CETP

with the outlet of nearby STP and that the State Government had

prepared a scheme Annexure A-15 providing as under:

“the diverted water in Lower Biidhn Dariya will provide the

irrigation facilities in more thnn1S village:s in the vicinity. As, Lower

&udhnDnriyn i8 lower thru NGL, hence irripntion facilitie:S will be

provided by lieing water by use ofDie:eel Lifl Pump:s”

8. He has also submitted that the action plan annexure A-16 was

prepared relating to utilization of treated waste water of Ludhiana City

through Buddha Nallah. He has also relied upon theCTO annexure A9

which contain the condition relating to the disposal of treated trade

effluent into Buddha Nallah. He submit that the State Government has

failed to comply with the conditions of the scheme concerning lifting of

the discharge of STP where theCETP ismeeting. Consequently, the CETP

treated effluent is discharging in Buddha Nalla and for that violation of

EC condition the appellant cannot be blamed.

9. He has also raised an issue that impugned order has been passed

without fully complying with the principle of natural justice. Referring to
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up i.e. 15 MLD,  50 MLD and  40 MLD CETP. The present impugned 

orders have been passed in respect of 40 MLD and 50 MLD CETP.  

 

5. Specific conditions No. 5(ii) of the EC dated 03.05.2013 is relevant 

here which provides as under: 

 

“5. (ii) There shall be no discharge into Buddha nallah.” 

 

6. In August 2022: PPCB had issued consent to operate for 50 MLD 

CETP imposing conditions that CETP effluent shall be discharged into 

Buddha Nala in compliance to the prescribed standards.    

 

7. He has also pointed out that the DPR for the project was prepared 

and sent wherein there was a proposal for connecting the outlet of CETP 

with the outlet of nearby STP and that the State Government had 

prepared a scheme Annexure A-15 providing as under: 

 

 “The diverted water in Lower Budha Dariya will provide the 
irrigation facilities in more than 15 villages in the vicinity. As, Lower 
BudhaDariya is lower than NSL, hence irrigation facilities will be 
provided by lifting water by use of Diesel Lift Pumps”  
 
 

8. He has also submitted that the action plan annexure A-16 was 

prepared relating to utilization of treated waste water of Ludhiana City 

through Buddha Nallah. He has also relied upon the CTO annexure A9 

which contain the condition relating to the disposal of treated trade 

effluent into Buddha Nallah. He submit that the State Government has 

failed to comply with the conditions of the scheme concerning lifting of 

the discharge of STP where the CETP is meeting. Consequently, the CETP 

treated effluent is discharging in Buddha Nalla and for that violation of 

EC condition the appellant cannot be blamed.  

 

9. He has also raised an issue that impugned order has been passed 

without fully complying with the principle of natural justice. Referring to 
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the show cause notice dated 04.09.2024 Annexure A-18 he has

submitted that the date of hearing was fixed before the Chairman ofthe

Board atVatavaran Bhavan, Nabha Road, Patiala on 13.09.2024 at 10.30

AM. He submits that the appellant was telephonically informed about the

adjournment of that date and was conveyed that the next date will be

informed later. He has also submitted that the intimation about the next

date fixed on 18.09.2024 was sent to the appellant on 17.09.2024 at

08.30 PM therefore the appellant had sent the email annexureA 19

attaching therewith the letter dated 18.09.2024 addressing difficulty in

attending the proceeding because the Directors conversant with the issue

were on business tour. He submits that in spite of the said

communication, the Concerned Authority proceeded with the matter and

had passed the impugned order without due application of mind and

without considering all the relevant circumstances.

10. In the connected Appeal No. 40/2024 thesame grounds have been

raised.

11. These are statutory appeals. Issue notice to the respondents for

filing their response/reply by way of affidavit before the Tribunal at least

one week before the next date of hearing through e-filing. If any

respondent directly files the reply without routing it through hisadvocate

then the said respondent will remain virtually present to assist the

Tribunal. The Appellant is directed to serve the respondents and file

an affidavit of service.

12. Pressing the prayer for interim relief Learned Counsel for the

appellant has submitted that impugned orders will result in shutting

down all the industries connected with the CETP inquestion. Considering

the circumstances of the case we direct that till the next date of hearing
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the show cause notice dated 04.09.2024 Annexure A-18 he has 

submitted that the date of hearing was fixed before the Chairman of the 

Board at Vatavaran Bhavan, Nabha Road, Patiala on 13.09.2024 at 10.30 

AM. He submits that the appellant was telephonically informed about the 

adjournment of that date and was conveyed that the next date will be 

informed later. He has also submitted that the intimation about the next 

date fixed on 18.09.2024 was sent to the appellant on 17.09.2024 at 

08.30 PM therefore the appellant had sent the email annexure A 19 

attaching therewith the letter dated 18.09.2024 addressing difficulty in 

attending the proceeding because the Directors conversant with the issue 

were on business tour. He submits that in spite of the said 

communication, the Concerned Authority proceeded with the matter and 

had passed the impugned order without due application of mind and 

without considering all the relevant circumstances. 

 

10. In the connected Appeal No. 40/2024 the same grounds have been 

raised.  

 

11. These are statutory appeals. Issue notice to the respondents for 

filing their response/reply by way of affidavit before the Tribunal at least 

one week before the next date of hearing through e-filing. If any 

respondent directly files the reply without routing it through his advocate 

then the said respondent will remain virtually present to assist the 

Tribunal. The Appellant is directed to serve the respondents and file 

an affidavit of service.   

 

12. Pressing the prayer for interim relief Learned Counsel for the 

appellant has submitted that impugned orders will result in shutting 

down all the industries connected with the CETP in question. Considering 

the circumstances of the case we direct that till the next date of hearing 
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no coercive steps in pursuant tothe impugned order will be taken subject

to compliance ofenvironmental norms and clearance conditions.

13. PPCB isdirected to produce the original record along with a copy

thereof concerning to passing ofthe impugned orders.

14. I.A. No. 537/2024 inAppeal No.4 1/2024 and I.A. no. 536/2024 in

40/2024 have been filed by certain local residents. Applicants in the I.As

are directed to supply a copy ofthe I.Ato the Counsel forthe appellant

within three days. It will be open totheAppellant to file reply to the I.As

within three weeks.

15. List on 02. 12.2024

November 4,2024

Appeal No. 40/2024 &

Appeal No. 41/2024

HB

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
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no coercive steps in pursuant to the impugned order will be taken subject 

to compliance of environmental norms and clearance conditions.   

 

13. PPCB is directed to produce the original record along with a copy 

thereof concerning to passing of the impugned orders.  

 

14. I.A. No. 537/2024 in Appeal No. 41/2024 and I.A. no. 536/2024 in  

40/2024 have been filed by certain local residents. Applicants in the I.As 

are directed to supply a copy of the I.A to the Counsel for the appellant 

within three days. It will be open to the Appellant to file reply to the I.As 

within three weeks. 
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